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LOK SABHA

Tuesday, September 17, 1963/Bhadra
26, 1885 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR, SPEAKER in the Chaur]
ORAL ANSWERS TO QUESTIONS

Reclamation of Chambal Ravines

r Shri Yashpal Singh:
| Shri S. N. Chaturvedi:
Shri Surendra Pal Singh:
Shri R. S. Pandey:
*700. { Shri R. G. Dubey:

l Shri Birendra Bahadur Singh:

Shri Onkar Lal Berwa:
Shri D. J. Naik:
Shri Vishram Prasad:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government have pre-
pared any project for the reclamation
of eroded cultivable land in the
Chambal area in co-operation with the
States of U.P.,, Rajasthan and Madhya
Pradesh;

(b) whether this project was dis-
cussed at the State Agriculture Mi-
nisters’ Conference held in August,
1963; and

(c) the salient features of this pro-
ject?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No. The Govern-
ments of Uttar Pradesh, Gujarat,
Rajasthan and Madhya Pradesh have,
however, made provision for taking
up ravine reclamation work on a
small scale in their State Plans.

1243 (ai) LSD—I.
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(b) No.

(c) Does not arise.
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Multi-purpose Food Plant

“701. Shri Subodh Hansda: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that a
number of multi-purpose food plants
are to be installed for production of
multi-purpose food;

(b) if so, where such plants are
to be located;

(¢) whether these plants will be
set up in private or public sector; and

(d) the quantity of food proposed
to be produced .rom these plants?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) to (d). The Cen-
tral Governmen‘ is not setting up
Multi-Purpose Food Plants. The
State Governments of West Bengal
and Uttar Pradesh are developing =
unit each of capacity 1-2 tons per
day for the production of multi-pur-
pose food at Calcutta and Sitapur. It
is understood that the Government
o. West Bengal is setting up the plant
in public sector while the Govern-
ment of Uttar Pradesh is co laborat-
ing with a private industry in deve-
loping the project.

Shri Subodh Hansda: The hon.
Minister has stated that West Bengal
Government is proposing to set up
one unit of the multi-purpose food
plant. May I know whether it has
asked for any Central aid for this
plant?

Shri Shinde: The project is on a
very small scale and the State Gov-
ernment would be in a position {o sel
it up with its own resources.

Shri Subodh Hansda: May I know
whether for this sma’l plant indige-
nous machinery would be utilized or
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some foreign machinery would be
imported?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
There is a scheme drawn up by the
Central Government to develop :ub-
sidiary foods and, in fact, a sum of
Rs. 21 crores has been provided in
the Third Plan. Our idea is that
there must be at least one multi-pur-
pose food p'ant in each S:iate. All
the State Governments have been
asked to provide in their budget some
outlay ‘or the setting up of the:e
plants. Some States, like West Ben-
gal and UP have done it. Other State
Governments also propose to do it.
Under the scheme of Central assis-
tance we are rendering assistance to
these projects also.

Shri Basappa: Mav | know whether
the economic aspect of manufacturing
multi-purpose  food in commercial
scale has been ascertained?

Shri Shinde: Of course, it has been
ascer.ained. It will be an economic
proposition to undertake the manu-
facture o: multi-purpose food. It has
been ascertained that the cost of pro-
duction would be quite low, as com-
pared to the cost of high protein food
in the market.

Dr. Ranen Sen: What are the
schemes for the production of multi-
purpose food and what will be the
actual production?

Shri A. M. Thomas: It will be 1 to
2 tons per day.

Shrimati Vimla Devi: What is the
type of food that they are going to
producc in the mu'ti-purpose food
plant?

Shri A. M. Thomas: This multi-pur-
pose food has been developed in the
Central Food Technological Research
Institute at Mysore. In fact, it is a
protective food. Its conten's are de-
oiled ground nut flour 75 per cent,
roasted Bengal gram flour 25 per cent.
fortified with essential minerals and
vitamins.
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Shri Jashvant Mehta: The hon.
Minister has stated that Rs. 21 crores
has been provided in the Third P:an
for this purpose. He has also stated
that the States have to find their own
resources for setting up the plants
What will be the quantum of assistance
from the Cen‘ral Government to the
States?

Shri A. M. Thomas: [t will have to
be within the State ceiling. All the
same, there will be some assistance
from the Central Government also.
That is why, Rs. 2§ crores have been
provided for all the States.

Mr. Speaker: Shri
Azad.

Bhagwat Jha

Shri Jashvant Mehta: Sir, my ques-
tion has not been answered.

Shri A. M. Thomas: I want notice.

Shri Bhagwat Jha Azad: May I
know whether the multi-purpose food
that will be produced after mucn ex-
periments will be able to substitute
some of our major items o food or
they wil be just pleasure food, some
additional items of food?

Shri A. M. Thomas: It is intended
primarily to complement the f{ood for
children and expectant and nursing
mothers. Of course. it can be used
by other people also. It contains pro-
tein. It will be complementary to the
main diet.

Air India

+102 { Shri M. L. Dwivedi:
"\ Shrimati Savitri Nigam:

Will the Minister of Transport be
pleased to refer to the repiv given
to Starred Question No. 7 on the 19th
February. 1963 and state the result of
effective control over the expenditure
by Air India during 1961-62 and the
money saved so far?

The Deputy Minister in the Minis-
try of Transport. (Shri Mohiuddin):
A statement is laid on the Table of
the Sabha. [Placed in the Library,
See No. LT-1744/63].
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Mr. Speaker: Shri Gupta:
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Shri Indrajit Gupta: The statement
says that these improvements or this
increase in profit is the result of the
steps taken by Air-India to achieve
the maximum efficiency and economy.
What are the specific measures of
economy particularly which have been
taken and which have resulted in
this higher profit?

Shri Mohiuddin; The specific mea-
sures of economy are greater utilisa-
tion of the aircraft, greater efficiency
of operations in oil, petrol and other
expenditure, greater efficiency of the
workers themselves who have work-
ed very efficiently throughout and
saving in other items.
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Shri Ranga: How far is the increas-
ed air freight responsible for this pro-
fit and not so much these economies
that have been made?

Shri Mohiuddin: I may inform the
hon. Member that as far as the inter-
national airlines are concerned, they
are governed by the internationa!
agreement and there has been no in-
crease in air freights during the last
so many years. The only dispute was
about some return tickets and that
has been settled.
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Shri Joachim Alva: Whilst the pro-
fit for 1962-63 jumped upto nearly
Rs. 1 crore and the operating ex-
penses were just less than Rs. 2 lakhs
over the previous year, may 1 know
whether the Corporation gave the
benefit of this high increase to the
employees in any shape or manner?

Shri Mohiuddin: Employees are
paid their salaries and so cn at a
very high rate. They are well iooked
after.

Mr. Speaker: Next question. Shri
Chakraverti.

st o ATo 13T : TH TqseiH I
Z aa-

qeaR RERY: AR AEEH § |
Shri Chakraverti—Absent. Shri

Warior—Absent.Shri  VasudevanNaik
—Absent. Shri Ramachandra Ulaka.

‘Unmanned Level Crossings

+
Shri Ramachandra Ulaka:
Shri Warior:
*704. { Shri Vasudevan Nair;
Shri Dhuleshwar Meena:
LShri Bhagwat Jha Azad:

Will the Minister of Railways be
pleased to state:

(a) whether Government have re-
ceived any replies from State Gov-
ernments accepting their part of the
responsibility in the new scheme pro-
posed to man all the unmanned level
crossings; and

(b) -if so, the nature of the replics
received?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). So far, the
Governments of Madhya Pradesh,
Maharashtra, Rajasthan, Punjab,
Madras, West Bengal, Assarn, Orissa,
Kerala and Andhra Pradesh have
agreed to participate in the cost of
manning, with some variation in de-
tails. Gujarat has also sent a vepiy,
some further clarification 1n 1egard
to which is being sought.
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Shri Ramachandra Ulaka: May 1
know whether accidents at the un-
manned level crossings as well as ut
the manned level crossings are ou
the increase and, if so, what further
steps have been taken by Govern-
ment to prevent these accidents?

Shri S. V. Ramaswamy: 1 do not
know about the increase but the
Railway Enquiry Committee have
found out that 77 per cent of the
accidents at level crossing gales are
due to the carelessness of the road-
users.

Shri Ramachandra Ulaka: Fow
many unmanned level crossings. 1n
Orissa are proposed to be manned
during the remaining period of the
Third Five Year Plan and what is
the amount allocated therefor?

Shri S. V. Ramaswamy: It has bcen
estimated that 20 unmanned level
crossings in Orissa have got to  be
manned. The capital cost will come
to about Rs. 248,000/- and the recur-
ring expenditure will be about
Rs. 41,000/-. The State Government
has agreed to share the cost.

Shri Bhagwat Jha Azad: May 1
know whether priority to be given
for manning these unmanned cross-
ings will be initiated by the Railways
or whether they will give the right
to the State Governments to give
their own priority for taking them
up?

Shri S. V. Ramaswamy: In Septem-
ber 1962 the hon. Minister, Shri
Swaran Singh, wrote to the State
Governments saying that on an asses-
sment 1,187 unmanned level cross-
ings have got to be manned since
the traffic density has increased. He
suggested that on the basis of equity,
50-50 per cent of the capital cost
and of the recurring cost or both may
be borne by the States. In response
to this letter some of the States have
replied and some States are yet to re-
ply.

Shri S. M. Banerjee: I would like
to know whether the suggestion given
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at the time of the discussion by the
hon. Speaker that there should be a
board with the sign ‘Stop and go’
giving a warning has been con:idered
by the Railway administraticn?

Shri S. V. Ramaswamy: The whistie
boards are already there. We have
put up whistle boards near the un-
manned level crossings. What the
Railway Accidents Committee has
suggested is that the State Govern-
ments should fix up boards and humps
and undulations so that at the  un-
manned level crossings the road-users
do not rush across the level -rossirg.
That was suggested.

Mr. Speaker: I might repeat that I
had said that in America it iz the
rule, whether there is any train com-
ing or not, that at the unmannecd
level crossing the venicie must stop
and then go. That is what is enforc-
ed there.

The Minister in charge Ministry of
Railways (Shri Swaran Singh): We
have accepted that and wec are in
touch with the State Governments be-
cause all these boards will have te
be put up by the State Governments.

Shri Indrajit Gupta: One of the
proposals which was made I remem-
ber, regarding these unmanned cross-
ings by the Ministry or by the Rail-
way Board—I do not know which—
was that the State Governments
should be asked to post on both sides
of these level crossings on the roads
traffic constables at the expeonse of
the State Governments to direct the
traffic. I would like to know what
response, if any. has been received to
this proposal ‘rom the State Govern-
ments.

Shri Swaran Singh: I think that this
matter related only to some of the
manned level crossings, Dbecause it
can well be appreciated that so far as
unmanned level crossings are concern-
ed they become manned, by posting
two constables. A gate could as well
be provided and a man kept there.
The problem arose hecause certain
road-users were rather unruly even
when they were approaching a man-
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ned level crossing and when the gates
had been closed. That is the peculiar
problem of the State from which
the hon. Member comes. I think, the
State Government have alieady taken
some steps in that direction.
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Shri Nambiar: May I know whether
the Government have already manued
a large number of gates which were

proposed to be manned recently?
Their number was about a thousand.

Shri S. V. Ramaswamy. In such
of those S:ates which have agrecd to
accept in principle sharing ¢{ the cust,
we have asked the Railwuys to go
ahead with manning them.

Shri Maheswar Naik; Since the
State Governments have agreed to
share the cost may I xnuw whether
any progress has been made in res-
pect of manning the unmanned sta-
‘ions in the different States?

Shri S. V. Ramaswaray: As [ sub-
mitted. the Railways have been ask-
ed to go ahead with arrangements for
manning the selected unmanned level
crossings where the State Govern-
ments have accepted the principle of
sharing the cost.
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Shrimati Savitri Nigam: Tine and
again this question has oeen raised
over here. What new steps have been
taken to get the co-operation of thosze
States which have not oeen coming
forward?

Shri Swaran Singh. Most of the
States, as has been mentioned by
my hon. colleague, have already agreed
and work has already started. I think,
most o; these level crossings with
regard to which the problem was ur-
gent would be manned before long.

Uniform Road Signs

+
<105 [ Shri Raghunath Singh:
" Shri P. K. Deo:

Will the Minister of Transport be
pleased to state:

(a) whether Government are con-
sidering any proposal 10 adopt uni-
form road signs on all India tasis; and

(b) if so, the broad features of the
scheme considered in this conrection”

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) and (b). The traffic
signs prescribed in the Ninth Sche-
dule to the Motor Vehicles Act. 1939,
are in force in all the States and
Union Territories and, as such, uvni-
formity already exists in this respect
throughout the country. However,
certain recommendations made by the
Inland Transport and Commniunications
Committee o: the ECAFE for intro-
duction of a uniform system of road
signs and signals in the entire ECAFE
region are under the Government’s
consideration.
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Shri D. C. Sharma: May I know
which of the signs are uncommon
between us and other countries?

Shri Raj Bahadur: I asked for the
detailed list of this. I have not been
able to get that list. Whe: I get it 1
shall be able to say whicn are the
uncommon signs.

Mr. Speaker: As the Ministers ore
very near the hon. Member, he ad-
dresses them only. Next Question.

Shri U. M. Trivedi: Because he got
a dubbing yesterday.

Shri D. C. Sharma: The pitch of
my voice was not more than his.

Assam-Bengal Road Transport Cor-
poration

+
Shri Sham Lal Saraf:
Shri Bibhuti Mishra:
Shrimati Renu Chakravartty:
Shri Siddananjappa:
Shri Dhuleshwar Meena:
[ Shri P. R. Chakraverti:

Will the Minister of Transport be
oleased to state:

*706.

(a) whether Government c(cntemp-
late to form a corporation of road
iransport in Assam and West Bengal:
and

(b) if so, the main features o’ the
scheme?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): (a) and (b). A statement is
laid on the table of the House.

STATEMENT

(a) and (b). Since the scheme of
the Road Transport Corporations Act.
1950, does not envisage the
establishment of a  Corporation
by the Central Government to
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provide transport services in more
than one State, the trucking organisa-
tion of the Central Government in the
Assam-North Bengal area, which is at
present being operated departmental-
ly, is proposed to be incorporated as
a limited company under the Com-
panies Act, 1956. The State Govern-
ments of Assam, Bihar and West Ben-
gal will be admitted as shareholders
of the company if and when they
want to join it.

2. A proposal for the amendment of
the Road Transport Corporations Act,
1950, to enable the establishment of
a Corporation by the Central Govern-
ment is also under consideration.

Shri Sham Lal Saraf: May I know
how soon the Corporation will start
functioning?

Shri Raj Bahadur: The trucking
organisation has been started as a
departmental venture to begin with.
It started working in November
last. Ever since then, we have tried
to use the fleet it has. In course of
‘ime, we also propose to convert it
into a Corporation. It is, at present,
proposed to be run as a limited cem-
pany.

Shri Sham Lal Saraf: May I know
what percentage of the total load
is being carried by this organisation?
Secondly, may I also know what is
the total number of fleet that is being
run by them?

Shri Raj Bahadur: I think ihe hon.
Member wants me to tell him the
total volume of traffic on road. That
may not be possible to give. But I
can give him the number of vehicles
that he asked for. We have 69 vehi-
cles. Out of these, 10 have been com-
missioned to the Additional  Chief
Engineer for certain important road
works. The remaining 59 have been
operated by this organisation.

Shri U. M. Trivedi: Has the Gov-
ernment considered that it would be
very fruitful to have an all-India
Transport Corporation on the same
lines as that of Assam and Bengal?
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Shri Raj Bahadur: That is a sugges-
tion.

Mr. Speaker: That suggestion might
be considered.

Shri S. C. Samanta: May 1 know
who will be the participants in this
Corporation? May I know whether
private parties will also be admitted?

Shri Raj Bahadur: As I said, it is
proposed to be run as a joint stock
company in which the partners will
be the Central Government, the Gov-
ernments of Assam, Bihar and West
Bengal as and when they choose to
come and participate.

Consumer Co-operative Stores

+
Shri Kolla Venkaiah:
Shri G. Mohanty:
Shri Sivmurthi Swamy:
<707. { Shri Onkar Lal Berwa:
Shrimati Sashank Manjari:
Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka;

Will the Minister of Community
Development and Cooperation Le
pleased to state:

(a) the names of the towns selected
for organising consumer cooperative
stores under Central Scheme in 1963-
64;

(b) whether the stores in towns
which came under the Central Scheme
in 1962-63 have started functioning;

(c) the number of people oenefited
by each store; and

(d) the average monthly turnover
of each store since October 1962?

The Deputy Minister in the Minis-
try of C unity Devel t and
Cooperation (Shri Shyam Dhar Misra):
(a) A statement is laid on the table
of the House. [Placed in Library,
See No. LT-1745/63]

(b) Out of 77 Wholesale stores and
848 primary units set up during 1962-
63 under the Central Scheme, 70
wholesale stores and about 800 pri-
mary units have started functioning.
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(c) As the consumers stores cater
to the needs of members as well as
to non-members, information relating
to the total number of peisons bene-
fited is not available.

(d) A statement is laid on the table
of the House. [Placed in
See No. LT-1745/63].

Shri Kolla Venkaiah: May I know
whether the Government is aware of
the dissatisfaction over the defective
functioning of these stores?

Shri Shyam Dhar Misra; The stores
have started only during the  last
five or six months. Only an organisa-
tional structure has come up. In cer-
tain States they are working very well.
In certain States where the coopera-
tive movement is weak, they are
weak. There might be certain defi-
ciencies.

Shri Kolla Venkaiah: What are the
steps that the Government have taken
to improve the functioning of  the
stores where they are defective and
how many years will it take to cover
all the important towns according to
the scheme?

Shri Shyam Dhar Misra: Coming to
the last portion of th2 question, I
must say that during this financial
year we will cover all towns having
a population of over 50,000. We will
have about 250 wholesale sacieties
and 4000 small cooperative retail
societies. As regards the steps to be
taken to improve the deficiencies, we
have secured the supplies from gov-
ernmental organisations, supplies from
public undertakings, supplies from
individuals and we are trying to
take up organisational, financial and
other questions and trying to rectify
the defects.

Shri Ramachandra Ulaka: May I
know how many people in Orissa have
actually been benefited by the scheme
during 1962-63 and 1963-64 and what
is the cost of the scheme during the
Third Plan?

Shri Shyam Dhar Misra; I can only
give the number of stores that are to
be vpened in Orissa. The number of
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stores to be opened is as follows: 4
wholesale stores, and 80 priinary
stores. The present indications are
that each of the primary stores will
have about 200 members. That is the
present position, but our idea is that
each store will have a minimum of
500 members. But, besides these
members, other non-members are also
benefited.

Shri Inder J. Malhotra: May I know
the total amount given to these stores
by way of loans, grants or subsidies?

Shri Shyam Dhar Misra: The scheme
is for Rs. 10 crores, all Centrally
sponsored, including subsidy and in-
cluding loans. As against this, a sum
of about Rs. 2 crores was given last
year, that is, during the financial year
1962-63. About Rs. 6 crores odd 1s
to be given during this year, and as
and when requests are received, the
amount is being given.

Shri Tyagi: What is {he percentage
of Government help by way of loan
or grant in relation to the capital
invested by these co-operative stores?

Shri Shyam Dhar Misra: Out of
Rs. 4,10,000 to be given tc a whole-
sale store and to the related societies,
about Rs. 4 lakhs is the loan, and only
Rs. 10,000 is the managerial subsidy.
The loan is for the working capital,
for the share capital and for godowns.
Under godowns, there is about 12}
per cent, if I am correct, for. . . .

Shri Tyagi: I wanted to know the
proportion of this amount to the
capital invested by the co-operators
themselves. Is there any proportion
fixed?

Shri Shyam Dhar Misra: It has
been worked out but with this
amount, these stores will be able te
make putchases and sales worth
about Rs. 40 to 48 lakhs.

Shri Tyagi rose—

Shri Shyam Dhar Misra: I am
coming to the point raised by Shri
Tyagi. As regards the total capital
investeq by the co-operatives, the
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contribution to the share capital is
to the extent of Rs. 1 lakh. Besides
this, they have their own resources,
as in the case of Madras and Mabha-
vashtra, ~where the co-operative
structure is very strong; they have
Rs. 10 lakhs or Rs. 12 lakhs on their
own. But iy weaker States I would
say that the quantum is very small

Shri Tyagi: My question has not
been replied to. I wanted to know
the proportion.

Mr. Speaker: The Deputy Minis-
ter saig that he was coming to that.

Shri Inder J. Mathotra: But he has
not come to that at all.

Shri Tyagi: I wanted to know the
percentage in relation to the private
capital.

Mr. Speaker: Perhaps, the Deputy
Minister is not in a position to give
it at this time.

Shri Mohammad Elias: May I know
the number of consumer co-operative
stores openeq for industrial workers
in the factories up till now through-
out the counthy?

Shri Shyam Dhar Mishra: I have
got the statement, and I shall read
out from that.

Mr. Speaker: He wants the num-
ber only.

Shri Shyam Dhar Misra. tI is given
in the statement, and I shall read it
out. The progress under the Labour
Ministry’s scheme for consumer goods
is as follows; about 318 consumer
stores amongst the industrial workers
in the private sector, 240 stores for
workers in the public sector, 100
stores among coal mine workers, and
10 stores among the mine workers
have been organised under the scheme
of the Labour Ministry for the orga-
nisation of the consumer stores.

Shri Jashvant Mehta: Government
have taken this measure for ensuring
price stabilisation. The  statement
laid on the Table mentions the num-
ber of stores working in 1962-63 and
also the plan for 1963-64. May 1
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know how many cities with a popu-
lation of 50,000 will still be lefi out
even after 1963-64? May I also know
whether any programme has been
drawn up or any time-limit has been
fixeq for covering all cities with a
population of 50,0007

Shri Shyam Dhar Misra: We have
only 250 cities in this country which
have a population of 50,000 and above.
As I said, the idea is that we shall
have the stores by the enq of this
finaacial year. The number may be
between 200 and 250, and sn, we shall
cover almost all the cities with popu-
lation above 50,000.

Dr. Sarojini Mahishi: May I know
whether these consumer co-operative
societies have come into existence
mainly on the initiative taken by the
non-official consumers or op the
initiative taken by the officiais?

Shri Shyam Dhar Misra: It is both;
there is initiative from the State.
because it ig a Centrally sponsored
scheme and help and organisation
have also come from the non-officials.
It depends upon the relative growth
of the co-operative sector in each
State.

it W AN @ 2 FT HA-
AT #Y 78 W1 g fae @ fF 9
WA FEFY W AW F a9 F
TR0 % &Y 17 §, afz g, @ @€ fea

57

= suwER fas g @ F -
are foaq @ I8 I 9 g9 99 12
ol ggar AR T Y ad &
TEET 99 99 @ & WX Iy 8
A T T g R

Shri Dinen Bhattacharya: From
the statement, it appears that 29
places have been selected where co-
operative stores would be organised.
By what time will Government
actually bring these into function?

Shri 8. D. Misra: Last year, that
is, 1962-63, 77 wholesale stores were
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started organisationally; 70 started
functioning. We hope all the 200
wholesale stores will start functioning
this year. Relatively, they will get
better strength iy the course of two
or three years.

Y T T e 2T fa werd
HEW &9 g O & T99 51 qrafawa
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Air India Advertisement

*708. Shri D. D. Mantri: Will the
Minister of Transport be pleased to
state:

(a) whether Air India has issued
any advertisement in foreign papers

BHADRA 26, 1885 (SAKA)

Oral Answers 6406

under the heading ‘Can you date aa
Air India Hostess’ published in New
York Times recently;

(b) if so, whether this advertise-
ment is not considered to be cbjec-
tionable from the Indian point of
view; and

(c) the actiop taken to check such
advertisements?

The Deputy Minister in the Vrinis-
try of Transport (Shri Mohiuddin):
(a). Yes, Sir.

(b) and (c). Yes. It is considered
very objectionable. The Corporation
was informed accordingly. They
have been instructeq to be more care-
ful in future.

o1 FrOeT I AAT : uae ifemr
#1 g fammaw @1 &1 g wafoses
AT AT AT IEET TF W & wrafe-
IF ARAT AT E 7

oft@ge wAew W oIaEur (s
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g

o grRwr TR wAY gy fawmw
s = ¥ o fasnfee fear wmr d
a7 FAS T 3] F T &Y THHT famTo
foar T 2 7

A AESEN © g AF & ANFAT F
f& ag e aeem § & g T, ™
fegem & wwEw A ST F
T g |

Dr. Ranen Sen: Has the attention
of Government been drawn to an
advertisement of Air India where
India is represented as a Maharaja
sitting or lying down, indicating that
India is a land of Maharajas? If so,
has Government thought over this
advertisement?
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Shri Mohiuddin: The Maharaja
symbol is a very old one; it is not a
new one. There is no need to
attract Government’s attention on
that score. That symbol has become
the symbol of Air India.

Dr. Ranen Sen:
lates to Air India.

Mr. Speaker: The Maharaja is
only in name; otherwise, he looks to
be very poor.

The question re-

=t TW qga qrEq : FA g IT T
R {fem grew”’ & s T fammaw
& gra garr wfafa ofeafami &
A AN 3TN @ F wmr
=g § e foa war fammem foar @
IS farg #1 FEE N ST W
g

st Agsd : Frag aw e g f
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R ¥ efaam o | g7 S ag ot
fegma &t s weaewie aifasy
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& f weaeaie afwd 1 9=
qade foam & foredt wfaer AR g
St It faer § S aXE SATRT
qas7g faoms, s s @ fv =
frem &Y =i gy s

Cruelty to Animals

*709. Shri Hari Vishnu Kamath:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that wanton
destruction and acts of cruelty to
animals and birds are on the increase
throughout the country; and

(b) it so, the steps taken or pro-
posed to be taken in order to check
the same?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) and (b). A state-
ment is laig on the Table of the
Sabha, [ Placed in Library. See
No. LT-1746/63]
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Shri Harj Vishnu Kamath; The
statement frankly admits that des-
truction of wild life at the hands of
poachers is on the increase ang acts
of cruelty are also common through-
out the country. May I know whe-
ther it is a fact that poaching shikaris
invade even sanctuaries and then go
scot free because they have got some
influence with people higher up, that
even our national bird the beautiful
peacock. ...

Mr. Speaker:
speech?

Shri Hari Vishnu Kamath: No, Sir;
I am sorry you are impatient,

Mr. Speaker: I am always charged
that I am impatient: really I do not
lose my patience if he puts his ques-
tion straight.

Shri Hari Vishnu Kamath: I will
put the question. Ig it g fact that
poaching  shikaris invade even
sanctuaries and then go scot free
because they have got influence with
people higher up and even the
national bird, the peacock is not
immune from destruction in Uttar
Pradesh, that cattle cows and others
are Dbeing slaughtered in a cruel
manner and thousands, hundreds of
thousands of frogs are killeg for ex-
port just to pander to the debased
tagte of foreigners who consider frog’s
legs a dainty dish?

Mr. Speaker: No answer is needed.
I do not allow a speech or a debate
on that. It is not a question.

Shri Harj Vishnu Kamath: Is it
not a fact that poaching shikaris
invade sanctuaries and then kill birds
and animals there and go scot free
because they pull strings higher up
in the State Governments?

The Deputy Minister of Food and
Agticulture (Shri A. M. Thomas):
Preservation of wilg life is a subject
within the State List. All the same
under the recommendations made by
the Indian Board for Wild Life, we
have taken a number of steps. We
have addressed various State Govern-
ments. Several State Governments

Is it going to be a
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have taken adequate measures to
check poaching and illegal shooting.
We have also taken steps to minimise
the harm which is being done to
wild life in the country by the indis-
criminate use of crop protection
arms. These are under consideration
of the Government and adegquate
stepg are taken.

The Minister of Fooq and Agricul-
ture (Shri Swaran Singh): May ]
add that if any specific instance is
mentioned by the hon. Member where
any person has gone scot free on
account of the alleged wires being
pulled, we will certainly look into
them. I do not accept that as a
general statement.

Shri Kapur Singh: May I know
whether Government realises that
generally cruelty +to animals is a
symptom of collective disposition and
not individual aberration such as can
be dealt with by penal control and,
if so, what do the Government pro-
pose to do about it?

Shri A. M Thomas: Imparting
necessary education ijs a very material
thing in this matter and Government
hag taken necessary steps to include
necessary lessons in the text books
for the schools.

Shrimati Savitrj Nigam: I under-
stanq that the committee on preven-
tion of cruelty to animals has sugges-
ted some improvements for the slau-
ghter houses. May I know whether
they have been implemented?

Shri A. M. Thomas: Some model
schemes have been drawn up and
some State Governments had also
started working on those lines. But
then there has been very serious
opposition from several quarters for
the setting up of modern slaughter
houses.

Dr. Gaitonde: In view of the facl
that ten per cent of our food is eaten
by rats, may I know whether Govern-
ment does not take any action against
rats to avoig cruelty to them?

Shri Shinde: Rats are not covered
under the Prevenion of Cruelty to
Animals Act.
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Shri Hari Vishnu Kamath: Is it
not a fact that the Government is
actively encouraging the export of
certain species of animals, especially
monkeys, for vivisection experiments
in foreign countries and certain per-
sons export these animals in condi-
tions of transport which are very
cruel and, if so, may I know whether
this Government is putting any rves-
triction on the export, and also on
the transport of the animalg in a
cruel fashion?

Shri A, M. Thomas: In fact this
questiony was raised on several
occasions with regard to the export
of monkeys especially for carrying
on experimental work in foreign
countries. We have not stopped it
altogether, but all the same, we are
trying to assure humane treatment to
the animals which are being ex-
ported.
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Shri A. M. Thomas: As far as the
Stateg are concerned, in several States
there is anti-cow-slaughter enact-
ment. With regard to Bombay to
which the hon. Member has referred,
the Bombay Corporation has drawn
up a model scheme which was gecing
to be put into effect and which was
intended to prevent the very abuses
the hon. Member has pointed out.
But there has been a lot of >pposi-
tion mainly from the party to which
the hon. Member belongs.

Mr. Speaker: Next question.
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Stepping up of Farm Production

+
710 Shri P. C. Borooah:
: Shri Surendra Pal Singh:

Will the Minister of Food and Agri-
culture be pleased to s:ate:

(a) whether as a step towards in-
creasing farm production, Govern-
ment propose to double the import of
tractors and increase the import of
fertilizers next year; and

(b) if so, from which countries and
the amount of additional foreign
exchange requireq for the purpose?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Singh): (a) It is pro-
posed to step up the import of trac-
tors and fertilizers during the next
year.

(b) This matter is still under con-
sideration.

Shri P. C. Borooah: May I know
what are the types of fertilisers
which the country is short of, and
whether imports of these fertilisers
are going to be made or some substi-
tutes are going to be imported”?

Dr. Ram Subhag Singh: We import
ferti.isers of different types—some
ammonium sulphate, some urea and
some other types of fertilisers.

Shri P. C. Borocoah: May 1 know
whether the question of importing
agricultural implements falls under
the purview of the recently formed
Agricultural Implements Board and,
if so whether the decision to import
implements was made ip consultation
with this Board?

Dr. Ram Subhag Singh: We have
finalised the decision in regard to the
importing of some tractors from
Soviet Russia, etc. The Agricultural
Implements Board was constituted
recently and all these things will be
gone into by that Board also, but it
will not take decisions. That Board
is going to be an advisory ‘type of
Board.
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Dr. P. S. Deshmukh: It is very
gratifying that a large number of
tractors will be imported. May 1
know from the Minister of Food and
Agriculture whether he has received
an application from a co-operative
cociety in Punjab asking for a licence
to import some of these tractors
manufactured in some of the east
European countries, giving an assu-
rance that they will make all the
arrangements for looking after them,
and whether there is any possibility
of hig accepting this application?

Dr. Ram Subhag Singh: Yes, Sir:
we received an application from the
Farmers’ Forum of Punjab somctime
back, but that was not accepied.
the members then constituted thein-
selves into a cooperative and again
applied for importing tractors. They
had originally applied for importing
spares and also for manufacturing
tractors. That will be gone intdo by
the Agricultural Implements Board.
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Shri Tyagi: Have the Government
any scheme to set up a plant for the
manufacture of tractors and earth-
moving machinery on a mass scale
ang if so, have the Government com-
pared as to what is the actual cost
they had incurred in buying tractors
from outside and what would be the
total cost of such a plant?

Dr. Ram Subhag Singh: Even now
we are manufacturing some ‘ractors.
This year we will be manufacturing
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about 2000 tractors. Licences have
been issued to five firms to manufac-
ture tractors ia India. But as the
hon. Member knows, the price; of
tractors are very high. So, to some
extent, the import programme will
lessen the price. But this import 1s
not going to be resorted to for every,
because in three or four years more,
we hope to be self-sufficient in trac-
tors.

Shri Kapur Singh: What steps, it
any, do Government propose ‘0 take
to correlate easy availability of trac-
tors and fertilisers to the purchasing
power of the farmer?

Dr. Ram Subhag Singh: For that
purpose, the prices of tractors shall
have to be reduceq at least by 10 per
cent, according to my  calculation.
Regarding fertilisers, we are even
now examining it. Recently at a
State Ministers meeting, the maiter
came up and departmentaj secretaries
are examining the proposal ‘o what
extent the prices of fertilisers should
be reduced.
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Shri Inder J. Malhotra: May 1
know the type of tractors which are
going to be imported and whether
these will be within the reach of the
average farmer to buy?

Dr. Ram Subhag Singh: Because
most of our lands are owned by small
farmers and the farmers own small
holdings, it would not be within the
reach of that type of farmers, Only
bigger farmers and mostly co-opera-
tives would be able to afford the pur-
chase of such tractors.
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Shri Sonavane: May I know whe-
ther it is proposed tc grant subsidy
on the sale of imported or indigencus.
ly produced tractors and also to in-
crease the subsidy that is at present
given for sale of fortilizers?

Dr. Ram Subhag Singh: The Agri-
cultural Implements Board will exa-
mine it, because there iz a proposal
that some subsidy should be given.

Rice Scarcity in Assam

+
Dr. Sarojini Mahishi:
+q13, J Shri P. C. Borooah:
“ ") Shri Morarka:
|_Shri Ravindra Varma:

Wil the Minister of Food and Agri-
culture Ve pleased to state:

(a) whether it is a fact that Assam
is experiencing extreme shortage of
rice with the result that the prices of
rice have gone up;

(b) whether it is also a fact that
rice mills in Assam have been run-
ning below installed capacity and the
Assam Rice Mills have represented
to the Central and State Goverrments
to allow the rice mills to procure
paddy direct from the market as the
Apex Co-operative Marketing Society
hag faileq to procure and supply the
requisite quantity; and

(c) if so, the steps proposed to be
taken in the matter?

The Parliamentary Secretary to the
Minister of Food and Agriculture
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(Shri Shinde): (a) Owing to a short-
fall in the production of rice in Assam
during the 1962-63 season, the market
availability of rice in the State this
year has been less than usual. The
prices of rice have slightly risen bei-
ween the middle of March and the
end of June, 1963, and have ruled
more or less steady thereafter.

(b) The Assam Rice Mills Associa-
tion has represented about the low
procurement of paddy by the coopera-
tives and the consequent inadequate
supply of paddy to the mills and has
suggested that the mills snould be
permitted to make direct purchases of
paddy.

(c) The distribution of rice and
wheat at gubsidized rates through fair
price shops hes been stepped up and
the number of fair price shops in-
creased where necessary. The difficul-
ties faced by the rice millg in Assam
were examined in consultation with
the State Government. According to
the State Government, the unsatis-
factory production of paddy in the
State has been responsible for low
procurement and consequent insuffi-
cient supply of paddy to the mills.

Dr. Sarojini Mahishi: In view of
the fact that the rice mills in Assam
are running below installed capa-
city and also in the light of the
judgment given by the Supreme
Court that monopoly procurement of
paddy by the Apex Marketing Co-
operative Society is ultra vires, may
1 know what steps the Government
are going to take to remedy the
situation?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A.
M, Thomas): Even if the production
in Assam is normal, the milling capa-
city in Assam ig surplus to the Te-
quirements of the State of Assam.
And, with regard to the judgment
that has been referred to by the ‘hon.
lady Member, the matter was exa-
mined by the Assam State Govern-
ment and suitable modifications have
been made in the procurement sys-
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tem to meet the objeciionable feature
pointed out by the Supreme Court.

Dr. Sarojini Mahishi: If the output
of paddy is not adequate to feed the
existing rice mills and husking units,
may I know on what grounds licences
were granted to more than 200 new
units subsequent to the promulgation
of the Rice Milling Act of 19587

Shri A. M. Thomas: The hon.
Member knows that we have delegat-
ed the powers to the State Govern-
ment. Of course, the Act is there
under which the State Government
coulg have regulated it. But, many
of these mills came up before the
Act came into force,

Shri Morarka: Is it not a fact that
the Apex societies have been able to
procure only 50 per cent of what the
rice mills used to procure and that
is the main reason why the rice mills
are not working to their full capacity?

Shri A. M. Thomas: The rice mills
are not permitted to procure directly
from the producer. They have got a
three-tier system—there is the Apex
marketing society, the primary society
and the service society. The
primary  society procures it through
the service society and gives it to the
various mills for milling. So that,
now the societies have got, so to say,
a monopoly for procurement.

Shri Morarka: My question was
whether they have been able to pro-
cure only 50 per zent. Is it a fact
or not?

Shri A. M. Thomas: It is a fact that
procurement has been going down
from 1959. The figures are 1959-60:
113,000 tons of paddy, 1960-61: 85,000
tons, 1961-62: 58,000 tons and 1962-63:
so far 55,000 tons. We are ourselves
concerned with this unsatisfactory
procurement and we have drawn the
attention of the State Government to
this fact. They have stated that they
had some initial difficulties, the per-
formance has not been satisfactory
and the co-operative societies have
to be strengthened. But the State
Government thinks that it is not ad-
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visable to ask the millers to prcoure
direct.

Shri Ravindra Varma: What is the
target of procurement fixed for the
Assam Co-operative Apex Marketing
Society and what has been the actual
procurement during the last four
years?

Shri A. M. Thomas: I have already
given the figures of actual procure-
ment for the last four years. There
has not been any targetl as such. But,
as I have already stated, the procure-
ment figures have been going down.

it o Araaw oy & S §Hdn
g % fo wia & v & 37 faw
et 1 3T ¥ A% A Ay w9 #1
foa w9 7 a9F &7

Shri A. M. Thomas: The procure-
ment rates in Assam are much above
the procurement rates that we have
allowed for the other parts of the
country. As far as the co-operative
societies are concerned, they get a
commission of Re. 1 pe; maund.

=it g AT : fed TRww w1
SaTe 4Gt faen 5 fawr a e #5
fog wa o F9 &7

weaw WgvRw : fEe W 97w
#1 faar smar &7

Shri A. M. Thomas: With regard to
the consumer, the State Government
sells it more or less on “no profit ne
loss” basis. As far as the price of
wheat is concerned, it is distributed
at subsidized rates, For the common
varieties of rice, the price is Rs. 16.

Shri P. C. Borooah: May I know
whether any enquiry has been made
into the working of the Assam Co-
operative Apex Marketing Society—
a sole procuring agency for paddy in
Assam and if so, what are the rea-
sons for its failure to make adequate
procurement of paddy for the mills
in Assam?
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Shri A. M. Thomas: This matter
was discussed with the State Govern-
ment several timesg and even recently
I had discussions with the Chief
Minister of Assam. I communicated
to him the concern that the Central
Government feels in this matter. The
State Government itself had appoint-
ed a commission to go into the work-
ing and it is taking suitable steps.

Shri Hem Barua: Apar: from the
shortfall in production due to floods
and other natural calamities, may I
know if it is not a fact that rice and
paddy are smuggled out regularly to
Pakistan, which is another reason for
the scarcity of rice in Assam? If so,
‘may I know what positive steps Gov-
ernment have taken to prevent this
regular smuggling of rice and paddy
from Assam to Pakistan?

Shri Bade: Even from Madhya Pra-
desh.

Shri A. M. Thomas: No case of
smuggling has been brougnt to our
notice. In fact, we have made some
enquiries and we find that the price
of rice in Pakistan js not higher than
that in Assam. So, there is not much
scope for smuggling.

Shri Ranga: In view of the fact
that the working of the co-operative
marketing societies in  procurement
and purchase of rice has been found
to be not so satisfactory in spite of
the fact that till now they have been
given complete monopoly over pur-
chase or procurement of rice, have
Government considersad, or would
they ask the particular committee
which is going to consider the ques-
tion, to go also into the question of
the possibility of allowing the farm-
ers there to sell not only to the co-
operatives but also to the Govern-
ment and the private trade so that
there would be some compceiition
and more of rice would be procured
by our own people, instead of being
smuggled to Pakistan?

Shri A. M. Thomas: The sugges-
tion made by the hon. Member would
lead to confusion. The position has



6421 Oral Answers

been brought to the notice of the
State Government. The State Gov-
ernment has stated that the co-opera-
tive movement in the State has made
much headway as a result of the
scheme. It has also stated that by
experience the schemes would lee-
come successful.

Shri Ranga: Are thecy to . become
‘monopolists?

Shri A M. Thomas: It has been
stated that the fall in procurement
has been due to shortfall in produc-
tion and steps are being taken to
rectify the defects.

Shrimati Savitri Nigam: May I
know whether the Minister is aware
that this mass licensing of rice mills
to Marwaris has very badly hit the
hand-pounding industry in that area?

Shri A. M, Thomas: There is no
such complaint from the hand-pound-
ing industry. I do not know whether
there has been a mass iicensing of
rice mills.

SHORT NOTICE QUESTIONS
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Agricultural Commodities Advisory
Committee

S.N.Q. 7. Dr. L. M. Singhvi: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government are consi-
dering or have finalised the setting up
of an Agricultural Commodities Advi-
sory Committee;

(b) if so, what would be the func-
tions and scope of activities of the
said Committee; and

(c) whether the personnel of the
Committee have been finalised so far?

" The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) to (c). No deci-
sion has been arrived at on the ques-
tion of setting up an  Agricultural
Commodities Advisory Committee.

Dr. L. M. Siughvi: May I know
what consideration has led the Gov-
ernment to reconsider the proposal of
setting up a committee like this, whe-
ther it has been inspired by the farm
management studies made by the
Government, and if so, in what
manner?

Dr. Ram Subhag Singh: The farm
management study has also been one
/
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of the factors. But the main factor
has been that this demand was made
i this House as well as in the meeting
of the informal consultative commit-
tee and the farmers' representatives
also. ...

Dr. P. S. Deshmukh: It was annou-
nced by the Minister. There was no
demand for this here, that a com-
mittee should be appointed for look-
ing into the prices. This was announ-
ced by the Minister.

Dr. Ram Subhag Singh: The hon.
ex-Food and Agricultural Minister had
announced or proposed it on 24th
February, 1959 in this House. But
whenever there has been any debate
on food problems or agricultural prob-
lems, some Members did make such
demands that some type of price fixa-
tion board or committee should be set
up and to that extent, the questioner
is incorrect.

Dr. L. M. Singhvi: What is the pro-
posal in respect of the constitution and
composition of this committee? What
steps would be takem to safeguard
that this committee does not deterio-
rate into any lobby, either the far-
mers’ lobby or the consumers’ lobby?

Dr. Ram Subhag Singh: If any
committee of this type will be set up,
it will protect the interests of the pro-
ducers, the consumers as well as the
entire national interest.

An Hon. Member: What about
traders?

Dr. Ram Subhag
traders.

Singh: Not

Shri Ranga: In view of the fact
that four years ago, it was advertis-
ed that a commission, not even a com-
mittee, would be appointed, and later
on it degenerated to a committee, may
we know which particular wing
within the Government of India, and
especially the Planning Commission,
has come in the way of this commit-
tee being established and remunera-
tive prices being prescribed for agri-

BHADRA 26, 1885 (SAKA)

Oral Answers 6426

cultural produce, especially foor nro-
duce?

Dr. Ram Subhag Singh: Nobody
has come in the way of setting up
this committee. The entire matter is
being carefully considered because so
many things will have to be taken
into consideration before finalising the
decision.

Shri Ranga: It has taken five years
already. How many Food Minister
have to be changed before Government
can possibly come to any kind of final
decision in regard to this matter?
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Shri Inder J. Malhotra: May I know
at what stage the matter is now, and
whether all the concerned agencies
have been consulted and their views
obtained?

Dr. Ram Subhag Singh: Yes, we
shall obtain their views. In fact, we
had talks with the Planning Com-
mission Member who deals with agri-
culture, and he is agreeable that such
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& committee should be set up. Again,
it will have to be sent to the Cabinct.

Shri Senavane: What are the rea-
sons for delaying the constitution of
such a committee, especially when the
agriculturists are waiting with eager-
ness to see that they get reasonable
and remunerative prices?

Mr. Speaker: That
already been answered.

question has

WRITTEN ANSWERS TO
QUESTIONS

Self-Sufficiency in Rolling Stock

#703. Shri P. R. Chakraverti: Will
the Minister of Railways be pleased
to state:

(a) whether India has achieved
self-sufficiency in rolling stock;

(b) the prospects for exports of
wagons and coaches;

(¢) the extent of progress achieved
in the production of locomotives—elec-
tric -and diesel; and

(d) whether Government are en-
couraging smail-scale industries in the
shape of price preference?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Steamm Locomotives, Pas-
senger Coaches and Freight Wagons
are being manufactured indigenously
and no imports are being made. The
manufacture of Diesel & Electric
Locomotives in the country is being
progressively developed.

(b) Efforts to export coaches and
wagons are being continued although
no exports have been made so far.

(c) Chittaranjan Locomotive Works
have recently completed the manu-
facture of Twenty One Broad Gauge
D.C. Electric Locomotives. The manu-
facture of Broad Gauge A.C. Electric
Locomotives has been taken in hand
and during the current financial year
10 A.C. Locomotives are expected to
be turned out.

The Diesel Locomotives Works,
which is being set up at Varanasi, has

SEPTEMBER 17, 1968 Written Answers 6428

the following programme of produc-
tion:—

1963-64 . 3 {Assembly of Kno-
cked Down Loco-
motives).

1964-65 . 9 ( -do- ) manu-
facture of 26 Loco-
motives.

57 Locomotives.

1965-66 .

Total during 3rd Plan 95 Locomotives
(including  assem-
bly of 12 Knocked
Down Locomotives)

(d) Yes, Sir.

Taxes on Motor Vehicles

“*711. Shri Man Sinh P. Patel: Will
the Minister of Transport be pleased fo
state:

(a) whether a Committee has been
appointed to evolve a formula whereby
the taxes on motor vehicles, passen-
gers and goods will be collected in a
State where the vehicle is registered;
and

(b) if so, the findings of the com-
mittee, if any, and the reaction of the
Government thereto?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) Not yet.

(b) Does not arise.

Railway Zones

*712. Shri Jashvant Mehta: Wil
the Minister of Railways be pleased
to state:

(a) whether it is a fact that Gov-
ernment are thinking to change the
present Zones of Railways; and

(b) if so, the main features thereof?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawag
Khan): (a) This matter is under
constant review with raference to
operating and administrative needs.

(b) Does not arise.
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Calcutta-Dum Dum Helicopter
Service :

*714. Shri Brij Raj Singh-Kotah:
Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that Gov-
ernment have invited the Private
Sector to start a Helicopter Service
between Calcutta and Dum Dum Air-
port;

(b) if so, when this ferry service
‘wiil start functioning; and

(c) the full particulars thereof?

The Deputy Minister in the Minis-
iry of Transport (Shri Mohiuddin):
fa) to (c). A suggestion has been
made for the operation of a helicopter
service between Calcutta and Dum
Dum. The economies of operation of
a helicopter service is under exami-
nation. After the examination is
completed, the operation of such a
service will be considered.

Irradiated Wheat

( Shri Balkrishna Wasnik:
*715. { Shri D. C. Sharma:
|_Shri Ram Harkh Yadav:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether there is a proposal to
supply American irradiated wheat for
consumption in India;

(b) if so, whether Government have
examined the likely effects of such
wheat on people’s health; and

(c) whether any foreign exchange
will be saved when the proposal comes
into effect?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) No such proposal
has been received by the Government
so far.

(b) and(c). Do not arise.
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Agricultural Production

*717. Shri P. C. Borooah: Will the
Minister ¢f Food and Agriculture be
pleased to state:

(a) whether there is some scheme
for giving special assistance to the
States to help them boost agricultural
production and whether this aid would
be in addition to the Third Plan
allocation;

(b) if so, the broad features of the
scheme; and

(c) the part of this aid being allot-
ted to the State of Assam?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) to (c¢). The
question of additional allocation of
funds for agricultural programmes
during the remaining period of the
Third Plan is under the consideration
of the Planning Commission.

Railway Accidents Committee

*718. Shri H. N. Mukerjee: Wi}l the
Minister of Railways be pleased to
state:

(a) whether it is a fact that certain
recommendations of the Railway
Accidents Committee, particularly
those relating to the provision of
speedometers and third-brake coaches
in the front portion of passenger
+rains, made long ago have not been
implemented so far; and

(b) if so, the steps being taken in
their implementation?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). The recom-
mendations about the provision of
speedometers and third-laggage-brakes
etc. on the passenger trains, which had
been made earlier also, have been
implemented as far as possible amnd
efforts are being made to augment the
resources for their speedy implemen-
tation.
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Konkan Shipping Service

*719. Shri Kajrolkar: Will the
Minister of Transport be pleased to
state:

(a) whether he is aware that the
Konkan shipping service has not
started;

(b) whether it is a fact that the
shipping Company is not going to
start the service this year as long as
it does not get Rs. 28 1lakhs from
Maharashtra Government,;

(c) whether he is also aware that
the stoppage of shipping has caused
and is causing great hardship to the
Konkan iine passengers; and

(d) if so, the steps Government pro-
pose to take in the matter?

The Minister of Shipping in  the
Ministry of Transport (Shri Ra}
Bahadur): (a) Yes, Sir. The Konkan
shipping service which was scheduled
to start on 1st September, 1963, has
not commenced service owing to per-
sistent bad weather. :

(b) It is not correct that a sum of
Rs. 28 lakhs is claimed by the ship-
ping company from Maharashtra
Government. However, negotiations
are going on between the Maharashtra
Government and the company for the
settlement of company’s claims and
for the opening of the services.

(c) and (d). The question does not
arise for the present as the weather
conditions as yet do not permit the
resumption of the service. Meanwhile,
it is hoped that the company’s claims
will be settled by the Maharashtra
Government.

Earthquake in Kashmir

*19-A. f Shri Sham Lal Saraf:
1 Shri Ram Harkh Yadav:

Will the Minister of Transport be
pleased to state:

(a) whether wholesale destruction
of houses with loss of human lives
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took place in the Badgam Tehsil of
Kashmir Valley as a result of the
recent earthquake;

(b) whether the main centre of this
devastation is in close proximity to
the only aerodrome in Kashmir
Valley; and

(c) whether Government propose
to depute top experts to ascertain
the cause of this widespread destruc-
tion with a view to ensuring the safety
of the aerodrome?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
(a) Yes; it is reported that about 100
persons were killed and about 500
injured; and that about two thousand
houses collapsed or were“damaged.

(b) Yes.

(c) The Geological Survey of India
have been requested to examine this
aspect.

Plights to North Bengal, Assam and
Tripura
Shri Subodh Hansda:
Shri S. C. Samanta:
*720.{ Dr. Ranen Sen:
Shri N. R. Laskar:
LDr, P. Srinivasan:

Will the Minister of Transport be
pieased to state:

(a) whether it is a fact that there
was a sudden stoppage of flights to
North Bengal, Assam and Tripura
from Dum Dum on the 8th May, 1963,

(b) whether this was due to the
lighting arrangement of the airport;
and

(c) if so, the reasons why this was
not set right so long resulting in stop-
page of flights?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
(a) Freighter flights from Calcutta
did not operate between 8th and 11th
May, 1963.

(b) Following a dispute between a
pilot and an engineer, the pilots
refused to operate the Freighter
flights from the Maintenance Base as
had been the practice previously. One

of the reasons for this refusal was
inadequate lighting in the area at
night.

(c) Lighting arrangements have
since been improved.

World Food Congress

Shri P. C. Borooah:
*721 JShri C. K. Bhattacharyya:
") Shri Subodh Hansda:
| Shri Onkar Lal Berwa:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether food problem confront-
ing developing countries like India,
Pakistan and Turkey was discussed at
the World Food Congress held in
Washington in the beginning of June,
1963;

(b) if so, the observations and
recommendations made therein in this
behalf; and

(c) the action Government propose
to take in the light of those observa-
tions/recommendations?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes.

(b) A copy of the declaration
adopted by the Congress is placed on
the Table of the Sabha. [Placed in:
Library. See No. LT-1747/63].

(c) The recommendations of the
World Food Congress will be con-
sidered by the F.A.O. at its conference
next November with a view to decid-
ing the steps that should be taken in
this matter. The recommendation of
the conference will be considered by-
the Government in due course.
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Manufacture of Wagons at Jagadhri

23 _f Shri Raghunath Singh:
" Shri Sham Lal Saraf:

Will the Minister of Railways be
pleased to state:

(a) whether Jagadhri Railway
workshop has started manufacturing
open Railway wagons; and

(b) if so, the rate of monthly pro-
duction?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (ay¥es, Sir.

(b) So far 41 wagons have been
manufactured as indicated below:—

May 1963—4
June 1963—9
July 1963—14
August 1963—14

The tentative production programme
is to mexe 16 wagons per month
during this year and 18 per month
from January 1964.

Rail Link with Kashmir

( Shri Warior:
Shri Vasudevan Nair:
#7124, { Shri P. C. Borooah:
Shri P, C. Deo Bhanj:
»uri Vishram Prasad:

Will the Minister of Railways be
pleased to state:

(a) whether there is any proposal
under consideration to link the
Kashmir Valley with the rest of the
country by rail;

(b) if so, the outlines thereof; and

(c) the estimated cost of the pro-
posal?
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The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Nc. Sir.

(b) and (c¢). Do not arise.

Train-Bus Collision

Shri P. R. Chakraverti:
Shri P. C. Borooah:
Shri Ram- Sewak Yadav:
Shri Dinen Bhattacharya:
#725. { Dr. Ranen Sen:

f' Shri Indrajit Gupta:

| Shri S. M. Banerjee:

| Dr. Saradish Roy:

LShri Bagri:

Will the Minister of Railways be
pleased to state:

(a) whether a goods train crashed
into the rear portion of a State Bus
at a level crossing near the Gun and
Shell Factory at Calcutta on the 28th
August, 1963;

(b) if so, the number of casualties
involved; and

(c) the cause of the accident?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes, Sir.

(b) Four persons were killed and
nine sustained injuries.

(c) Failure of railway staff.

Money Order Forms

*726. Shri  Yashpal Singh: Will
the Minister of Posts and Telegraphs
be pleased to state:

(a) whether Government have con-
sidered a proposal to allow private
parties to print money order forms
against free space for advertisements
on them; and

(b) if so, the result thereof?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) A proposal is under
consideration to allow private parties

to advertise on the money order
forms in consideration of free supply
of form by the parties to the Depart-
ment.

(b) The proposal is still under
comsideration.

Low Cost High Protein Food

oy ( Shri P. C. Borooah:
%% shri N. R. Laskar:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Central Govern-
ment in collaboration with the
UNICEF and the World Food Pro-
gramme are launching an experimen-
tal project to provide low cost high
protein food for babies;

(b) if so, where and at what cost,
and how the cost would be shared;
and

(¢) the form in which and the ex-
tent to which the said international
agencies would collaborate in the pro-
ject?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) to (c). The pro-
posal is in the preliminary stages of
consideration and details are to be
finalised.

Development of Horticulture in
Rajasthan

1975. Shri Karni Singhji: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the amount of subsidy and
grant sanctioned and proposed to be
given to Rajasthan Government for
the development of horticulture
during the Third Plan; and .

(b) the amount allotted for the
Ganganagar District?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subbag Singh): (a) The following
amounts of loans and grants are pro-
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posed to be given to Rajasthan Gov-
ernment for the development of
horticulture during the 3rd Five Year
Plan period:—

Loan Rs. 10,00,000
Grant Rs. 5,00,000

(b) A sum of Rs. 30,000 has been

earmarked as loan -for Ganganagar
District.

Break Down to Trunk Telephone
Service

1976. Shri Rama Chandra Mallick:
Will the Minister of Posts and Tele-
graphs be pleased to state:

(a) whether his attention has been
drawn to the constant break-down of
trunk-telephones in various places in
Orissa especially Jaipur Town-Cuttack,
Cuttack-Jaipur Road, Cuttack-
Kendrapa-Pattamundai and Cuttack-
Keonjhargarh lines;

(b) if so, the causes of such break-
downs; and

(c) the steps Government propose
to take to remedy the same?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) and (b). Major
break-downs in the sections mention-
ed had occurred in the past years due
to high floods. According to the in-
formation available till the end of
July, 1963, there hag been no major
breakdown this year.

(c) Work will shortly be taken in
hand to strengthen the main align-
ment between Cuttack and Jaipur.
The alignments in other sections have
been strengthened, where necessary.
Some precautionery measures have
been initiated to cope with the flood
situation.

Station between Jharsuguda and
Lapanga

1977, Shri Rama Chandra Malliek:
Will the Minister of Railways be
pleased to state:

(a) whether a decision has been
taken to construct one new Railway
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Station between Jharsuguda and
Lapanga on South Eastern Railway.

(b) if so, the total amount sanction-
ed for this project; and

(c) when the new Railway Station
is likely to be opened for the passen-
gers?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy): (a) It has been decided to
construct a crossing station between
Jharsuguda and Lapanga stations.

(b) Rs. 9,26,311.

(c) The question of opening the
crossing station for passenger booking
is under examination.

Rengali Railway Station in Orissa

1978. Shri Rama Chandra Mallick:
Will the Minister of Railways be
pleased to state:

(a) whether it has been decided to
convert the Rengali Railway Station
on South Eastern Railway in Orissa
into a Flag-Station;

(b) if so, the estimated amount
sanctioned for the project; and

(¢) when the construction work is
likely to be completed?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Rengali is already a
flag station. It has been decided to
convert this flag station into a crossing
station.

(b) Rs, 3,84,000.

(¢) The work is likely to be com-
pleted by November, 1963.

Minor Irrigation in Orissa

1979. Shri Ramachandra Ulaka: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the total acreage brcught under
minor irrigation in Orissa during the
Second Plan period;

(b) the total acreage stipulated to
be brought under minor irrigation in
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Orissa during the Third Plan period;
and

(c) the number of minor irrigation
schemes carried out during the Second
Plan period in that State?

The Deputy Minister in the Minis-
try of Fooq and Agriculture (Shri A.
M, Thomas): (a) An additional area
of 1'6 lakh acres is estimated to have
been brought under minor irrigation
during Second Plan period.

(b) Total acreage stipulated to be
brought under minor irrigation during
the Third Five Year Plan is 2'7 lakh
acres. The State Government is how-
ever proposing to revise the target
to 46 lakh acres subject to availability
of additional funds.

(c) 1065 minor irrigation projects.

Seed Farms

1980. Shri Ramachandra Ulaka: Wil]
the Minister of Food and Agriculture
be pleased to state:

(a) whether any seed farms have
been set up in Orissa during the last
five years;

(b) if so, the details thereof;

(c) whether any Central assistance
was given to Orissa for the said pur-
pose during the same period; and

(d) if so, the details thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr, Ram
Subhag Singh): (a) and (c). Yes.

(b) and (d). A statement giving
the required information is laid on
the Table of the House. [Placed in
Library. See No. LT-1748/63].

Road Over-Bridges on S.E. Railway

1981, Shri Ramachandra Ulaka: Will
the Minister of Railways be pleased
to state:

(a) the names of places where
Orissa Government have consented to
the construction of road over-bridges
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on the South Eastern Railway during
the last three years; and

(b) the reaction of Central Gov-
ernment in this regard?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). In March,
1961, the Government of Orissa for-
warded a consolidated list of road
over/under bridges recommended by
them for construction in lieu of exist-
ing level crossings during the Third
Plan period. This list inciuded 15 pro-
posals as under:—

1. Road overbridge at Tangrapalli.

2. Road underbridge at southend
of Cuttack.

3. Road overbridge at Jharsuguda.

. Road underbridge at Kesinga.

5. Road underbridge at Haldipalli
(Berhampur).

6. Road overbridge at Panposh.

7. Road over/under bridge near
Rambha Railway station.

>

8. Road over/under bridge
between Barkul and Balu-
gaon.

9. Road overjunder bridge at
Purshottampur Road Junction
(North of Berhampur).

10. Road over/under bridge within

Balasore and Mpyurbhanj
Border.

11. Road over/under bridge at
North of Cuttack Railway
Station.

12. Road overjunder bridge at

Rayaghada in Koraput Dis-
trict.

13. Road over/under bridge at Mile
12 of Sambalpur-Jharsuguda
Road.

14. Road over/under bridge at
mile of Sambalpur-Jharsu-
guda Road.

15. Road overjunder bridge " near
Sakhigopal.

Subsequently, in a meeting held on
12-4-62 between the Chief Minister of
Orissa and General Manager, South
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Eastern Railway it was decided that
priority should be given to the first
six items of the list as given above,
and the Govrnment of Orissa have
indicated their willingness to provide
funds towards their share of the cost
of these six works during the year
1963-64. The Railway has also pro-
vided necessary funds for their share
of the cost during the current finan-
cial year and the schemes are now
being finalised in consultation with
the State Government.

Railway Line from Kovvur and
Nidadavolu

1982. Sh:i E. Madhusudan Rae:
Will the Minister of Railways be
pleased to state:

(a) whether Government have laid
double railway lines between Kovvur
and Nidadavolu Stations in Andhra
Pradesh; and

(b) if so, the cost of the project?

The Depuiy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) The double iine between
Kovvur and Nidadavolu has been
opened to goods traffic on 31-7-1963.

(b) Rs. 83-14 lakhs.
Electric Train between Madras and
Vijayawada
1983. Shri E. Madhusudan Rao:
Will the Minister of Railways be
pleased to state:
(a) whether there is any proposal

to have an electric train between
Madras and Vijayawada;

(b) if so the details thereof; and

(c) when the project will be com-
pletted?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No Sir.

(b) and (c). Does not arise.
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Singapore Road Station

1984 f Shri Dhuleshwar Meena:
" \_ Shri Ramachandra Ulaka:

Will the Minister of Railways be
pleased to state:

(a) whether Government are aware
of the great difficulties experienced
by the travelling public as well as the
railway staff of Singapore Road
Station on the South Eastern Railway
(Orissa) for want of drinking water;
and

(b) if so, the steps taken by Gov-
ernment in this regard?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawagz
Khan): (a) and (b). Drinking water
is supplied to passengers and staff
from water tenders brought from
Rayaghada Station and the existing
arrangement ‘is considered to be
adequate.

L.G.S. Grade Posts in S.E. Railway

1985 f Shri Dhuleshwar Meena:
* "\ Shri Ramachandra Ulaka:

Will the Minister of Railways be
pleased to state:

(a) the number of posts filled up in
the Lower Gazetted Service grade
during 1961-6€ and 1962-63 in the
South-Eastern Railway;

(b) the number of posts cut of them
reserved for scheduled castes and
scheduled tribes employces; and

(¢) the number of reserved posts
filled up during the same period so
far?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) 112.

(b) 33 for Scheduled Castes and 17T
for Scheduled Tribes candidates.

(c) 6 from amongst Scheduled
Castes and nil from amongst Sche-
duled Tribes candidates.
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Posts of A.P.Os in SE. Railway

[ Shri Dhuleshwar Meena:

1986.  Shri Ramachandra Ulaka:

Will the Minister of Railways be
pleased to state:

(a) the number of tests held for
promotion to the post of AP.Os in
the South-Eastern Railway during the
last three years;

(b) the quota reserved for sche-
duled caste and scheduled tribe em-
ployees during the same period; and

(c) the number of posts filled up by
the scheduled caste and scheduled
tribe candidates during the same
period?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Two selections have been
held during the last three years.

(b) 7 (4 Scheduled Castes and 3
Scheduled Tribes).

(c) Nil.

Peosts of Office Superintendents on
S.E. Railway

J Shri Dhuleshwar Meena:

1987. 7 Shri Ramachandra Claka:

Will the Minister of Railways be
pleased to state:

(a) the total number of posts of
Office Superintendents in the Grade of
Rs, 450-575 filled up during the last
five years in the South-Eastern Rail-
way;

(b) the number out of them reserv-
ed for scheduled caste and scheduled
tribe candidates; and

(c) the number of posts filled up by
these candidates during the same
period?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Ten.

(b) Ten.

(c) Nil.
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Naupada—Gunupur Line

Shri Dhuleshwar Meena:
1983. { Shri Ramachandra Ulaka:

Will the Minister of Railways be
pleased to state:

(a) the annual income on account of
freights and fares from the narrow
gauge line between Naupada and
Gunupur on the South-Eastern Rail-
way during 1962-63;

(b) the number cf passengers and
load of goods carried by the said Rail-
way line during the same period; and

(¢) the total expenditure on the
said Railway line during the same
period?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy): (a) The gross earnings of
Naupada-Gunupur section for the year
1962-63 are furnished below:—

Rs.
Pasgenger earnings . 2.64,910
Other coaching earnings 38,302
Goods earnings . 68.373
Sundry earnings . 4,692
ToTAL 3,76,277
(b, Number of passengers
carried during 1962-63 5,95,062
Tonnes of goods carried
during 1962-63 23,774
tonnes.
© Rs. 4.29,439.

Palm Gur and Palm Sugar

1989. Shri Rama Chandra Mallick:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether any amount of Central
assistance as loan or grant has been
given to the Government of Orissa for
the manufacture of palm gur and palm
sugar in that State;

(b) if so, the amount given during
1963-64 so far; and

(c) whether any steps have been
vaken by Government to encourage
the plantation of palm trees in that
State?
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The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) No, Sir. However,
funds in the shape of grant and loans
are being given by the Khadi and Vil-
lage Industries Commission for
development of palm gur and palm
sugar in the State of Orissa.

(b) and (c). It has been reported
by the Government of Orissa that a
sum of Rs. 77,600.00 as grant and
Rs. 73,600.00 as loan have been receiv-
ed from the Khadi and Village Indus-
tries Commission, during the year
1963-64. Nearly 3,00,000 palm trees
have been planted through the agency
of Orissa 'Rajya Talgur Samabaya
Sangh limited during the year 1962-
63,

Upgrading of Sub-Post Offices

1990. Shri D. S. Patil: Will the
Minister of Posts and Telegraphs be
pleased to state:

(a) whether it is a fact that the
question of up-grading certain Sub-
Post Offices into Head Offices in Maha-
rashtra State is under consideration;
and

(b) if so, the names of such Sub-
Post Offices?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shrl
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(b) (i) Andheri
(ii) Palghar
(iii) Kalyan
(iv) Malegaon
(v) Karad
(vi) Chiplun
(vii) Khed

(viii) Dadar
(ix) Poona City
(x) Tulsiwadi

*(xi) Pandharpur

*(xii) Malvan

*(xiii) Shrirampur,

*Proposals since approved. The
change will be given effect to from
1-10-63.

P. and T. Offices in Maharashtra

1991, Shri D. S. Patil: Will the
Minister of Posts and Telegraphs be
pleased to state:

(a) the number of Post Offices, Tele-
graph Exchanges Public Call Offices
and Telegraph Offices opened so far
during the Third Plan in Maharashtra;
and

(b) the number of such offices pro-
posed to be opened in Maharashtra
during 1963-64 and 1964-657?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri

Bhagavati): (a) Yes Sir. Bhagavati): (a) and (b).
Number of offices opzned *Number of offic>s proposed
during the 3rd Five Year to b: open~d during
Plan period upto 31.8.63 —
remaining
period of
1963-64
(i.e. from 196465
1.9.63 tO
31.3.64)
Post Offices 156 271
‘Telephone Exchanges 36 33
Public Call Offices 43 25
Telegraph Offices 40 37

*Subject to the availability of
Tube Welis in Maharashtra

1992, Shri D. S. Patil: Will the
Minister of Food and Agriculture be

Stores.

pieased to state:

(a) the number of tube wells pro-
posed to be drilled by the Central
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Tube-well Organisation in Maharash-
tra during 1963-64; and

(b) the names of the places where
they will be drilled and the total
amount allotted for the purpose during
1963-64?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) The Central Gov-
ernment has at present no proposal of
its own to instal tubewells in Maha-
vashtra, However, the Government of
Maharashtra is considering the ques-
tion of getting 21 production tubewells
constructed by the Exploratory Tube-
wells Organisation.

(b) At the following places in the
district of East Khandesh:—

Name of places No. of
tubcwells
proposed

Rajoraarea . . 8
Korpavli Yaval area 4
Savda area . . . . 4
Between  Adavad and Yaval

arca . . . 5

21

The tota] estimated cost of construc-
tion of these 21 tubewells is about
Rs. 7-12 lakhs. This estimate does
not make any provision for installa-
tion of pumping sets which will be
arranged by the State Government it-
self.

Development of Agriculture in
Maharashtra

1993, Shri D. S. Patil: Will the
Minister of Food and Agriculture be
pleased to state the amount of grants
or loans given so far to the Govern-
'ment of Maharashtra for agricultural
development schemes during Third
Plan, year-wise?

The Minister of State in the Minis-

try of Fooq and Agriculture
(Dr. Ram Subhag Singh): A
statement showing information

with regard to the amount of
central assistance given to the Gov-
ernment of Maharashtra for agricul-

1243(Ai)LSD—3.
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tural development schemes during the
years 1961-62 and 1962-63 and that
allocated for 1963-64, is laid on the
Table of the House, [Placed in Lib-
rary. See No. LT-1749/63].

Labour Inspectors

1994. Shri Balmiki: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that the
Labour Inspectors (Central) in the
Chief Labour Commissioner’s Organi-
sation conduct inspections of railway
establishments for purposes of en-
forcement of Hours of Employment
Regulations under the Indian Railways
Act and Payment of Wages (Railways)
Rules framed under the Payment of
Wages Act, 1936; and

(b) if so, whether it is a fact that
they have been carrying out the ins-
pection work without being given any
statutory powers under the relevant
regulations|rules?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). Yes, the Labour
Inspectors (Central) who are compara-
tively junior officials conduct such ins-
pections on bechalf and under the
orders of Conciliation Officers and Re-
gional Labour Commissioners who
have been vested with the necessary
statutory powers.

LA.C. Service

1995, Shri P. C. Deo Bhanj: Will
the Minister of Transport be pieased
to state:

(a) whether it is a fact that LAC.
propose to extend the Calcutta-Bhu-
baneshwar air service to Visakhapat-
nam; and

(b) if so, from which date and the
type of aircraft to be used on this ser-
vice?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
(a) and (b). The Corporation had
planned to operate the Calcutta-Bhu-
baneshwar air service upto Visakha-
patnam with a Fokker Friendship air-
craft as part of their Winter-Schedule
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1963|64 commencing from 15th October,
1963. However, due to the accident
to a Viscount aircraft near Agra on
the 11th September, 1963, the Corpora-
tion may have 1o review the position
in this regard.

Tambaram-Villupuram Railway Line

1996. Shri M. G. Thengondar: Will
the Minister of Railways be pleased
to state:

(a) the progress made so far to-
wards electrification of the Tambaram-
Villupuram railway line;

(b) when it will be completed; and

(c) the total amount spent so far on
this scheme?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
(a) A statement is laid on the Table
of the House.

(b) The section is expecteq to be
commissioned during the later half of
1964, subject to availability of elec-
tric locomotives, which have already
been ordered.

(c) Rupees 85 lakhs have been
spent upto 31-8-1963.

STATEMENT

1. Civil Engineering Works such as
construction of quarters, buildings for
Repeater Station, removal of fringe-
ment in bridges are practically com-
pleted. Construction of workshop faci-

lities and the building for Remote
Control Centre is in progress.
2. The Contract for suppily and

erection of 25 kV overhead equipment
has been placed and the work is well
in progress.

3. 15 per cent of the modification
work of Signalling and Telecommuni-
cation is complete.

4. Order for the import of 18 elec-
tric locomotives has been placed.

5. Details of power supply arrange-
ments have been finalised with the
Madrag State Electricity Board. Cons-
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truction of buildings and foundations
for outdoor equipments is in progress.
Six transformers have been ordered on
Ms. Heavy Electricals (India) Ltd.,
Bhopal.

6. The P&T Department have laid
underground cables over 137 kms.
from Rayapuram to Mailam.

Commercial Advertisementg

1997. Shri Ram Harkh Yadav: Will
the Minister of Railways be pleased
to state:

(a) the earnings of the different
Railways from commercia] advertise-
ments, zone-wise during 1962-63;

(b) whether it is a fact that the
earnings from time-tables have fallen
and income from show-cases has pro-
gressively increased; and

(c) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Details of income are
given below:

Railway 1962-63

(Rs.)
Northern 8,86,294
Central 5,26,227
Western 6,16,939
Southern 5,58,833
North-Eastern . . 1,10,949
Northeast Frontier . . 55,465
South-Eastern . . 1,62,312
Eastern 2,74,558
ToTtAL T3 91,577

(b) Yes.

(c) The earnings from time-table
advertisements showed only a :light
fall (Rs. 1271 less in 1962-63 as com-
pared to the previous year) due to pre-
ference shown by advertisers to other
media and reduction in the number
of pages available for booking adver-
tisements. The rise in the case of
show-cases has been due to the in-
creasing popularity of this medium.
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Outlay on C. D. Departments

1998. Shrimati Ramdulari Sinha:
Wil] the Minister of Community Deve-
lopment and Cooperation be pleased
to state:

(a) the total outlay of the Third
Plan along with outlay on estalish-
ment of Community Development
Department in each State;

(b) the percentage of establishment
cost to total outlay of each State; and

(c) the actuals of the totai outlay
and the establishment cost of Com-
munity Development Department of
each State for 1960-61 and 1961-62?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. S, Murthy): (a)
to (c). The information is being col-
lecteq from the State Governments
and will be laid on the Table «f the
House when received.

Targets of Cooperative Sector

1999, Shrimati Ramdulari Sinha:
Will the Minister of Community Deve-
lopment and Cooperation be pleased to
state:

(a) the details of the shortfall in
the targets of cooperative sector for
1960-61, 1961-62 and 1962-63 of each
State and thz reasons thereof; and

(b) the steps being taken to see
that by the end of the Third Plan
there is no longer any shortfall in the
target of cooperative sector?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam Dhar
Misra): (a) and.(b). The details of
the shortfall in the targets of coopera-
tive sector are indicated in the state-
ment laid on the Table of the House.
[Placed in Library. See No. LT-1750/
63]. Except in the case of coopera-
tive farming societies and consumers’
cooperatives, achievements in respect
of the year 1962-63 are not yet avai-
able.

The main reasons for the shortfall
and the remedial actions taken are
indicated in the statement laid on the
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Table of the House. [Placed in Lib-
rary. See No, LT-1750/63].

Consumer Cooperatives

2000, Shrimati Ramdulari Sinha:
Will tne Minister of Community Deve-
lopment and Co-operation be pleased
to state:

(a) whether the consumers coope-
ratives have been able to hold the
price line in any State and if so, in
which State or States and in what
manner, )

(b) the basis of allotments made to
various States for development and
working of cooperative stores and the
actual allotment made State-wise,
during 1963-64;

(c) the names of the States which
have not yet utilised the allotment
fully or partly and the reasons there-
for; and

(d) the steps being taken in the
matter?

The Deputy Minister in the Minis-
try of Community Development and
Co-operation (Shri Shyam Dhar
Misra): (a) Reports received from
Andhra Pradesh, Madras, M.P., Kerala,
and Punjab indicate that the consu-
mers co-operatives have been able to
check rise in prices to some extent.
Prices of consumers goods handled by
these cooperatives have been reported
to be lower than the market rates.

(b) Out of 250 towns and cities with
a population of 50,000 or above the
Scheme envisages organisation of 200
wholesale stores and 4000 primary
units. The number of wholesale ard
primary units allotted to each state is
related to the number of cities and
towns in this category. A statement
showing the State-wise allotment is
laid on the Table of the House.
[Placed in Library. See No. LT-1751/
63].

(c) Work has been started in all
the States in 1962-63. For 1963-64 the
work is in progress.

(d) Does not arise.
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College of Advanced Flight
Science and Technology

2001. Shri Brij Raj Singh Fotah:
Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that a col-
lege of advanceq flight science and
technology is to be set up at Indore;
and

(b) if so, when and the details there-
of?

The Deputy Minister in the Ministry
of Transport (Shri Mohiuddin): (a)
and (b). The Ministry of Defence has
been considering a proposal to establish
a Centre for the advancement of Flight
Sciences and Techno'ogy. An Ad Hoc
Experts Committee, set up for the pur-
pose, has submitted its report which is
under examination. The question whe-
ther the Centre should be set up in
Indore or any other place will only
be finalized after Government bas
examined the recommendations of the
Experts Committee.

Development of Forests

2002. Shri E. Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government nave any
scheme in hand for the development of
forests in the Himalayan borader to
prevent erosion of the hills and thus
save the country from ever increasing
floods; and

(b) if so, the details thercof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). Various
afforestation programmes are being
taken up in the bordering States of
Punjab, Himacha] Pradesh, Uttar Pra-
desh and Jammu and Kashmir to pre-
vent erosion of the hills. Area pro-
posed to be afforested under soil con-
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servation programme is given as

under:—
States Centrally State
sponsored  schemes
schemcs
_ (in acres)
Punjab . . . 18,250 4,900
(also 250
miles of
shelter-
belts)
Himachal Pradesh 19,360 36,920
Uttar Pradesh . 2,500 43,000
Jammu & Kaskmir . 8,050 72,000

In addition, plantations are also
being raised under forest development
programmes under the schemes Eco-
nomic plantations, Plantations of fast
growing species, Rehabilitation of de-
graded forests and Development of
pasture angd grazing. Information on
area to be covered specifically for pre-
venting soil erosion is not available.

S.C. and S.T. Engineering Supervisors
[ Shri Mahananda:
\ Shri Kohor:

Will the Minister of Posts and Tele-
graphs be pleased to state:

2003,

(a) whether the Engineering Super-
visors of P. & T. Department belong-
ing to Scheduled Caste and Scheduled
Tribe who had completed five ycars of
service were allowed to appear in the
examination for promotion of Engi-
neering Supervisors to the "elegraph
Engineering and Wireless Service
Class II last year, irrespective of their
years of recruitment to the cadre of
Engineering Supervisors;

(b) if so, whether the same prefe-
rence is being extended to the Sche-
duled Caste and Scheduled “’ribe in-
cumbents this year to appear for the
ensuing examination for Telegraph
Engineering ang Wireless Service
Class 1I; and

(c) if not, the reasons therefor?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) Yes.

(b) No.



6457 Written Answers

(c) No relaxation in the condition of )
cligibility with regard to the minimum
period of service is permissible for
Scheduled Caste and Scheduled Tribe
candidates.

3

Lighthouse at Badagara

2004. Shri A. V. Raghavan: Will the
Minister of Transport be pleased to
state:

(a) the progress made in the matter
of constructing a lighthouse and a pier
at Badagara in Kerala;

(b) the amount sanctioned for the
purpose for 1963-64; and

(c) when the work will be complet-
ed?

The Minister of Shipping in the
Ministry of Transport (Shri Rzj Baha-
dur): (a) to (¢). The executive res-
ponsibility for the development of
Ports other than major ports vests in
the state Government. A provision of
Rs. 6:05 lakhs has been made by the
Government of Kerala for construction
of a lighthouse and pier at Badagara
port in the State Third Plan and both
the works are included in their pro-
gramme of works for the year 1963-64.
These schemes are likely to be com-
pleted during the period of the Third
Five-Year Plan.

P.C.0s. and Telephone Exchanges im
Kerala

2005. Shri A, V. Raghavan: Will the
Minister of Posts and Telegraphs be
pleased to refer to the reply given to
Unstarred Question No. 1527 on the
6th April, 1963 regarding Telephone
Exchanges and Public Call Offices in
Kerala and state:

(a) whether stores have since been
made available for all the Public Call
Offices and Telephone Exchanges;

(b) it not, the names of Exchanges
and Public Call Offices for which
stores have been made available so
far; and

(c) when the remaining schemes

will be taken up?
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The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) No.

(b) 1, Kodakara Exchange,

2. Kollengode Exchange.
3. Kakkodi P.C.O.

4. Kavalam P.C.O.

5. Kankacha] P.C.O.

6. Mynagappally P.C.O.
7. Olyapuram P.C.O,

8. Padupuram P.C.O.

9. Pizhaku P.C.O.

(c) As soon as stores are received.

Model Orchards in Kerala

2006, Shri A. V. Raghavan: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the amount sanctioned for set-
ting up model orchards in all the nine
districts of Kerala during the Second
Five Year Plan;

(b) the amount spent during the
said period; and
(c¢) whether the poor progress was

due to the delay in getting the scheme
cleared by the Central Government?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No nmount was
sanctioned by the Government of India
for setting up model orchards in
Kerala State during the Second Five
Year Plan,

(b) and (c). Do not arise.

Over-bridge at Amethi Railway
Station

2008. Shri Rananjai Singh: Will the
Minister of Railways be pleased to
state:

(a) the progress made towards the
construction of the over-bridge at
Amethi Railway Station in the
Lucknow Division of the Northern
Railway; and

(b) when the project is likely to
be completed?
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The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). The construc-
tion of a foot over-bridge at Amethi
is no longer considered necessary in
view cf the fact that all passenger
trains wi!l be received on the main
rlatform by altering the existing sig-
nzlling arrangements.

In view of the urgency of require-
ments at Amethi, the signalling work
at this station will be taken in hand
first and completed by March, 1954.
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New Bridge near Rajghat, Dclhi

2010 { Shri Bhagwat Jha Azad:
* 7 Saci Onkar Lal Berwa:

Will the Miinster of Transport be

pleased to state:

(a) whether any proposal 1s being
examined to consfruct a new bridge
near Rajghat, Delhi across the
Jamuna so as to solve Delhi’s traffic
problems; and

(b) if so, at what stage the proposal
stands?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): (a) and (b). Yes. The Delhi
Administration are considering u pro-
posal to construct a road bridge across
Jamuna n=ar Rajghat as provided in
the Master Plan of Delhi The pro-
posal is in the initial stages ¢f consi-
deration. The Central Hydraulic Re-
search Station, Poona have been re-
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quested to carry out a model study of
the proposal.

Hotel Accommodation

2011, Shri Subodh Hansda: Will the
Minister of Transport be pleasad to
state:

(a) whether it is a fact that the
hotel accommodation in our country is
less than one third of the total demand
of the tourist traffic;

(b) whether the classification work
of the hote]l has been completed; and

(c) if not, when it will be completed
ang the immediate steps being propos-
ed to cater to the seasonal demand of
tourist traffic?

The Minister of Shipping in the
Minisiry of Transport (Shri Raj Baha-
dur}: (a) The existing hotel accom-
modation of the acceptable standard in
the country is about 7,500 rooms. Tak-
ing into account the existing as well
as future requirements of nur tourist
traffic covering a period of the next
five years, upto 1958, it is estimated
that there is a shortage of about 5,000
rcoms in our hostel capacity. The
immediate extra requirement 15 of the
order of 3,000 rooms, of which about
700 rooms are already under cons-
truction.

(b) and (¢). The work of the Hotel
Classification Committee was complet-
ed on 31-8-1963 and the Report of the
Committee has since been received by
the Government. The recommenda-
tions of the Committee are being
studied in al]l aspects but no cecisions
have yet been taken.

Bengal Flying Club

2012. Shri Subodh Hansda: V/ill
the Minister of Transport be pleased
to state: .

(a) whether the Bengal Flying
Club at Calcutta has been able to
settle its internal trouble;

(b) whether it is a fact that due
to internal trouble the functioning of
the club has almost stopped;

(c) whether Government have also
refused the club the permission to
train people for air force for emer-
geny ommission; and

(d) if so, whether Government
grants are being withdrawn?

The Deputy Minister in the Minis-
try of Transport (Shri Mohjuddin):
(a) No, Sir. In fact, it is understood
that a suit has been filed by some
member of the Club against the
Managing Committee.

(b) It is a fact that the flying acti-
vities of the Club have stopped since
15th May, 1963.

(¢) No request wag received from
the Club to undertake training of
pilots; for Air Force. As such, the
question of refusal of permission does
not arise.

(d) No grant hag beep given to the
Club by the Central Government
during the yecar 1963-64.

Booking of Wagons

2013 { Shrimatji Savitri Nigam:
. IShri M. L. Dwivedi:

Wiil the Minister of Railways be
pleased to refer to the reply given to
Starred Question No. 11 on the 19th
February, 1963 and state the pro-
gress made in lessen’ng outstanding
restrictions for the booking of wagons
in the last two months?

The D-puaty M-nister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): Thz outstanding regis-
trations on the Ind‘an Railways have
been brought down during the last
two months as compared to June,
1963. The figures showing the decline
in the outstandings are indicated
below:—

Outstanding Registrations on

Metre Broad
Gauge Gauge

30th June,’ 63 . 49,073 41,817
31st July,*53 . . 31,060 28,059
313t August, *63 . 14,375 14,356
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Payment of Sugarcane Price

2014 J’ Shrimati Savitri Nigam:
" Shri M. L, Dwivedi:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starred Question No.
9 on the 19th February, 1963 and
state:

(a) the payment of sugarcane price
made to the growers in the last three
months; and

(b) the amount still remaining to
be paid?

The Deputy Minister in the Minis-
try of Fooq and Agriculture (Shri A.
M, Thomas): (a) Rs. 11 lakhs during
June, July and August 1963 in res-
pect of sugarcane supplied in 1961-62.

(b) Rs..21 lakhs.

Amendments of Cooperative Laws

2015. Shrimati Savitri Nigam: Will
the Minister of Community Develop-
ment and Co-Operation be pleased to
state:

(a) whether any steps have been
taken to amend the cooperatives laws
which are in force in the Union Terri-
tories of Delhi, Himachal Pradesh,
Andaman, Nicobar and Tripura; and

(b) whether any of the co-operative
societies of these areas have request-
ed Government to bring any reforms
in the existing Acts?

The Deputy Minister in the Minis-
try of Community Development and
Co-operation (Shri Shyam Dhar
Misra): (a) Yes, Sir. A statement
containing the information is laid on
the Table of the Sabha.

(b) No, Sir. The Government of
India have received no such repre-
sentation.

STATEMENT

The Bombay Co-operative Saciet-
ies Act, 1925 as at present applica-
ble to the territory of Delhi is pro-
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posed to be relpaced by the Punjab
Cooperative Societies Act, 1961 with
certain  modifications. The draft
legislation to this effect is being fina-
lised.

As regards Himachal Pradesh, the
Ministry hag communicated certain
suggestions to  Himachal Pradesh
Government for amendment of the
Himachal Pradesh Co-operative Soc-
ieties Act, 1956.

Ag regards the territory of Anda-
man and Nicobar the administration
has been asked to prepare a draft
regulation to be promulgated by the
President in order to replace the Co-
operative Societies Act of 1912 which
is now in force.

As regards Tripura, the Bombay
Co-operative Societies Act, 1925 which
ijs in force there was examined by
the previous Adminisiration who felt
that the necessary additional provi-
sions had been made in the statutory
rules,

Yield Per Acre

2016. Shri V. V. Thevar: Will the
Minister of Food and Asgriculture be
pleased to state:

(a) the yield obtained per acre
from the lands under the package
and non package plans in the Than-
javur District, Madras State during
1961-62 and 1962-63;

(b) the details of assistance given
under package plan during the above
period;

(c) the actual detailed expenditure
incurred per acre; and

(d) whether any provision is made
towards the improvement of live
stock, grazing fields and cattle sheds
under the package plan schemes?

The Minister of State in the Minis-
try of Fooq and Agriculture (Dr. Ram
Subhag Singh): (a) Under the Inten-
sive Agricultura] District Programme,
yields of crops are determined by
crop cutting experiments for the dis-
trict as a whole. The average yield
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district
1962-63

rates of rice in Thanjavur
during 1960-61, 1961-62 and
are ag follows:—

Name of Average yield of Rice @
the crop (in Quintal per Hectare)
1960-61 1961-62* 1962-63*

1. Kuruvai . 16-2 167 174
2. Samba . 151 17°6 155

3. Kuruvai Sam-
ba (Ist crop) 15°2 17°0 159
4. Thaladi (2nd

crop) . 14°4 17°0 e

@ 2471 acres.

*During 1961-62, crop-cutting ex-
periments- were conducted in
26 blocks originally covered
under the programme while
during 1962-63 they were ex-
tended to cover all the 36
blocks in the district.

** Complete returns not yet
available.

The slight decline in the yields of
Samba and Kuruvai Samba {1st crop)
during 1962-63 compared to 1961-62
was due to adverse climatic condi-
tions.

The results of the Intensive Agri-
cultura] District Programme, in terms
of increased yields are being watched
on the basis of its impact on the
total yield rates for the district as a
whole. However, for 1961-62, com-
parative figures of yields are avail-
able in respect of the fields of the
cultivators who participated in the
programme (participants) and those
who were outside it (non-partici-
pants), ag shown below:—

Name of the Ave rage yield of rice
crop . (in quintal per Hectare)
Participants Non-Particpants

1 Kuruvaj 18.2 15°7
2 Samba 19:3 16'9
3 Thaladi 189 5'9

(b) The total amount of Central
assistance on the implementation of
the Intensive Agricultural {Digfrict

Programme, in Thanjavur amounted
to Rs. 7:05 lakhs during 1961-62 and
Rs, 13:88 lakhg during 1962-63.

(c) Figures of detaiied actual ex-

penditure per acre are not maintain-
ed.

(d) No specific provision exists in
the Intensive Agricultural District
Programme, budget for these items.

Inland Water Transport

Shri P. R. Chakraverti:

2017, Shri P. C. Borooah:
Shrimati Vimla Devi:
Shri Jena:

Will the Minister of Transport be
pleased to state:

(a) whether the Transport Develop-
ment Council had urged upon the
State Governments to organise opera-
tors of small country-boats into co-
operatives and to switch over to large
mechanized craft as early as possible;

(b) whether Government have con-
sidered the question of nationalisa-
tion of inland water transport se:vices;

(c) if so, what are its views;

(d) whether Bihar State Govern-
ment have been urging the Centre to
transfer to them the control of the
services organised by the Ganga
Brahmaputra Water Transport Board;
and

(e) if so, when the final dccision
will be taken in the matter?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) Yes.

(b) No,

(c) Does not arise.

(d) and e). The Ganga Brahma-
putra Water Transport Boarq is run-
ning an experimental push-tow ser-
vice on the Ganga. There is a propo-
sal from the Bihar Government for
providing commercial water transport
services with the craft of the Board.
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The views of the Bihar Government
on the possible effect of the improve-
ment that has been effected in road
comrmunications in this area on water-
borne traffic are awaited in this con-
nection.

Cyclone Warning System

2018, Shri P. C. Borcoah: Will the
‘Minister of Transport be pleased to
state:

(a) whether an improved cyclone
warning system is proposed to be set
up in the North-East; and

(b) if so, at what cost?

The Deputy Minister in th> Ministry
of Transport (Shri Mohiunddin): (a)
and (b), As a part of the Third Plan
schemes of the Iadia Meteorological
Department, a net-work of storm-de-
tect'ng radars has been set up at
Calcuita, Gauahati and Agartala, in
order to datect siorms and tornadoes
o; land origin, which generally occur
in North-East India, during the
months of March to May. It is pro-
posed to instal two more radars—one
at Mohanbari and another at some
suitable piace. The cost cf the vadars
installed so far is Rs. 5:27 lakhs, and
the cost of those prcpcsed to be in-
stalled, wil] be about Rs. 144 lakhs.

Railway Protection Force at Machada
in S. E, Railway

f Shri S. C. Samanta:
2019. \ Shri Subegh Hansda:

Will the Minister ‘of Railways be
pleased to state:

(a) whether a permanent Railway
Protecticn Force has bzen stationed at
Machada in S.E. Railway;

(b) if so, since when;

(c) whether it is a fact that in
spite of this stationing of Railway
Protaction Force there, pilfering from
goods trains are being committed
every now and then;

(d) whether occasional reports are
called for from the place; and
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(e) other steps proposed to be
taken to meet the situation.

The Deputy Minister in the Minis-
try of Railwayg (Shri Shahnawaz
Khan): (a) Yes.

(b) Since March 1956,
(c) No.
(d) Yes.

(e) Does not arise as the existing
arrangements are quite adequate.

Forest Survey

(Shri Sidheshwar Prasad:
2020. ) Shri P. C. Borooah:
: Shri Surendra Pal Singh:
(_ Shri Himatsingka:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the governing Council
of U.N. Special Fund has sanctioned
for Indian Forest Survey Project a
sum of £ 885,100;

(b) if so, the total cost of the pro-
ject and India’s share therein; and

(¢) the details of the project?

The Minister of State in the Minis-
try of Food and Agriculture (Dr, Ram
Subhag Singh): (a) The governing
council of the U.N. Special Fund has
agreed to provide assistance worth
885,100 dollars (and not pounds).

(b) Out of the total estimated cost
of Rs. 136585 lakhs the Indian share
is expected to be of the order of
Rs. 97-495 lakhs. The exact amount
wil] be worked on receipt of the plan
of operation from U.N. Special Fund.

(c) The details of the project are
yet to be worked out and will be
finalised on receipt of the plan of
operation from the U.N. Special Fund
authorities. Broad purpose of the
project is to conduct surveys in selec-
ted areas (about 11,500 sq. miles)
considered to be of high potential in
the States of Punjab, Uttar Pradesh,
Higachal Pradesh, Madhya Pradesh,
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Orissa, Andhra Pradesh, Maharashtra,
Kerala and Mysore at an estimated
cost of Rs. 136585 lakhs in about 3}
years. The survey will indicate the
extent of timber resources that are
available for extraction from these
areas, The survey will be carried
out in accordance with the latest
methods including the use of aerial
photography with the assistance of
foreign specialists and in collabora-
tion with the Survey of India, Minis-
try of Industry and the Dte. of Eco-
nom’cs and Statistics.

The survey is intended to provide
full data regarding the availability
and distribution of raw materialg in
the forests and the availability of
other pre-requisites for the industrial
utilization of such raw materials. It
wil] throw light on the measures re-
quired for the full development of
thesa fores's, their production levels,
so as to ensure susiained suppiies to
the wood based industries. The acti-
vit'es starteq under the project will
also continue in the subsequent plan
periods.

Delthi Transport Department  Office

Shri Yashpal S'ngh:

Shri P. C. Borooah:

Shri Buta Singh:
{_ Shri Gulshan:

Will the Minister of Transport be
pleased to state:

2021.

(a) whether attention of the Gov-
ernment has been drawn to the news-
item captioned ‘Transport Office has
many a ghostly feature' in the Hindu-
stan Times of 12th June, 1963; and

(b) if so, whether Gecvernment have
probed into the reports and if so,
with what result?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) Yes.

(b) The various points raised in
the Press report have been looked
into and the following measures have
been or are proposed to ba taken by
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the Delhi Administration in this con-
. nection:—

(i) It has beep decided to con-
* struct a new building to
house the office of the Direc-
tor of Transpori Delhi near
the Hardinge Bridge which is
centrally located, since some

of the existing difficulties
arise from lack of adequate
and suitable accommodation.

(ii) The strength of the staff is
prcposed to be increasad to
ensure proper arrangement
of files ard speedy disposal
of cases.

(iili) A complaint box has been
provided in the office of the
Director of Transport {c en-
ahle the public to draw the
attention of the Administra-
tion in cases c¢f hzrdship and
harrassment.

Notices have also been displayed in
the various Scctions of the Directo-
rate advising the people to contact
the Director personally, if any diffi-
culty is experienced by them.

Conference of Ministers for
Agriculture

2022. Shri P. Venkatasubhaiah: Will
the Minis'er of Food and Agriculture
be pleased to state:

(a) whether a confsrenze of State
Ministers for Agriculture and Com-
munity Development had been con-
vened recently; and

(b) if so, the main item cn the
agenda and the decisicns taken?

The Minister of Sta‘e in the Minis-
try of Fond and Agriculture /Dr, Ram
Subhag Singh): (a) A Joint Confer-
ence of State Ministers of Agricujture
and Community Development and
Panchayati Raj was held in New
Delh: on the 2nd and 3rd August, 1963.

(b) Copies of the Agenda and Pro-
ceedings of the Joint Conferance have
been placed in the Parliament Libra-
ry for the use of Members.
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Railway Bridge over Godavari

2023. Shri Kolla Venkaiah: Will the
Minister of Railways be pleased to
state:

(a) whether the proposal for the
construction of the rail bridge over
river Godavari at Dhavalaswaram
has been finalised;

(b) whether any suggestion has
been received by Government either
from the Government of Andhra Pra-
desh or the public this year for the
construction of the road-rail bridge
instead of only rail bridge at Dhava-
laswaram; and

(c) if so, the decision taken there-
on?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) In connection with the
doubling of the line between Kovvur
ang Godavari, a second railway
bridge over Godavari river near
Rajahmundry is being provided.

(b) Yes.

(¢) As per the extent rules, the
extra cost involved in providing a
rail-cum-road bridge is to be borne
by the party requiring the road faci-
lity. The Government of Andhra
Pradesh have been informed that the
extra cost of providing a single lane
road decking for light traffic only on
the proposed Railway bridge at
Rajahmundry will be about Rs, 1:5
crores, and if they are agreeable to
bear this, the road decking can be
provided. The State Government is
still considering this proposal and
no final decision has been taken.

Migration of Farmers from Progres-
sive to Backward Areas

2024, Shri Bhagwat Jha Azad:
* 7\ Shri Balkrishna Wasnik:
Will the Minister of Food and \gri-
culture be pleased to state:

(a) whether Government have
drawn up any plan to persuade far-
mers from progressive area to
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migrate to backwarq States to im-
prove agricultural production; and

(b) whether there js any incentive
for such a plan?

The Minister of State in the Mginis-
try of Food and Agriculture (Dr.
Ram Subhag Singh). (a) and (k).
No such plan has been drawn up by
the Government. However the Con-
ference of State Ministers of Agri-
culture, held on 2nd and 3rd August,
1963 adopted the recommendation
that “the State Governments may
take steps to encourage the migration
of progressive farmers from one
part of the coutry to another for
settlement in the newly opened and
other such areas.” This recommen-
dation has been sent to all the State
Governments for their consideration
ang implementations.

Popularisation of Agriculturaj
Implements

2025. Shri P. K. Deo: Will the
Minister of Fooq ang Agriculture be
pleased to state:

(a) whether the Central Govern-
ment approached the State Govern-
ments two years ago to contribute 25
per cent of the cost of the scheme to
popularise improved agricultural
implements;

(b) if so, which of the States have
cooperated in the scheme;

(c) the result achieved so far; and

(d) how much the Centre has paid
and to which of these States towards
this scheme?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Singh): (a) A model
scheme for popularisation of improved
agricultural implements was circula-
ted to the State Governments by the
Central Government on 2nd Ncvem-
ber 1961. The rate of subsidy was
not’ indicated in the scheme. Accord-
ing to the pattern of Central assis-
tance to State Government, subse-
quently circulated in August, 1962 by
the Planning Commission, a subsidy
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of 2507 by the Centre is admissible
to the State Governments on the total
cost of implemens and other plan
expenditure, additional subsidy hcing
provided by the State Governments.

(b) The Governments of Andhra
Pradesh, Bihar, Gujarat, Kerala,
Madras, Mysore Orissa, Punjab, Uttar
Pradesh and West Bengal have sub-
mitted schemes of popularisation of
agricultural implements which are
under scrutiny at present. The
States of Madhya Pradesh and Maha-
rashtra have also submitted modest
schemes covering only the distribu-
tion but not the demonstration aspect
due to paucity of funds. The
Government of Rajasthan is agreeable
to undertake the scheme provided
10097, subsidy is made available by
the Centre. The State Governments
of Assam and Jammu and Kashmir
have not yet sent their schemes.

(c) and (d). Does not arise as the
schemes have not yet been finalised.

Railway Personnel Officers

2026. Dr. Ranen Sen: Will the
Minister of Railways be pleased to
state:

(a) the qualifications of Personnel
Officers in the Railways;

(b) how they are recruited; and

(c) the type of training given te
them after recruitment?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). Posts of Per-
sonnel Officers exist in different
grades. Posts of Assistant Personnel
Officers which are in the lowest
grade are normally filled by promo-
tees from the Personnel Branch.
Higher posts are mnormally filled by
seconding officers of other Depart-
ments on the Railways. Officers
seconded from other Departments are
normally Class I officers recruited
through the Union Public Service
Commission; they possess the mini-
mum qualification of a University
degree and are posted to Personnel

posts after they have gained a few
years’ experience of Railway working
including handling of establishment
matters.

No academic qualifications have
been prescribed for promotees from
the non-gazetted ranks.

(c) All directly recruited officers
are given one to two years’' training
in the respective departments after
initial recruitment. Thig training
includes training in Personnel work.

Amendment of the Indian Forest Act,
1927

2027. Shri Hem Raj: Will the
Minister of Foog and Agriculture be
pleased to refer to the reply given
to Unstarreq Question No. 342 on the
2nd March, 1963 and state the pro-
gress since made in getting the opi-
nions of the State Governments for
the amendment of the Indian Forest
Act, 19277

The Minister of State in the Minis-
try of Food ang Agriculture (Dr.
Ram Subhag Singh): Replies receiv-
ed from the various States and Union
Territory Administrations were con-
sidered by the Standing Committee ‘of
the Central Board of Forestrv at its
meeting beld at Srinagar oOn 11th
and 12th June, 1963 and it recommen-
ded the setting up of a sub-Committee
to go into the question of amendments
to the Indian Forest Act. The
Government of India have accepted
the recommendation and have cons-
tituted a sub-Committee with the
Forest Minister, West Bengal as
Chairman. Tt is likely to meet some-
time in October, 1963.

Vendor Stalls

2028. Shri Hem Raj: Will the
Minister of Railways be pleased to
state:

(a) whether any design for the
construction of Vendor Stalls at
cheaper cost has been prepared by
the Railway Department; and

(b) if so, its dimension and the
estimateq cost?
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The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes.

(b) A statement is laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-1752/63]. The cost
however varies with the building cost
index appropriate to different locali-
ties.

P. & T. Employees

2029, Shri Balkrishna Wasnik: Will
the Minister of Posts and Telegraphs
be pleased to state the number of em-
ployezs promoted from Class IV to
Class III cadre in P. & T. Administra-
tive Offices, circle-wise, during the
last three years?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): The requisite information
is being collected and will be laid on
the Table of the Sabha.

Lower Division Clerks in P. & T.

2030. Shri Balkrishna Wasnik: Will
the Minister of Posts and 'Telegraphs
be pleased to state:

(a) whether Lower Division Clerks
in the Posts and Telegraphs Depart-
ment who have put in a minimum
number of years satisfactory service
are promoted as Upper Division
Clerks without examination; and

(b) if so, the number of employees
so promoted in various P & T. Circles
during the last three years?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) Yes, subject to avail-
ability of vacancies against the quota
fixed for them.

(b) The information is being col-
lected and will be laid on the Table
of the Sabha.
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Production of Jute

2034. Shri Yashpa] Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government propose te
entrust the production of jute to a
joint development board; and

(b) if so, how much money is pro-
posed to be set apart for this purpose?

The Minister of State in the Ministry
of Food and Agriculiure (Dr. Ram-
Subkag Singh): (a) and (b). A pro-
posal to set up a Jute Development
Board is under Government’s consider-
ation. No decision has, however, been
taken in the matter so far.

Development of Fisheries

2035. Shri Koya: Will the Minister
of Food and Agriculture be pleased to
state:

(a) the financial assistance asked for
from the Centre by the Kerala Gov-
ernment for developing ficheries in
1962-63;

(b) whether the entire amount was
sanctioned;

(c) whether the amount sanctioned
was spent during that period and if so,
the details thereof; and

(d) whether any portion of  the
amount was exclusively allocated for
deep sea fishing?

The Deputy Minister in the Minis-
try of Food ang Agriculture (Shri A.
M. Thomas): (a) to (d). The infor-
mation is being collected and will be
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‘placed on the Table of the Sabha as
soon as possible.
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Tourist Information Office at
Wellingdon Islang

2038 f Shri A V. Raghavan:
) 1 Shri Pottekkatt:

Will the Minister of Transport be
pleased to state:

(a) whether the Tourist information
Office at Wellingdon Island in Kerala
hags been abolished;

(b) if so, the reasons therefor; and

(c) whether the State Government
was consulted in the matter and if so,
their reaction?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) to (c¢). In January 1963
a reference was made to the Kerala
Government asking them whether they
would like to take over the control
of the Tourist Office at Cochin and
run it as part of their own tourist or-
ganisation. The State Government
have replied that they do not propose
to do so. The matter is receiving fur-
ther consideration.

Sugarcane Price paid by Factories

2039, Shri Priya Gupta: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether a special officer has
been appointed by Government to
fix with retrospective effect the price
of sugarcane supplied by cane culti-
vators to sugar factories;

(b) wehther bonus in respect of the
cane supplied to some factories of the
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Parry and Company Ltd. has been paid
on the condition that if a higher price
is fixed for the cane already supplied,
the difference will be paid to the culti-
-rators and if a lower price is fixed
the cultivators would not be asked to
return any amount paid to them by
way of bonus;

(c) whether bonus to the cane culti-
vators who supplied cane to the Nil-
likuppam factory has not been paid
at all, either on the same or other
conditions; and

(d) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) Yes Sir; an Authority
called the Sugarcane (Additional)
Price Fixation Authority has been
constituted for this purpose.

(b) Yes Sir; two factories of M/s.
Parry and Company paid additional
amounts to ‘the cane growers on this
condition.

(c) The Nellikuppam Sugar Factory
made additional payments of Rs. 350
per ton to the cane growers for the
season 1958-59 on the condition that
the amount paid would be adjustable
against the amount that may be found
due under the Price Linking Formula.

(d) Does not arise

Narrow Gauge Railways in Gujarat

2040. Shri Yajnik: Will the Minister
of Railways be pleased to state:

(a) whether any new locomotives,
carriages and wagons have been added
to the rolling stock on the narrow
gauge railways falling within  the
limits of Gujarat State during the last
three years;

(b) the mileage of the above rail-
way that is being converted to metre-
gauge or broad-gauge; and

(c) whether any reforms regarding
the provision of water, lighting and
other amenities have been made on
the above railways?

1243 (Ai) LSD—4.

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) 44 Coaches and 218 Wagons have
been added during the last three
years viz., 1960-61, 1961-62 and 1962-
63. No new locomotives were, how-
ever, put on line during this period.

(b) Nil.

(c) With a view to improve the
existing arrangements relating to
water, lighting and other amenities,
the following have been programmed /
provided during the last three
years:—

1. Water facilities at 28 stations.
(23 completed, 2_in progress
and 3 to be taken in hand).

2. Extension/improvements to
platforms, provision of wait-
ing halls, benches, public
conveniences etc.,, at 44
stations. (31 completed, 9 in
progress and 4 to be taken in
hand).

3 Electrification
(completed).

4. Improvement to the existing
lighting arrangements at 3
stations. (2 completed and
one to be taken in hand).

5. Provision of fans on 33 Narrow
Gauge Coaches (Work in
progress).

of 10 stations

Groundnut Cultivation

2041. Shri Umanath: Wil] the Minis-
ter of Food and Agriculture be pleased
to state:

(a) whether any special measures
have recently been taken to extend
the cultivation of groundnuts; and

(b) if so, what?

The Minister of State in the Ministry
of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes.

(b) In addition to the general de-
velopment measures already taken for
increasing the production of ground-
nuts, a scheme, on the lines of the
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Package Programme, for increasing
the production of groundnuts in eight
units, one each in the States of
Maharashetra, Madras, Madhya Pra-
desh, Uttar Pradesh, Gujarat and
Andhra Pradesh and two in Mysore,
by adoption of intensive cultivation
measures including supply of improved
geeds, fertilisers, plant protection ap-
pliances, irrigation and credit facili-
ties has been started from 1962-63, for
a period of four years, at a cost of
Rs. 15:19 lakhs (recurring) to be
borne by the Indian Central Oilseeds
Committee. The non-recurring ex-
penditure of Rs 124 lakhs on the
scheme is to be borne by the res-
pective State Governments. 1t is
expected that 40 per cent, to 50 per
cent, additional groundnut production
would be achieved in these units.

In addition to the above eight units,
proposals for setiing up of 26 more
guch iunits during 1963-64 have been
formulated by the 9 important ground-
nut growing States, out of which 10
units have been put into operation so
far. The recurring expenditure on
these additional units will be shared
between the Government of India and
the State Governments on 50:50 basis.

The number of units will be further
increased in the remaining years of
the Third Five Year Plan depending
on the progress made by States in the
implementation of the existing units.
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Import of Dairy Products

2013. Shri Man Singh P. Patel: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whethaer there is any proposal
to import dairy products from U.S.A.;

(b) if so, the details thereocf;

(c) the quantum of such production
in our country;

(d) whether Government have for-
mulated any additional schemes inm
order to reduce the import of such
dairy products?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A
M. Thomas): (a) and (b). Yes. A
request has been made to the United
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State authorities to allocate 4,800
tonnes of spray dried skim milk under
PL 480 programme. This is required
for the preparation of low cost milk
for supply to vulnerable population
through Government milk schemes
functioning at Bombay, Calcutta,
D=lhi, Ahmedabad, Hyderabad and
Madras.

(c) Two factories have been estab-
lished at Anang and Amritsar for
producing about 1,500 tonnes of skim
milk powder each annually, These
factories are expected to reach the
production of about 1,200 tonnes by
end of 1963.

(d) Yes. The third factory has
been set up at Rajkot to produce
about 600 tonnes of skim milk powder
annually. Production of skim milk
powder is expected to commence by
early 1964. Three other factories are
being set up at Mehsana, Anand and
Vijayawada under the dairy develop-
ment programme. These factories
have been planned for the total an-
nual production of 5,000 tonnes of skim
milk powder and are exvected to go
into production during 1964-65. Ad-
ditionally, two factories are being
established in the oprivate sector for
producing about 4,450 tonnes of milk
powder annually under licence grant-
ed by the Ministry of Industmes. These
factories are expected to start func-
tioning in 1965-66.

Integrated Degree Course in
Agriculture

2044 f Shri Pottekkatt:
* \ Shri A, V. Raghavan:

Will the Minister of Food and Agri-
culture be pleased to stale:

(a) whether there is a proposal for
the introduction of an integrated de-
gree course in Agriculture with pro-
vision for specialisation in Coffee;

(b) if so, the college selected for
this purpose and when the course will
commence; and

(c) the contribution of the Coffee
Board towards implementation of this
scheme?

The Minister of State in the Minis-
try of Food and Agriculture (Dr,
Ram Subhag Singh): (a) to (c). The
information is being collected, and
will be placed on the Table of the
Sabha. il

Mathura-Aligarh Railway Line

2045. Shri Krishnapal Singh: Will
the Minister of Railways be pleased to
state:

(a) whether there is any proposal
for the construction of a broad-gauge
railway line from Mathura to Aligarh
via Vrindaban and Khair; and

(b) if so, the action taken in the
matter so far?

The Deputy Minister in the Minis-
try of Railways (Shri S. V.
Ramaswamy): (a) No.

(b) Does not arise.
Barhan-Etah Railway Line

2046. Shri Krishnapal Singh: Will
the Minister of Railways be pleased
to state:

(a) when the railway line from
Barhan to Etah via Jalesar (Northern
Zone) was constructed;

(b) whether the line has been yield-
ing any profits;

(c) if not, what ig the annual loss;

(d) whether it is a fact that the
loss, if any, is due to unnecessary
length of the line or to line not hav-
ing been joined to any important exist-
ing line; and

(e) if so, whether there is any pro-
posal to extend tais line either to
Kasganj or Kaimganj via Jaithra and
Aliganj on the North Eastern Railway?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
(a) The construction work wag started
in th> month of October, 1956. The



6487  Written Answers

line was completed and opened to
traffic on 18-1-1959.

(b) Not yet.

(c) The annual loss since the date
of opening for traffic is as under:—

1959-60. Ras. 579788
1960-61. Rs. 484817
1961-62. Rs, 582363
(d) No.
(e) No.

Framing of Cooperative Laws

2047 J Shri A. V. Raghavan:
* | Shri Pottekkatt:

Will the Minister of Community
Development and Cooperation be
pleased to state the progress made by
the States in framing cooperative laws
on the lines of the Model Bill prepar-
ed by the Committee on Cooperative
Law?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam  Dhar
Misra): The States of Maharashtra,
Gujarat, Madras, Punjab, Madhya Pra-
Pradesh, Orissa, Mysore and Jammu &
Kashmir have enatced new Coopera-
tive Laws, The Government of Andhra
Pradesh has finalised its cooperative
Societies Bill in the light of the re-
port of the select committee of the
State Legislature. In Kerala, Uttar
Pradesh, Assam, West Bengal and
Rajasthan the drafting of the Coopera-
tive Soc’eties Bills is not yvet complete,
The Government of Bihar had consti-
tuted a law committee to review their
existing Act and to suggest amend-
ments required therein. The commit-
tee has since been reconstituted by
the State Government and it iz prepar-
ing a draft bill.

Underground Bridge at Warangal

2048. Shri E. Madhusudan Rao: Will
the Minister of Railways be pleased
to state:
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(a) whether any decision has been
taken about the construction of under-
ground bridge at Warangal;

(b) if so, when the project will be
taken in hand; and

(c) the total expenditure involved
in the project?

The Deputy Minister in the Ministry
of Railways (Shri S. V., Ramaswamy):
(a) The Government of Andhra Pra-
desh have finally agreed to bear the
cost of providing an under-bridge at
Kms. 333-334 near Warangal. An esti-
mate for the work has accordingly
been sanctioned by the Central Rail-
way administration.

(b) As soon as the State Govern-
ment arranges necessary funds and
acquires land for the work.

(c) Approximately Rs. 2,25457
chargeable to the State Government.

= feeell ®} QAgaw Q= X FEE

R0¥e. =it W TR ; 747 afcagA
o g7 AW FY T FG

(%) v 3 fafea & Fp 7 feeelt
# qgas AT I AWETT & a1 fg
T & fr agt 7 A IFE

(') a1 3@ wvarg § &R &
¥ T1e & o o § fF goe Qiaw
Vg AN =3 9 F @ AR AL
Uga® AT & FUEATAL THEEE 99
©IF IF gI I SAIEIT F AT ;
ins

(w) afzgr, MgFAMF aR A
Far frewg o o 27

afcaga waTem | Aaga |5 (s
Tt |giEY) : (F) & (7). =wfma
e faedlt e & Aard w § 1R
IgF AT FIF G S dHr gew 9%
eI F3 faar s |



6489 Written Answers BHADRA 26, 1885 (SAKA) Written Answers 6490

Navigational Facilities for Jet Flights

2050, Shri D, C. Sharma: Will the
Minister of Transport be pleased to
state:

(a) whether it is planned to aug-
ment navigational facilities for jet
fight operations on the principal
routes of India’s thrze international
airports at Delhi, Bombay and Cal-
cutta by installing non-directional
beacons having long ranges; and

(b) if so, the detals thereof?

The Deputy Minister ip the Minis-
try of Transport (Shri Mohiuddin):
(a) No, Sir. The existing non-diree-
tional beacons at Delhi, Bombay and
Calcutta are considered to be ade-
quate.

(b) Does not arise.

Railway Link to Jhalawar City

2051. Dr. L. M. Singhvi: Will the
Minister of Railwayg be pleased to
state:

(a) whether it ig a fact that there
is a proposal to link Jhalawar city
(Rajasthan) by Railways; and

(b) if so, the details thereof?
The Deputy Minister in the Minis-

try of Railways (Shri S, V. Rama-
swamy): (a) No.

(b) Does not arise.

Accident on Easter; Railway

2052. Shri Indrajit Gupta: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that bet-
ween 12th and 28th August, 1963 three
fatal accidents involving goods trains
took place on the Eastern Railway
at places situated in West Bengal;

(b) the number and nature of casu-
alties inflicted; and

(c) the reasons for so many acci-
dentg within a period of two weeks?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes.

(b) 8 persons were killed and 12
received injuries.

(c) Failure of Railway Staff.
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Theft of Postal Cash

2054 Shri Yashpal Singh:
" ) Shri Onkar Lal Berwa:

Will the Minister of Posts and Tele-
graphs be pleased to state:

(a) whether it is a fact that a Post
Office cash overseer, who was carry-
ing a bag containing Rs. 10,000 was
way-laid by two persons in Morada-
bad on 2nd September, 1963; and
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(b) if so, whether the persons have
been arrested?

The Deputy Minister in the Depart-
ment of Posts & 'Telegraphs (Shri
Bhagavati): (a) Yes, Sir.

(b) No Sir, not yet. The case is
under enquiry by the Police and de-
partmenta] authorities.

Sugar Miils in Madhya Pradesh

2055. Shri Hari Vishnu Kamath: Will
the Min'ster of Food and Agriculture
be pleased to state:

(a) whether any sugar mills are
proposed to be set up in Madhya Pra-
desh on a cooperative basis during
the Third Plan period;

(b) if so, the locaticns selected; and

(c) the quantum of aid offered by
Government in this regard?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A.
M, Thomas): (a) and (b). 8 applica-
tions have been received for the esta-
blishment of cooperat've sugar fac-
tories in Madhya Pradesh in Morena,
Indore, Hoshangabad, Tikamgarh,
Jabalpur, Shivpuri, Betul  and
Chhindwara Districts. These are
under examination.

(¢) Government gives a matching
amount as share capital upto Rs. 25
lakhs, according to collection by mem-
bers.

Targets of Cooperative Sector

2056. Shrimati Ramdularli Sinha:

Will the Minister of Community
Development and Cooperation be
pleased to state:

(a) whether it is a fact that the
targets of cooperative sector of Third
Plan have been fixed without prior
consultation with the Apex cooperative
institutions of each State; and

(b) whether it is a fact that the
good offices of cooperative institutions
of '‘many States are not being utilised
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in preparing annual break-ups ot the
plan angd executing them?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam Dhar Misra):
(a) and (b). In the Working Group on
Co-operat'on set up by the Central
Government which formulated prog-
rammes for the Third Plan, there were
seven non-official Co-operatorg repre-
senting National and Apex Co-opera-
tive organisations. Instructions were
also issued to the Sta‘e Governments
to devise suitable raachinery for con-
stant intar-change of views w’th non-
official Co-operators so as to enlist
the full support of *the people and
their l-aders in drawing up as well
ag in carrying out Plans of Co-opera-
tive Development. Tha State Govern-
ments of Madras, Punjab, Kerala
Madhya Pradesh, Uttar Pradesh and
West Benga]l have consulted their
Apex Co-overative Institutions in
draw'ng up their Co-operative Plans
and have also been using the good
offices of these institntions in prepar-
ing annual break-ups of the plan and
in executing them. Replies from other
States are awaited.

Fire Fighting Services at Airports

2057. Shri Brij Raj Singh-Kotah:
Will the Minister of Traasport be
pleased to state:

(a) whether Government propose to
take steps to see that the inadequacy
of equipment and iack of training in
personnel in the fire-fighting service
at all major airports in India, is
speeded to th optimum level; and

(b) the number of major airports
which so far lack any such fire-fight-
ing facilities?

The Deputy Minister in ‘he Minis-
try of Transport (Shri Mohiuddin):
(a) and (b). Fire fight'ng facilities
are available at all the major airports,
Action for improving them further in
respect of equipment and trained per-
sonne] is under active consideration.
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Goods Traffic

2058. Shri Balkrishna Wasnik: Will
the Minister of Railways be pleased
to state:

(a) whether it is 2 fact that goods
traffic on railways has gcne down be-
low expactations and has been compa-
ratively le g this year than that of
the last year;

(b) if so. the figures nf goods traffic
carried ty railways during 1961-62
and 1962-63; and

(c) the tvpe of goods which account
for the decrease?

The Deputy Minister in the Minis-
try of Railwavs (Shri S, V. Rama-
swamy): (a) No Sir.

(b) Does not arise.

{c) Does not arise.
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Scarcity of Rice in Delhi

2064. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there is a shortage of
coarsge rice in Delhi; and

(b) if so, the steps taken or propos-
ed to be taken to meet the demand?

The Deputy Minister in the Minis-
try o Food and Agriculture (Shri A.
M, Thomas): (a) and (b). Some shor-
tage of coarse rice was felt and ar-
rangements have been made for the
import of 1,000 tonnes of Grade III rice
from U.P. Government stocks and for
its sale in Delhi to consumers through
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selected retailers and cooperative
stores at prescribed retail prices.

Railway Stations at Ahmedabagq

2065. Shri Yajnik: Will the Minister
of Railways be pleased to state:

(a) whether a Committee was ap-
pointed by the Western Railway with
regard to the re-modelling scheme of
the broad gauge and metre gauge
railway stationg at Ahmedabad;

(b) whether any other scheme was
also prepared departmentally by the
Western Railway for remodelling of
the same stations;

(c) the difference in the cost and
layout between the two schemes; and

(d) whether a scheme prepared by
the Committee has been turned down
by the Western Railway and its own
scheme is being put into operation at
present?

The Deputy Minister in the Minis-
try of Railwayg (Shri S. V. Rama-
swamy): (a) to (d). A statement, giv-
ing information, is laid on the Table
of the House. [Placed in Library,
See No. LT-1754/63].

Movement of Wagons on N.EF.
Railway

2066. Shri P, C. Borooah: Will the
Minister of Railways be pleased to
state:

(a) whether the atiention of Gov-
ernment has been drawn to the slow
movement of wagons containing es-
sential food-stuffs and other essential
goods on the North-East Frontier Rail-
way;

(b) if so, how many complaints, if
any, have been received by the au-
thorities regarding the late delivery
of consignments and in . deteriorated
condit'on on that Railway since Janu-
ary 1963 and in how many such cases
damages have been paid; and

(c) the action being taken to ensure
efSicient movement of wagons?

The Deputy Minister in the Minis-
try of Railways (Shri 5. V. Rama-
swamy): (a) to (c). There has been
some delay in transit to wagons for
N.E.F. Railway. Such detentions, how-
ever, have taken place to wagons in
general, including sometimes to
wagong load with foodgrains and other
essential goods. Railways are not
responsible for these delays and have
in fact pushed foodgrains and other
essential traffic to destinations in pre-
ference over other traffic.

Ever since the onset of Emergency,
traffic moving for destinations east of
Siliguri has had to be stepped up al-
most entirely without notice. Very
sustained and special drive has al-
ready brought about a near 60 pcr cent
increase in this movement. Unfor-
tunately, however, the increased rail
movement has not been matched with
any corresponding augmentation of
unloading capacity by the consigness
at the destination siations. Whatever
slowing down of traffic that has taken
place, therefore, has been due to in-
ordinate delays in the release of
wagons already placed for unloading
at destination stations.

It will be appreciated that unless
wagons already placed for unloading
are released, additional placements
cannot be arranged and wagons on
move have to be Jetained en route.

Some detentions in the last few
months have also taken place on ac-
count of floods and other similar un-
avoidable factors.

To facilitate movement of essential
products, bulk loading is now arranged
so that movement of full train loads
can be watched right upto the desti-
nation. The State Government and
other authorities have also been re-
quested to develop adequate terminal
facilities so that increased arrivals can
be quickly unloaded and do not block
back further movement.

921 claims were received during Jan-
uary to July, 1963 on account of de-
livery of foodstuffs and other essen-
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tial goods in damaged -ondition, out
of which 693 claims were paid and
damages were mostly Jue to wet.

Orissa P. & T. Circle

2067 [ Shri Ramachandra Ulaka:
"\ Shri Dhuleshwar Meena:

Will the Minister of Posts and Tele-
graphs be pleased to refer to the
reply given to Unstarred Question
No. 1094 on the 11th May, 1962 and
state:

(a) whether Government have
since considered the inclusion of
Koraput, Rourkela and Jharsuguda
areas under the Jurisdiction of Orissa
Posts and Telegraphs Circle ; and

(b) if so, the details thereof?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) Yes.

(b) All tele-communication assets
which fall within the jurisdiction of
Orissa State but were maintained by
P&T Circles have been transferred to
the Orissa P&T Circle.

Flying Clubs

Shri Ramachandra Ulaka:
2W"{Shri Dhuleshwar Meena:

Will the Minister of Transport be
pleased to state:

(a) the number of flying clubs
operating at present in Orissa;

(b) the number of new flying clubs
proposed to be established in Orissa
during the Third Plan period; and

(c) the nature and extent of Cen-
tral assistance being given to the
existing flying clubs of the State in
view of national emergency?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiunddin):
(a) There is only one Flying Clubs in
Orissa, which operates from Bhub-
aneswar.
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(b) No such proposal is under con-
sideration at present.

(c) Orissa Flying Club at Bhub-
aneswar is not engaged in the train-
ing of pilots for the Air Force, in
connection with the present emer-
gency; as such the question of giving
it any assistance on this account does
not arise.

Sale of Cheap Food Packets

2069. Shri H. N. Mukerjee: Will
the Minister of Railways be pleased
to state:

(a) whether the sale of cheap food
packets, vegetarian as well as non-
vegetarian, has been discontinued in
Allahabad and other stations of
Northern Railway; and

(b) if so, since when and the reasons
therefor?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawax
Khan): (a) and (b). The sale of cheap
food packets referred to by the Mem-
ber has been discontinued from
some stations on the Northern Rail-
way and from dates as indicated
below:—

Name of station Date from whick

discontinued
D 1hi December, s8.
Pathankot 10.10.7959
Luckn' w 1.7.1¢60
Varanasi 1.7.1¢60
Mcradabad 11.7.1¢60
Allahabad 11.9.1660
‘Tundla 4.11.1961.

There were poor sales and on cer-
tain days, there was no sale at all.
The food packets did not gain popu-
larity with the passengers in the
North who have been found to prefer
food being served hot.

Inspection of Railway Tracks

2070. Shri H. N. Mukerjee: Will
the Minister of Railways be pleased
to state:

(a) whether officers of the Railway
Inspectorate are no longer charged
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with the duty of carrying out periodi-
cal inspection of Railway tracks; and

(b) whether such a practice is in
contravention of the provisions of the
Railway Act?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy): (a) From the year 1953, the
Government Inspectors of Railways,
now re-designated as Additional Com-
missioners of Railway Safety, are not
required to carry out the annual
rout ne inspectionrs of Government
Railways but they can carry out
such inspections of a railway or any
section of a railway as they may deem
fit to study all or any particular
aspects of Railway working. They
may- also join the General Manager
and Heads of Departments in their
inspection tours of the Raiiway. In
the case of Company managed Rail-
ways, they carry out the annual ins-
pections as before.

(b) No.

Bridge on Narmada at Burmhan

2071. Shri Hari Vishnm Kamath:
Will the Minister of Transport be
pleased to state:

(a) whether the work on the road
bridge on the Narmada river at
Burmhan, Narsinghpur District,
Madhya Pradesh, is progressing as-
cording to Schedule; and

(b) if so, when the bridge will be
declared open to traffic?

"The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) The target date for
the completion of this bridge as
orginally fixed was end of May, 1963.
There has been some unforeseen delay
in the completion of this bridge due
to (i) general strike of truck owners
in Madhya Pradesh (ii) unexpected
heavy winter floods in December,
1962, and (iii) certain modifications
in the design of foundations to suit
the nature of rock actually met dur-
ing construction. The revised target
for completion is now December, 1963
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and the work is progressing according
to this schedule.

(b) It is likely to be
traffic early next year.

Bridge on Narmada near
Hoshangabad

2072. Shri Hari Vishnu Kamath:
Will the Minister of Transport be
pleased to state:

opened to

(a) whether work on the road
bridge over the Narmada river near
Hoshangabad, Madhya Pradesh is
proceeding according to schedule;

(b) if so, when the bridge will be
declared open to traffic; and

(c) if not, the reasons therefor?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) to (c). The construc-
tion of the bridge over the river
Narmada near Hoshangabad is a
State project. But the Govermmnent
of India have made a grant-in-aid
amounting to Rs. 13:34 lakhs for this
bridge.

Foundations and piers of the bridge
have been completed. Further pro-
gress is held up due to non-availabi-
lity of some 3 mm. diameter High
Tensile Steel required in the work.
Alternatives to the use of this size
of wire are, however, under consi-
deration of the State Government.
Information about these details have
been called for from the State Gov-
ernment and will be laid on the Table
of the Sabha when received,

Issue of Railway Tickets

2073. Shri Hari Vishnu Kamath:
Will the Minister of Railways be
pleased to state:

(a) whether Government are aware
that railway tickets are not being
issued to passengers entraining at
stations between Karak-Bel and
Gotegaon on the Central Railway;

(b) if so, the reasons therefore;
and o
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(c) when tickets will commence to

be issued?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) There is no station bet-
ween Karak-Bel and Gotegaon on
Central Railway.

(b) and (c). Does not arise in view
of reply to (a) above.

Deluxe Cars

2073A. Shri D. D. Mantri: Will the
Minister of Transport be pleased to
state:

(a) whether there is any practice
to allot Deluxe Cars of foreign Dip-
lomats, who leave India, to travel
agencies through State Trading Cor-
poration; and

(b) if so, the number of such cars
allotted to different travel agencies
during 1962-63?

The Minister of Shipping in the
Ministry of Transport (Sri Raj
Bahadur): (a) Yes, Sir.

(b) A selection of 50 cars was
offered to the Travel Agencies out of
which only 6 cars have been selected
by them for use as tourist taxis.
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Unstarred Question No.
1951 dated 16th April,
1963
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CORRECTION OF ANSWER TO
UNSTARRED QUESTION NO. 1951
DATED 16TH APRIL, 1963

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): I lay a copy of the
statement correcting answer to Un-
starred Question No. 1951 dated 16-4-

STATEMENT

In reply to the unstarred question
No. 1951 by Shri G. Mohanty on the
16th April, 1963, a statement contain-
ing the following information was
laid on the Table of the Lok Sabha
by the Deputy Minister in the Minis-
try of Transport, Shri B. Bhagavati:—

(a) The distance between the two
connecting points of the National
Highway (No. b) passing near Bhad-
rak Town ds 11880 ft. as p>r old align-
ment and 12998 as per new alignment.

(b) The area of the land required
to be acquired is 27'2 acres as per
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Matter of Urgent
Public Importance

old alignment énd 59:8 acres as per
new alignment,

(c) Details of acquisition costs are
not yet available. Approximately
they are likely to be Rs. 13'60 lakhs
as per old alignment and Rs. 5'98
lakhs as per new alignment.

The correct

information ig as
under:—

(a) The distance between the two
connecting points of the National
Highway No. 5 passing near Bhad-
rak Town is 11880 ft. as per old
alignment and 12000 ft. as per new
alignment,

(b) The area of the land required
to be acquired is 27'40 acres as per
old alignment and 74:04 acres as per
new alignment.

(c) Details of acquisition costs are
not available, They are likely to be
Rs. 716 lakhs as per old alignment

and Rs. 2'98 lakhs as per new align-
ment.

12.08 hra,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

FLOOD SITUATION IN THE COUNTRY
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w_ea &1 ' farmfaaraia 9
agT & UF fawa 1 9 wFse F@r
g A arg fs 3. 5@ wraew § won
g5ad T —

"I 92V, TSN, g9, feedt
AR I F T7g 9 H (19 &1 6 &
o fegfg 17

The Minister of Irrigation and
Power (Dr. K. L. Rao): I beg to lay
on the Table a statement explaining
the flood situation in the country up
till very recently. [Placed in Library,
See No. LT-1733/63. |

Shri S. M. Banerjee (Kanpur): May
1 make one submission? This state-
ment which has been 1aig on the
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Table, I suppose, will deal with the

position in all the States. 1 would

suggest that a two-hour discusston

might kindly be allowed on this,

Mr. Speaker: That is quite a differ-
ent thing. Have hon. Members any
questiong to ask now? If they want
to study it first, then I can give them
time to put questions.

=t T Faw U : qeAw AR,
Iz wAY faea § w9 o) R ==t
q 9 & SarRr weet 2 )

WA WERY : o7 F g9t w7 gavrw
A T aFar wife T oaie
@t g | AT eenr ared
FAT FA gy oW 9T mEAT
t & W wWoF uF, wam o A
@A R Twt o A @
W ®N @A 9w s oar

T edz M qumw At § TGN
w7 fagr sram

Shri Karni Singhji (Bikaner): Can
we not ask some questions on this
now?

Mr. Speaker: If, again, this is to
come up, then that wouid be the pro-
per time for putting questions.

12.09} hrs.

RE: MOTIONS FOR ADJOURNMENT
AND CALLING-ATTENTION.
NOTICES

Mr. Speaker: I have received some
notices of adjournment motiong and
calling-atten’ion-notices about Pakis-
tan firing on the Karimganj border
in Assam. I can only say just this
much to the hon. Membrrs who have
given these notices, thal we are al-
ready having the debale on external
affairs, ang I would particularly re-
quest the hon. Prime DMinister {o toke
not= nf these and refer to this matter
specifically when he is making his
reply so that it might be answered.
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Shri Hem Barua (Gauhati): This
firing on the Lathiilia-Cumabari
sector of the Assam-East Pakisian
border is not an easy matter. It is
not a very simple ma:te:..

Mr. Speaker: Did I say that it was
an easy ma.ter?

Shri Hem Barua: Tue Pakistanis
hoisteq their flag in trus area....

Mr. Speaker: Order, order.

Shri Hem Barua: Now they have
followed it up by ceaszless firing..

Mr. Speaker: That j5 exactly what
the noticeg are about.

Shri Hem Barua: Therefore, I say
that there should be a statement on
this. Apart from the Prime Minis-
ter’s reply to the dubate on foreign
effairs, there should te an indepen-
dent statement, and the; we must be
given an opportun:ty, because this is
a very serious matter..

Mr. Speaker: Order, order. He
continues speaking even after he
has resumed his seat.
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Calling Attention—
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Shri Bade: This is a very strange
procedure you are adopting. The
call attention motio, is there. But
you are giving a decision that it will
be replieq to by the Prime Minister

in the end. This is a matter of our
right,

Some hon. Members rose—
Mr. Speaker: Not all at a time.

Shri Ranga (Chittoor): Arising out
of the observation ihat he has made,
with which I do not agree, I think
there is considerable force in the
objection raised lo tue suggestion
that you have made. I wouly 1iike
to have this treated scparate from the
debate on external affairs and the
reply that the Prime Minister is ex-
pected to give. This is one of the,
I do not know how many scores of,
topics which he has got to deal with
in his reply.

Mr. Speaker: I will keep that
under consideration. If the neeq is
felt that it ouzht to be taken up
separately, I will decide.

Shri Hem Barua: May I seek a
clarification from you? Have you
admitted this motion or not? If you
have, unier the rules......

Shri Ranga: He is keeping it under
suspension.

Mr. Speaker: Order order. I
have said that I will ccrsider that.

oY |y . FEUET WgIed, g3 ar
Y OF % g0 STH.RE § |

wmg w3ey - {N A A 9eTa
T g 7 W oy fFodfs oA
g fewm == w & wfag @
T F werfear A fomm AA | oo
| At ¥ wigw fafarer ava &
®dez § I, &t o7 @ fv a
AT T8 FT TEG & AT Gl | WAC
Fe@ g, @ & AW wsed w
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12.13 hrs.
PAPERS LAID ON THE TABLE

Paprrs RE: DELHI Roap TRANSPORT
AUTHORITY

The Minister of Shipping in the
lﬁnistr, of Transport and Commnuni-
cations (Shri Raj Bahadur): I beg to
lay on the Table a copy each of the
following paperes pertaining to  the
Delhi Road Transport Authority:

(i) (a) Operational and Profit
and Loss Accounts (Bus Divi-
sion) for the period from the
1st to 6th April, 1958.

(b) Balance Sheet (Bus Division)
as on the 6th April, 1958.

(c) Profit and Loss Accounts
(Tramways Wing) of the
period from the 1st to 6th
April, 1958.

mittee

(d) Balance Sheet (Tramways
Wing) as on the 6th April,
1958.

(e) Particulars of Liabilities as on.
the 6.h April 1958.

(f) Audit Report on the accounts
for the period from the 1st
to 6th April, 1958.

(ii) Statement showing reasons
for delay in laying the papers
mentioned as (i) above.

[Placed in Library. See No. LT-
1734/63].
PERSONAL INJURIES (EMERGENCY)

AMENDMENT REGULATIONS

The Depllty Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): I beg to lay on the Tabie a
copy of the Personal Injuries (Emer-
gency) Amendment Regulations, 1963,
publishad in Notification No. S.0. 2543
dated the 7th September, 1963, under
sub-section (7) of section 8 of the
Personal Injuries (Emergency Provi-
sions) Act, 1962. [Placed in Library.
See No. LT-1735/63].

INDIAN TELEGRAPH (SECOND AMEND-
MENT) RULES

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): I beg to lay on the Table
a copy of the Indian Telegraph
(Second Amendment) Rules, 1963,
published in Notification No. SO
1705 dated the 22nd June 1963, under
sub-section (5) of section 7 of the
Indian Telegraph Act, 1885. [Placed
in Library. See No. LT-1736/63].

12.141 hrs,

PUBLIC ACCOUNTS COMMITTEE
14TH REPORT

Shri Tyagi (Dehra Durn): I beg to
present the Fourteenth Report of the
Public Accounts Committee on the
Appropriation Accounts (P & T),
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" TShri Tyagil
1961-62 and Audit
1963.

Report (P & T),

12.15 hrs.
ESTIMATES COMMITTEE
THIRTY-EIGETH REPORT
Shri A. C. Guha (Barasat): I beg

12:15% hrs,

6512

to present the Thirty-eighth Report
of the Estimates Committee relating
to action taken by Government on
the recommendations contained in the
Twenty-fifth Report of the Estimates
Committee (Second Lok Sabha) on
the Ministry of Defence-Military
Engineer Services.

LI

[

LEAVE OF ABSENCE

Mr. Speaker: The Committee on
Absence of Members from the sittings
of the House in their Sixth Report
have recommended that leave of

absence be granted to the following
Members for the periods indicated
against each:—

(1) Shri U. Muthuramalinga
Thevar

{(2) Shri R. Umanath

(3) Lt, Col. Maharajkumar
Dr. Vijaya Ananda of
Vizianagaram

(4) Shri Jai Bahadur Singh

(5) Shri A. Nesamony

(6) Shri Muldas Bhudardas
Vaishya
(7) Shri S. C. Balakrishnan

(8) Shri Govind Hari
pande

Desh-

(9) Shri Dasaratha Deb

(10) Shri Biren Dutta

(11) Shri Ghyasuddin Ahmad

(i) 18th February to 6th May,
1963 (Fourth Session)—absence
condoned;

(ii) 7th May, 1963 (Fourth Ses-
sion) —leave granted.

6th April to 7th May, 1963 (Fourth

Session).

13th August to 20th September,
1963 (Fifth Session).

13th August to 20th September,
1963 (Fifth Session).

13th August to 20th September,
1963 (Fifth Session).

13th August to 20th September,

1963 (Fifth Session).

13th August to 1st September,
1963 (Fifth Session).

13th August to 12th September,
1963 (Fifth Session).

13th August to 20th September,
1963 (Fifth Session).

13th August to 20th September,
1963 (Fifth Session).

13th August to 20th September,
1963 (Fifth Session).
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1 take it that the House agrees with
the recommendations of the Com-
mittee.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Sir, I would like to say a
word. Anxiety is deepening about
the condition of our colleague, Shri
Muthuramaliinga Thevar, and we
hope and pray that he would be
restored to normal health and join us
here ere long. May I invite your
attentionl to what you said on the 7th
May, the last day of the last Budget
session, in this connection. That point
was raised on that day and you were
pleased to observe as follows. I will
read out the operative part of your
observations.

Mr. Speaker: Relevant part.

Shri Hari Vishnu Kamath: What we
say may sometime be irrelevant. But
it can never be irrelevant, what you
say. How dare I say that....(Inter-
ruptions.) At that time you said:

“1 will ask the Chairman of the
Committee and he may take suit-
able steps to ensure that some
information reaches him and it is
guaranteed that after getting the
information he either sends us a
reply or his condition is made
known to us so that the House
might be in a position to take a
decision.”

You decided at that time in agree-
ment with the House that no decision
need be taken. Today also we do not
want to take any decision about this
matter. During very long discussion
that followed on that day,—I do not
want to repeat it—it was submitted
by some of us that the decis‘on of the
House might be communicated to
him and one Member suggested that
a copy of the proceedings of that date
“relating to that matter might be sent
to him and the State Government of
Madras may also be reaues‘ed to see
what il'ness he is suffering from,
whether he is seriouslv il and that
proper arrangements also be mad= for
hig treatment so that he may be
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cured ere long and join here. I
should like to know what the Chair-
man has done in this matter in conso-
nance with the wishes of the House.

Shri Khadilkar (Khed): After the
discussion on the report and the
observations that were made on that
report, I got in touch with Mr. Thevar
and 1 wrote him a personal letter and
I persuaded one of his relations to go
and see him and find out what his
eondition was at that moment. His
relation replied back to my letter and
said that he wou'd not permit any-

“body to see him; he is in a hospital

and he will not take any other
medicine except homoeopathic medi-
cine and he is suffering—he told me,
I do not know whether it is correct
or not—from stone in the gall bladder
or something like that. Still he is in
the hospital. That is my information.

Shri Bade (Khargone): Did he get
in touch with the Madras Govern-
ment?

Mr. Speaker: The House desired
that the State Government might be
contacted and asked to indicate what
ailment he is suffering from and how
soon he would recover. Has that
been done?

Shri Khadilkar: No. The Office
received a communication immediate-
ly after that that he would be attend-
ing the House later on. In view of
that I did not write to the Madras
Government.

Shri Hari Vishnu Kamath: May I
request that the Chairman himself,
or, if he is too busy. some Member
or representative of this Committee
might be asked by you to take the
trouble of going down wherever or
whichever hospital he is in and see
him? He is our colleague 1 request
the Chairman of the Committee to
take action in the matter. I hope it
would be done. I think we should do
it in fairness to him. If some hon.

. Member or the Chairman of the

Committee goes to see him. it would
be good. Or, if the Minister of
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Parliamentary Affairs himself goes,
it will be best. I shall accompany
him if necessary. (Interruption),

Mr. Speaker: Order, order. I think
I need not worry any hon. Member
to go and see him in the hospital.
Ai least we ought to take some final
decision in the matter, though not
today. We must be having his address
here. So, a registered communication
may be addressad to him, that if he
does not give all the reasons and a
certificate from some high medical
officer—must be a Civil Surgeon at
least—certifying that he is still
suffering from illness and he is
expacted to recover soon, then,
probably the House might have to
consider whether further extension
of leave is to be granted or not,
because we have been giving him this
leave for so long a time, and there-
fore there ought to be some end to it.

Shri Hari Vishnu Kamath: He has
not taken his oath. He has not been
sworn in as a Member even.

Mr. Speaker: I think the hon.
Member will agree that today at
least we may approve it. I take it
that the House agrees to the report
of the Committee.

Some Hon. Members: Yes.

Mr. Speaker: The hon. Members
concerned will be informed accord-
ingly.

12.21 hrs,

SLUM AREAS (IMPROVEMENT
AND CLEARANCE) AMENDMENT
BILL*

The Minister of Works, Housing
and Rehabilitation (Shri Mehr Chand
Khanna: I beg to move for leave to
introduce a Bill to amend the Slum
Areas (Improvement and Clearance)
Act, 1956.

Situation

Mr. Speaker: The question is:

“That leave be granted to
introduce a Bill to amend the
Slum Areas (Improvement and
Clearance) Act, 1956.

The motion was adopted.

Shri Mehr Chand Khanna: I intro-
duce the Biil.

12.22 hrs,

MOTION RE: INTERNATIONAL
SITUATION—(Contd.)

Mr. Speaker: The House will take
up further consideration of the
following motion moved by Shn
Jawaharlal Nehru on the 16th
September, 1963, namely:—

“That the present international
situation and the policy of the
Government of India in relation
thereto be taken into considera-
tion.”

and also further consideration of the
substitute motion moved The time
allotted was eight hours, Four hours
and 30 minutes have been spent and
three hours and 30 minutes remain.
We start at about 12.30. Therefore,
can I ask the hon. Prime Minister to
reply at 4 O’clock? The remaining
three hours and 30 minutes would be
concluded at 4 O’clock. If it is con-
venient for him to reply at 4 O’clock,
I will request him to reply then and
call him at that moment.

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Just as you like, Sir.

Mr. Speaker: So, the reply will be
at 4 O'’clock today.

*Published in the Gazette of India Extraordinary Part II-—Section 2, dated

17-9-1963.
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Shri Mahesh Dutta Misra (Khand-
wa): Mr. Speaker, Sir I think you
very much for giving me an oppor-
tunity to make a few remarks while
participating in this debate. It seems
to me that we are very frequently
taking stock of this  situalion;
the no-confidence motion has provided
us with an opportunity to go into the
details of this subject matter, but
still, the concern of the House about
foreign affairs seems to be very
serious. I think there is no harm if
we go on discussing these things
every now and then, because the
worid is chang'ng, we are also
changing and yesterday our Prime
Minister had also referred to the
change in world affairs and the world
psychology and also in the psychology
of the Opposition Members 1 think
that it is worth-while taking stock of
the situation and also of the atti-
tudes that are prevalent in the world
situation.

But I fail to understand when Dr.
Lohia yesterday remarked, whiie
intervening in the Prime Minister’s
speech, that it was. fir1i Ta%r =7+
I fail to understand how *he Opposition
Mebmears who are still sticking to
the old ways of thinking, who are
still living in the sama illusory idea
about international situation, who
have nothing else, no other criteria,
no other measuring rod to examine
the forzign policy but the same old
precepts that were prevaient in the
fifti»s -hould come out with the re-
mark that the Prime Minister does

not change, that he makas fom @i

I or somzthing like t~at. I do
not want to dilate on this matter, but
I am really surprised that an emin2nt
doctor, an eminent PhD from a
university should indulge in these
remarks.

So far as the House is concerned, I
find that hon. Members try to kee®
their remarks within a reasonable
limit, but the House has also to take
into consideration the remarks that
are made outside, the persistent
prop2ganda made against the Pr'me
Minister and our foreign policy in the
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press. Most of the press in some-
how or other associated with the
parties that are represented in this
House. I do not understand why a
persistent propaganda should be
carried on against anybody in this
House. This is not a personal poiicy.
The whole nation has endorsed this
policy; not only the nation, but all
right-thinking people throughout the
world have endorsed this policy. If
people had cared to understand the
trends in American foreign policy,
the trends in American public
opinion and the trends in the western
world, they wouid have noticed, if
they had cared to read between the
Iines, that the world has begun to
appreciate our stand in world affairs
not now, but even in the fifties. There
was some kind of appreciation of
our foreign policy and it was coming
to us in some form or other. Cumu-
latively it came to us in the form of
‘a prestige that our country enjoys
outside.

All those who have cared to go
outside and find for themselves how
the people of the world in general,
how the inteilectuals in different uni-
varsities and  in different other
vocations view Indian foreign policy
or the stand taken by the Prime
Minister on various matters, would
have understood that it is only a
section of western opinion which s
formally connected with the Govern-
ment or with certain agency that
was against our foreign policy, that
was condemning us. It was the Dulles
period when neutrality was considered
to be a sin. It was that period in
which this propaganda was carried
on by a section of the western press.
I do not condemn the western people
as such. They are not all colonials.
There have been healthy trends in
t-e western world even in the 19th
century when the industrialised
countries of Europe started on the
plan of imperialism and colony-
building.

So, I think that if we had cared to
understand why India enjoys such
hish prestige in the world, in the
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eyes of the people, we would have
known that though we have not
achieved something remarkable in our
internal affairs, it was only one thing
that might have given crerdit to India
and that was the way India achieved
freedom. But after that, it was the
Indian foreign policy, the stang taken
by our Government in various
matters that brought this prestige
and regard from the people of the
world, Therefore, to carry on a per-
sisten attack against this achieve-
ment of Indian national life is
something that is not easily under-
stcod. We have to go deep into the
matter to find out the reasons why

this attack is going on in this
country.
While speaking on the Chinese

aggression, I have sair tnat some-
times I feel that there is an echo of
that section of the western press in
this country and the same senti-
ments, the same type of criticism,
the same language is echoed in a
section of Indian press also. Some of
these opinions, some of this criticism,
this type of condemnation and
vilification percolates into this House
also. As I have said, the Members try
to keep themselves within reason-
able limits. When they make an
aggressive attack, they keep it within
broad parliamentary language. But
the outside atitack should also be con-
sidered. The House must take into
consideration the fact that the out-
side attack is not only something
wanton, but something inspired, some-
thing that has some source of inspira-
tion, maybe inside this country or may-
be outside this country.

So, Sir, I have only one observation
to make about this mo'ive of persistent
attack against our Government and
against the Prime Minister pzrsonally,
tha. these people are living in a pecu-
liar kind of illusion of power politics.
They thought that our foreign policy
was our weakest spot and therefore if
they go on attacking our foreign policy
and if there is some tension on the
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borders they will succeed in over-
throwing the Government. They have
failed, because after this experience of
ten or twelve months the whole world
has found that i{ is the strongest point
of Indian national life, of Indian poli-
tical attitude. Therefore, when they
have failed, it is just out of sheer habit
that they carry on the same kind of
propaganda,

Now they acknowledge the fact
that it is our foreign policy that has
brought these two blocs toge:her. So
far as the Chinese agression is con-
cerned, they acknowledge the fact that
Russian attitude should be welcomed.
Even Professor Ranga and Shri Hem
Barua who had no sympathy for Russia
and who had never uttered a
kind word for the Soviet Union have
now welcomed the fact that the Soviet
Union is supporting our cause so far as
the Sino-Indian dispute is concerned.
In spite of the fact that they realise
that the totality of the results, the
totality of our achievements is in our
favour, it has strengthened the foreign
policy, it has strengthened our attitude
in international affairs, they still carry
on the same propaganda so far as the
details are concerned, so far as the im-
plementation of the policy is con-
cerned.

They do not attack the word non-
alignment. They do not attack the
word co-existence. They do not attack
the word Panchsheel. But in so many
words, in so many ways they try to
tell us that it is no use pursuing this
policy. Sir, while speaking on the
Chinase aggression I had said that
there seems o be no demand from any
formal quarter in the west that we
should give up this policy. After that
we found that the pzople in the west,
even those who are in authority,
started, praising our policy in some way
or othor. They could unders'and that
it was by our policy supported by the
po'icy of the many emerging sovereign
States in Africa and Asia that the area
of n2ace was widzned, that the area of
peace was enlarged. Therefore, it had
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an effect both ways on the Americans
as well as the Russians. Both realised
the fact that in the event of a Third
World War this large block of nations
was not going to join them, they were
going to keep aloof of the Third World
War and the nuclear experiments.
Therefore, it might have served as a
deterrent, and we made our contribu-
tion in supporting that cause of non-
alignment peace or relaxation of inter-
national tension. May be, that it is
very insignificant in the eyes of
the Opposition Members; may be
for them it is very negli-
gible; may be, the effort that our Prime
Minister has made in international
sphere is nothing. According to them
it may be Ghana or some other count-
ry ‘hat has enlarged this area of peace.
I am not here, Sir, to take all the
credit for my own country. Anyway,
the world has approved of the idea,
and the Afro-Asian nations have begun
to count for something in the United
Nations. Therefore, I think {t is for
the success of international democracy
that non-alignment was necessary. If
there was no non-alignment in the
world and the whole world was divid-
ed into two clear-cut blocs with sharp
ideological difference even if, there
may or may not have been g Third
World War, the whole world would
have been living in a state of constant
tension and there would not have been
any end to these bickerings and quar-
rels and also cold-war spots gll over.
Therefore, I think in enlarging this
area of peace we have also preserved
international democracy which is tak-
ing roots in the form of UN. The
United Nationg would not have been
there had any bloc been able to domi-
_ nate the world and, therefore, even if
there was no Third World War the
world would not have been worth
living for democratic people, for people
who believe in socialism, for people
who believe in progress and achieve-
ment of their economic and social
objective.

Therefore, I would like to conclude
by saying that we have to wait for the
verdict of history so far as the success
or failure of our foreign policy is con-
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cerned. We have also to wait and see
whether our foreign policy should be
called a policy of non-alignment or not
for a longer period. We have to wait
for that minimum period of history
that would give a particular nomen-
clature to our foreign policy. But we
are making an effort and 5 beginning
has been made by our Prime Minister.
I have no doub: the whole country will
continue to follow the same principles,
because they emanate from our his-
tory, from our legacy, from our cul-
ture, anq that is such a happy -co-
ordination of what the Indian people
think about themselves and the world
and of all that they have in the form of
their philosophical attitude. We con-
tinued with this foreign policy, with
this attitude in spite of certain tensions
here and there on our border. We
continue with this policy and people
understand it. When there is a volume
of propaganda and criticism against
this foreign policy people are over-
whelmed because most of the language
that is used in this country comes from
the West. We are still, Sir, under the
intellectual domination of the west.
We stil] feel that whatever the western
writers say is something very right,
something  very correct.  There-
fore, our people and a Iso our
professors, intellectuals, teachers and
politicians are also swayed by that kind
of an attitude. But, Sir, history will
not continue to be written only by the
western writers. Writers from Asia,
from Africa and other places—and,
maybe, some good writers from the
west—would re-write the history,
would write something about these
Fifties and Sixtles and would mention
Indian contribution not only for the
cause of peace but for the cause of
understanding man.

There is nothing novel in our atti-
tude. It is the continuation of our
culture, it is the continuation of our
philosophical attitude, that we want to
avoid war, we want to avoid tension,
we want to bring about a kind of
rapproachement between the different
attitudes, between the sharp ideological
differences in the modern world. In
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the ancient past we used to talk of
a.titude, differences, passion and so
many other evils that overtake man.
So, Sir, I think our foreign policy, our
attitude in our foreign rela.ions, is
only a projection of what India has
been doing in the past and what Iniia
did in .he rzcen: past in the form of
national struggic which was led by
Gandhiji. So i is oniy a product, if
you p.rmii me, Sir, of our sarvoiaja
philosophy or philcsophy of peace,
international b.otherhood and world
order.

We have talkeq of world order
“vasudhaiya kudumbakam”, If we
think of thz whole world as a family,
then I think our coniribution to
foreign affairs, our contribution to
internaional peace has not been very
insignificant. People would recail
that India stood by this policy
when she was strained by wvarious
considerations, when there were
people inside the country who had
demanded something different because
it was natural for them to think in
terms of aligning themselves with some
other couniry in order to preserve
national frecdom and integrity of our
territory. It is all natural. I do not
say there is anything to condemn the
attitude of the Opposition. But I refer
to something different. When 1 refer
to something inspired, something that
has connection with the outside world,
I am referring to the Press outside this
House, I am referring to the various
agencies that are working in this coun-
try outside the House, and I think hon.
Members would not take exception to
this remark of mine.

Mr. Speaker: I have already rung
the Bell twice.

Shri Mahesh Dutta Misra: There is
only one thing I would like to refer to
and it is about our attitude towards
Pakistan.

Mr. Speaker: When I ring the first
Bell hon, Members should try to finish
within two minutes. 1 have already
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rung the Bell twice. Now he is taking
up a new point.

Shri Mahesh Dutta Misra Al] right,
Sir, I will resume my seat.

Shri Sham Lal Saraf (Jammu and
Kashmir): Mr, Speaker, Sir, while
th:re is a general app.ecia:ion of our
foreign po.icy ail round and, as has
very rightly be:n explained by the
hon, Prime Minisier yesterday wnue
moving the motion b:fore the House,
this poli:y of non-alignment has not
only given us dividends but I am sure
it has h:lned in solving many .interna-
tional prcblems bzcause of the way in
which ic has b2on followed by our
leader, the leader of India as an
independent and great country. I
fee]l there could be no other app-
roach to international problems and
international  disputes than that of
non-alignment, because that is the
oniy approach to those problems. The
object of this policy, or any other
policy fcr the matter of that, for the
people of the world as a whole can
be only advancement of peace and
co-operation in the world. I per-
sonally feel-—why me alone? I would
rather say the worid is of opinion—
that non-alignment has certainly
brought us to this nearer objective
in many ways. It has solved many
problems faced by many a country
and we are advancing towards peace
and co-operation by adopting the
policy of non-alignment.

I have been studying in my own
humble way and while following this
policy for the last several years, oc-
casions arose when a number of dis-
putes came to the surface, occasions
arose when perhaps some of the coun-
tries might involve themselves in
wars and what not, but on each oc-
casion, I again reiterate it here, by
following this policy, by the interven-
tion of Ind'a under the leadreship of
our Prime Min’'ster, all these disputes
couid be sott'ed, and settled to the
satisfaction of all the parties concern-
ed.
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Unfortunately, our two neighbours,
China and Pakistan have been work-
ing counter to this policy, for their
own reasons—China has its own rea-
sons and Pakistan has its own rea-
sons—and they have not been able
to see eye to eye with the way in
which India is going ahead, India is
marching ahead both in domestic
matters and in international matters.
With regard to China, we started as
friends. In the past also, we were
friends, culturally and in many other
respacts, because we have a number
of things in common. Yet, unfortu-
nately, at a time when India was
helping China to come to the inter-
natonai field in a number of ways,
with the same purpose and object of
helping  international co-operation
and p=2ace, she has behaved in a way
which can be termed only as trai-
torous to India. That is the only way
in which I can put it. Hon. Mem-
bers on both sides of the House have
said many things on this subject,
which I shall not repeat, but I will
say this much that she has created
cornd’tions for us in which we have
to be alert every time, we have to
prepare the country, as the country
has been prepared, militarily as well,
in ordar to save the country from the
onslaughts, from the attacks and what
nots from China.

Also, there is the danger of inter-
nal infiltration. On that, I am very
happy to_find that almost all the par-
ties, whether the Congress Party or
any other party, are very alive to the
situation, including the Communist
Party, about whom very many friends
had expressed their own doubts, be-
cause they have shown on a number
of times both by word and by action
that they are as good true Indians
as we or anybody else here, apart
from those who have openly expres-
sed themselves in favour of China and
who have openly behaved in a man-
ner that is objectionable. 1 know
that many of the members of the
Communist Party also feel likewise,
like us, about the way in which some
of their colleagues have behaved
about our dispute with China,
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With regard to the non-alignment
policy, keep.ng that as the base of
our internationai policy, a few years
back India mooted the idea of a nuc-
lear test ban treaty. We are happy
that now the test ban treaty has been
signed by both the biocs and till now
over hundred countries have raii.ed
that agiezment. It means that tne
goal wnich we are s:exing Ly 10o..0w-
ing the poiucy of noa-a:gamcat 1s .ae
samaz goal wnicn those taingers, taos2
countries, t..03e¢ worid izadess are
seeking to achieve.

Fortunately, because of our sincere
approach, right approacn, honest ap-
proach and correct approach and uu-
parti.al approach to tne various pro-
blems, we had all aiong had good re-
lotions w.th both the blocs. That it-
self shows, more than words, the suc-
cess of our po.icy. We had the cou-
rage and ihz2 boldness to speak out
very clearly when either or both of
them have gone wrong. We had done
sn whether it was Hungary, or the
attack on Egypt or any other event.
On several cccasions, India had pro-
tested against the wrong actions of big
countries but later we have been vin-
dicated in the end, because of the
soundness of the policy. This shows
how this policy of non-alignment could
be helpful not only to us but also to
those who were belligerants once.

Yesterday, speeches were delivered
by some of my friends, like Shri Ranga
and Shri Yajnik, where they made
references to Kashmir and Pakistan
They have mentioned something about
one of my senior colleagues and once-
leader, as far as my State is concern-
ed, about Sheikh Mohammad Abdulla,
in the context of our relations with
Pakistan. It is ve. ('very clear, every-
body knows it, there can be no two
opinions about it. that Sheikh Moham-
mad Abdulla, who happens to be my
senior colleague, a friend and a class
mate, and then a leader, as far as mat-
ters of State were concerned,—I can
assure my friends that perhaps my
heart aches most at the moment whep
I mention about one of my erstwhile
colleagues—he has done very good
work as far as the State of Jammu
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and Kashmir was concerned, up to a
certain time. It was mentioned here
that civil liberties were lacking in that
State and also that he was incarcerat-
ed. I do not know why he
mentioneq it, but since he has mention-
ed it, I shall certainly say something
about it.

Before I speak something about that,
I want to submit that early in 1947,
after the Britishers left this country,
the States were given the option of
acceding to either of the two domi-
nions that came in the wake of parti-
tion, India and Pakistan. Under the
very same Constitution, under the
Federation, not only under the Cabi-
net Mission proposals, it was left to
the rulers, and even the then Viceroy
and Governor-General asked the
rulers of the States to declare whether
they would opt to Ind‘a or to Pakistan,
A number of States opted for Pakistan
and many more opted for India. As
far as the State of Jammu and Kash-
mir is concerned, it opted for India
I need not take much time of this
august House in saying what preceded
that accession, how Pakistan organis-
ed an aggression, how they perpeirat-
ed all sorts of atrocities upen the men,
women and children of that State,
irrespective of caste, creed or religion,
but I would say this much. At that
difficult time, it was none other than
Sheik Mohammad Abdulla who took
the lead in settling matters, in
approaching the Government of India
for help. And though the Govern-
ment of India at that time was beset
with many of its own problems, it
should be said to its credit that it
rushed to help us with men, money
and materials, and that is how we have
been able to rehabilitate that State
at a time when three-fourths of that
State was over-run by Pukistani
railders and perpetrating all sorts of
atrocities and what nots there. Later
on, in consultation with the Central
Government, it was decided that the
State of Jammu and Kashmir should
summon the Constituent Assembly and
decide certain things. Ag far as
accession was concerned, the first

.
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accession took place with regard to
three subjects, viz.,, communication,
defence and foreign policy. Later on,
certain difficulties did arise. Fortu-
nately, I was one of his colleagues not
only in the field but, from the day the
Government in the State was formed, I
was one of his colleagues in the Minis-
try, as one of the Miinsters. There-
fore, in connection with the work of
certain departments with which I was
dealing, 1 had occasion to come here
and meet many a Minister, Secretaries
and others. In those difficult iimes, it
is to the credit of the Government of
India, that in spite of the fact that
there were certain legal bindings, in
spite of the fact that the Central Gov-
ernment was not bound to help us, it
came to the assistance of the State of
Jammu and Kashmir in a liberal way.
So, I take this opportunity to publicly
pay my highest compliments and
gratefulness to this Government which
though it was not bound to do it, cer-
tainly saw to it that lakhs and lakhs
of human beings were gaved in that
part of the country.

Then, in order to get the instru-
ments of accession defined in certain
respects meetings took place in Delhi
in which some of us were asked to
come over here. The late Sir Gopala-
swami Ayyvangar, the then Home
Minister, Shri Rajagopalachari, about
whom I make a mention just now
and refute all that Shri Ranga had
said yesterday, what he has written
and what he says and how he is re-
ported about here in this august
House, Maulana Azad and others as
well were there. Certain discussions
took place.

Here I would place on the Table of
the House the Hindi version of the
speech that Sheikh Abdulla delivered
in the Constituent Assembly when it
met in Srinagar after having discussed
in detail the instruments of accession
and all that that would flow from
it as far as the running of the Gov-
ernment of that State was concerned
as a part of India. Therefore T would
like to place it on the Table of the
House and let Shri Ranga and Shri
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Yajnik see in the words of Sheikh
Abdulla what he had said then and
how he behaved later which I am go-
ing to explain in a few moments.

As soon as the meeting of this
Constituent Assembly was declared, an
election manifesto was issued simul-
taneously, of course, by the very same
party of which he happened to be the
leader. Four points were highlighted
in that manifesto, namely, as to what
was the purpose of summoning the
Constituent Assembly. The four points
were, 1irstly, the question of ratifica-
tion ot the accession of the State of
Jammu and Kashmir to India;
secondly, the retention or sbolition of
the Ruler as the Constitutional Head
of the State; thirdly, the question of
framing a Constitution for the State
including the question of defining the
Union’s sphere of jurisdiction over
the State, w hich had already been
defined; and, fourthly, the ques-
tion of awarding compensation
to the landlords whose lands had
been expropriated under the Big
Landed Estates Abolition Act. These
were the four main matters that were
laid before the Constitutent Assembly
on which it had to take a final deci-
sion.

It was in 1952 that it came into being.
It went on to 1953. During the course
of this time he got done two things—
firstly, the liquidation of the heredi-
tary rulership of that Stale substitut-
ing it by the elected head whom we
call the Sadar-i-Riyasat; secondly,
these landed properties were expro-
priated from the landlords and these
lands had been passed on to the tillers
or even to the smaller labourers work-
ing on the lands. That we had done
without giving them any compensa-
tion. That too was passed. These two
things he got ratified by the Consti-
tuent Assembly. When the third
point came—I want to tell my hon
friends both of whom are not here and
T would like to tell my hon. friend
who was clapping a bit yesterday
what the position was—he prolonged
this item of ratifying the accession. I
have a lot of correspondence. I did
not know that I would get the oppor-
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tunity to speak today, otherwise I
could lay on the Table of the House
a number of letters and say a number
of things that happened with some
purpose. What was the purpose? I
can assure the hon, Members of this
House that even now I have regard
and respect for him. Even now my
heart aches sometimes when 1 see
that we are separated. We had work-
ed together in the field. We had gone
to the jail together. We had suffered
in many things. But now when things
are said in this House, one is amazed.
Then, other things happened which
created a number of difficulties. A
number of things happened ¢nd I am
reminded of a few things and I will
like to mention them here,

In June 1953—he was actually dis-
missed in August 1953—Tithwal Day-
is . . .

Mr. Speaker: He wil]l kindly take
care of things that might be under in-
vestigation or under inquiry.

Shri Sham Lal Saraf: I am very
careful about that. Tithwal Day is a
day that is celebrated by our Army
some time in the month of June. It
was a herculean feat how they recap-
tured Tithwal. In June Sheikh Sahib
as the Chief Minister of State used to
go there himself. In June 1953
because his mind had und~argona a
change altogether he asked me to go
there. The then Deputy Minister of
Defence also happened ‘o go there.
Both of us were there. At tnat time
a number of Generals, Brigadiers and
very senior Army officers were there.
In the evening when we were together
—perhaps we had to dine together—
I saw a number of parties of these
Army officers whispering separately.
One of them, a Brigadier, whom I
knew very well—Brigadier Khanna—
and who was wounded ‘wice in t%e
Kashmir operations, said to me, “Look-
here Mr. Saraf, I want to tell you cne
thing.” That is how he addressed nie.
He said, “We are the men who have-
suffered everything for you peopie
here. We have gone on our bellics.
We did not have enough of rations.
and still distributed that amongst the
poor Kashmiris here. We have got
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this land. We have recaptured it.
V.ic.o.y has been with us here. Yes-
terday we were tha liberators and
weo. o owned by the people. Today we
.are being ca.led as 'Videsni Fauj’, as
an army that has come from a foreign
lani” I do nct know waether it
hz2s come to anybody’s aotice or not
buc . wiil tell you that very frankiy
th.y de:lared it there.

a. was the position? They were
on the front lines and beh .ad therr
backs certain things were going oa
that would amount to almost s'abbing
our armiss that were facing our
enzmy. Then, they said, “If thing, g0
on like that, I do not know what might
happen here. Even the commor mon
is being whispared something into his
ears which gozs quit: conirary ¢ whnat
we have stcod for. We have stood for
your State’”” 1 do not want to say it
in detail but I want to say what was
the fzeling of our armymen ' tkat
tim2, how things were zoing absuli-
‘te'y against the very Con:ututisn that
had created the Governmcnt there
and that had given the position of
Chief Minister to a certain verson and
of Ministers to me and to others. That
was the feeling that we saw amuug
the forces. The next morning we all
came back.

Secondly . . .

Mr. Speaker: He is going into {oo
many details. I am afraid, it might be
difficult for me to hear all that lLie has
to say because he must have volumes.
Of course, a reference might be made.

Shri Sham Lal Saraf: I was tryingA
to explain. That requires to be saic.
Some more time may be given to me.

Communications was a subject
which had been acceded to India. In
that also that gentleman hesitated. 1
will say, about telegrams, tefzpLones.
Natinoal highways, ctc. he hesituted.
Incidentally, the then Minister-in-
charge is here. He will be a winess
to that. He wrote to me a number
of letters. He forwarded a number of
letters to show what situation was
Jbeing created. 1 am sorry, I will not
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be able to explain it in detail now, nor
is it the time to explain it in detail
He, all by himseif, tried to undo all
that was achieved with greai difficulty
and with great sacrifice. That being
so, differences arose. Then, naturaily,
the law had to take its course; the
constitution had to take its course and
it did take it

He was put behind the bars in 1953.
In 1956 he was released. What was
his behaviour is known to the world.
The papers are there, his speeches are
there; everything is there. Naturally,
the Government of the Jammu and
Kashmir State could not allow a per-
son to remain outside just in that way
so al to jeopardise all the efforts t.:at
were put in to face the enemy and the
efforts to have internal arrangements
done in the manner they ought to be
done. So, he wag arrested, In the
meantime certain things croppad up
and a case was registered against him.
I do not want to say anything about
that. That is sub jadice.  But one
thing I will certainly say. It is a
very important point that I want to
explain.

My hon. friend, Shri Ranga and
Shri Yajnik again said yesterday that
there were no civil liberties there.
May I say that from the very day of
their incarceration, not his alone but
also his other colleagues and co-cons-
pirators, they are being paid very subs-
tantia]l allowances by the Government
of Jammu and Kashmir State. They
have been looked after very well. 1
have visited the jails a number of
times. I know how we Wwere being
treated in jails. Anybody can go and
see how they are being treated.

Here is Shri Raj Bahadur who will
perhaps recollect how many letters he
forwarded to me at that time about
communications. What was happen-
ing then?

13 hrs.

Thirdly, an advocate of the interna-
tional fame, Mr. Ingle Foot, was one of
his defenders and his junior, a Bri-
tisher, also appeared for him. Not
only that, advocates from India, local
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advocates, are now working for him.
Not only that, the Government of
Jammu and Kashmir is paying to a
number of advocates for just defend-
ing him. With regard to the case it-
self, I have nothing to say about that.
He may be discharged now; he may be
released tomorrow. But as far as
these charges are concerned, my
friends should know what they are
there.

Again, the cther day, Shri Raj-
Eopalachari said about Kashmir, that
it may be hand:d over to Pakistan—
or declared indepzndant. I would
just—I have noi got the time to read
it to you—auot: this much. This is
Sheikh Abdulla himself speaking:

‘.. ..Mr, Rajgopalachariar,
Maulana Abul Ka am Azad and
Mr. Gopalaswami Ayyangar on be-
half of the Gcvernment of India
assured ths Prima Minister of
Kashmir that there was no dis-
agreement with the views cpres-
sed by the State Government and
those of the Government of India
in regard to th» subjects which
would come up for dis~ussion and
decision before the Constituent
Assembly . . .”

’I“ne‘procedure we had adopted was in
pursuance of Shri Rajgopalachari
agreement, his guidance. About what
he says today, I would not say any-
thing about it. I will leave it to the
hon. Members.

Lastly, I would say that my hon.
friends, to whatever party they may
‘belong to, should kindly see that they
do not speak harsh words and they do
not behave in a manner that will go
against the country, against the inte-
rests of the country. I am afraig I
may tell them that even tomorrow,
even today, Pakistan may just repro-
duce their speeches, about what they
have spoken. I hope they will be
cautious in future. If any {riends from
the Opposition speak, I would beg of
them in the intercst of the country, in
the name of patriotism, that they will
make their position clear speeially of
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the parties on behalf of which these
two hon. Members spoke.

With these words, 1 wholeheartedly
support the policy of the Government
of India in international affairs.

2o TW 7N T NM 71 (FhEmEmR)
eae wgied, § WAl &9 &7 ggd
T O FXG | A qAAT T FEATIH
¥ 9 T, Fao I woeE ¥ A7 A
@ frerd, sgd S e @i g
FE@T |

TF WA ST W HEATIHT
1 g1 AT G € |

To TW AN Mfar : &«
TEATTHT FT A€, SH TEATIH &1 AY
fr@r frerd g qgrm wwaT § 1 fa}
1 7F fadw 9N W owEw g
g | 99 FY T F1FA @, T WA
) go=T fear w30 § | fa|r ® o=
feut w1 919 & FE A, fFd) FY FTRAT
¥ o fair 1 a9 4% qwAHT
I aRfReAMfaYax & 7&m,
TR ZT G F T ST F, T T 9267
a @ a8 oy 1 & siftw w=w
fr fagw Afs &1 0 ax_ ¥ 3, WK
FogaraEg g fv 9w O awg
¥ gahe W@ § 1 Wifs g faw w4
¥ Q watfegt ager | F FWEH
2w # g, W AR aw #w fa
o @ FEET fava sEEn o

T FEET F R § (L @
) w5 qu W, 9eve ¥
qFET A 7 AN FA ¥ FH Qo AT
95 (W @ WT @ IF 1 oI
ard faRw Aifa smee @, W
WX FE QAT 3@ W I, FAmw
HATGAT AT, @ LF ST 9 A
T A @ oaF g

sl a% fave sgaear 1 g9 g,
#q s ararar g fsw3d f e
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F @9 B B T, AF T AAH
fs fegmm Y faRw Hifq 3 g
¥ T ag 9 arg an fRe ¥ aw
%) SFETT ], W% A% fem & § 1 wfEx
9z 99 71 g1 ! AU @I ¢ fF e
J), T1< ant A e W foew 5@ ag
aut § fgrgeam mifsg @r 1 sk
& A ¥ & & UF Fle I wiiaa
T & AT g9adiy QAT & Ay §
TAOFT & ST R u g wr g
it wifsg & 97 Tdaar &1 S g
AT §, WEE T T @ qwar g |
wwiad AT o @ w1 § fF o9 a@
f. e 5@ weIw ¥ gewtq AE ¥,
FER AT A & A v AT Y
A GdTg AT & qre TWOET F
TET ¥, a9 a% 99 F o) &@d T
T@AT N9 SET § | I§ & AT
Tz g1 5 fegemm o« fRa
@ifs wa & fam ¥ =@
() seifarFan Fx fs we-
wifes &7 qaraw @ s R #v
adT a7 ot 5 AT s ofn
F Wi ¥ wifafar 8 g1y @
%1 " fagT, g 37 ard o I A
WS | 9 g aga Wi fawe T,
¥few fegaaw Fr g@ I F Ak
AT Y @EfF 9@ T 98 |
T I & o TR 0 W G-
A & graeg 7 | afwsa & aqer @1
ariar g 5w 3 w1 59 ¥ ween
A& TIRATIET § | aF THORT
war @ ge € ) T ag & s
¥ 3T & gAT 41, Wi Y 3§ PR
ol Gfgm A @ ocar F AW
Wt fogmrt awed § wh gu W
fige™ A e §6 TE F aTE
ST & gwr a1 fF S F qEEAn F
faors 9 go FLETE T W]
Ig ¥ wrr fogeng & O aga W
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AT g T q1 FEY wedifed Frq AT
T ™ TF T g AT g
F 5w @ ATOT AN 9H WX gH
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AT FT UF g <aT W AT E 19
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T 0 o & w3 S A I
forg freY 2w qv =ifest Y S¥ wr=ran
@ g, A S fazim  fakw wawm
W e FIT 8 T F GTER
Y qe¥E ¥ 0 oF T& a1 /e
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@A g F AT A gER B} AR @l
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e Fr g A w1 g < eaw wigy
Fq R @ R IN E A F g
g7 goerar @ g ) afes § F v
ar ar g fF wofr oft fergmm & aw
T ara & fF a7 @z 7 67 ) es
21 % far W & 99 9%l g, Afw
IR BF AfG 9T TN AT | Ay ag
3?7 oK T F wEe TE A
mAT T |

= & g & & 72 F97 A7 AR §
fo wraw Y fage a1 1 9 wEE @
ZgR F15 T ALY, AfFT FT T qTHS
.t ¥ W ? gEAT FANR B9 g
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o9 ¥, 9deq #, 99 M1 amEl § foAn
M FAWI &, 927 A &9 ¥ qFEer
FT @ E, R A 9 e N gfaan
¥ FEAT FT T 1 FhifFE = F
I A aEa g fF oAz ohw gl
® NAF a9 931 & | AR uhaT §,
afwan ¥, 91 faet @il Tav =A%
i, afeq Giw w1 fea <\
& arv feor o &, #@ifs seefomn &,
greafr ¥, derf@r &, o 9
UF gadEy aHRe 9w W@ Og,
g F AR A I OF @ A 9T
ua O, {1 &1, 97 9 H AT O # 5y
e ¥ Tz W@ & N A a6
AR & weEw § Hz ¥ s AR
TER A0S § Y FTR Aeg F1 1 AT
oF @S 42 W A enl b i 9
# W FRAE T O I F} A
F o 919 1 HY *gr fF Aw e
g 1| SR 77 yAT wiw g gg W
u gfwar § a3 Gu ax e gfa
#1 ofeqa fFar § R a7 agF A%
tfaat & st gfmr ¥ IR A fm
F [T FY €A [T ATEAT € | WK
IET gEL ®T F T\T QA TET @
2 i Q9 FEY IHET FY | AT,
HETS:, FIHTAT HX TG FT /G qEQd
gu ww f gt 2z s at ga f wrew
& werEw wiw F I war fwar
A I #Y e afa @Y g a &
ey g § & Wi g fF A qoh

- difa F1 AF T TR

WR A & AR I F e ¥
fad ggraT €37 ®@ & A1 T Ty
FT ST, 9R RF F9 ¥ 47 &7 M
w ¢ fF fegmm A fadw Afg fax
ragfimm AT gL g @@
gem faega amaaa g1 Fa F0
=nfge fo Sigh aF g1 &% e gfar 4
weg &1 | afFT g1 avar ¢ f& s oy
T fRwy #Axieg = A @ fF
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[370 <@ wATe AfEan]
Tar #37 ¥ wufoor o) =g A R
R T R FET el Ane @Y
S | fER T 9% wEe A gt
| Afew N ST @ 9 AT
¥ s w1g Y @ fF sigt W% T @ g
T i AR AR G FT g W @

g

R T & §ry @y gd ag o
"r=at |1fge My 37 $he &Y @
(99 Wg aF & g% 991, 92 UEg
F fgos 9t 75 FRATE A Y T @R
W X | AR OH agd 3@ gar ¢ fa
fegem soft F ez 79 § sgfree
A Y ATgat femma # Fifow Fwwar
w1 fegeEw ¥ fasy qu ad
TR e A cF @@ aAT W@ g |
ofuraT 49 Y o e &, T FT gl
FAAT G FT gL, fa=a= #7 a7 q
R fag@aar #1 s@Ew | ™
T e & fggmm F fagmw ¥ @@
T WS | z@fa A g o gwE
7y grrfsofm g ea & fagm
F A A M AR T T & FwAT
tmfgamATawadaaan d
| FqET o fF g S #Y A
X &1 dae AR &, Afew s & fgmmer
¥ oA DA F fau Sifow w6 0

gy o o3 13 fF 5@ w9
7 qe¥e-¥o ¥ ¥ @ FH A @
s AFsrarfF g aF F@r g
M am g s = &
g 9WH A ¥ FF FE A
sk 9gr o9t 5 g ¥ awa
# 3o W fogr w0 e ga
sraw g fF Fgam §f s@R 53
four # @19 g g § 0 swET
O AT § FEHT I AW T F
& az T Safam™ F 39 AW T
& J=7 & o AgT T A E F A
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# ATAIT EAT & | AT I I AWgY
9 FTAT ALY ], TE A IAHT UF THIT
& S ST & & AT WA § 1 Iww
Farer ag ¢ 5 97 fgrgeam A a@)
oY e Y S AqT "Ry @ a7 9T
Y TF IHATE AT | TF SHATS AT
f§ &g ot = F Fami § foax
AT &Y, ar (WA I AT A8 FgW
w0 fF Gar 81 1 98t ¥ SHEE "[AT
fF oo #0 a@1 fggem Y
FFR WY Fga @t fF fwwEsor
FA 1 T T ¥ vama gmar § 5 oo am
F1 frweisr #30, @1 fggmm &
T S I gEaw et g 1 fe
agt § 3FaE sman fF grorfas aew
T F T AT Y AT A Gy g
M | afer ag Fifaw gard @I
T s 5 oofmr w o swEr @y
T ¥ @Y g, g framt g A
gy gu, g7 AT 3T ¥ faeme w1 WR
¥ 3 grra § wos @ma oF e
T@AT AEAT g | 9@l fggwm &y
FR A wregafy AT 3 A 2
T TAT F AT F A
Fig & 9} 7 AR gfrer § g el
T gZATHY F1 AFT, TGT TS ERAT—
g @ g T T a9 ggd Arfgw
g1 FfF oq o § I —fF WA
|IHTT T gfar & < 99 § g9 AMfqay
1 FEa) 5 F orow § &3 5 gfvar &Y
T g @ faare F 5 fae axg
gfrar & wdet faew s oawdr § 4
w3, A a9 g o f g & fakw
T A At AT, A1 F wgar fw gAE
FAET A G W &1 T 9g 5 J
§1q feq ¥ forg, oiw feq & fog ar @ar
fer & fau &3 e @ & 37
9 o W ® §9 f& &9 g5
affgr am & O FT@W F7A |
Hgaw F1a9 fFar 17 1 Tg HAG
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Wy AT @ AR A A AT
aftex aw diw S agr @ W@ e
TGN FT 9 a7 § TH | TqHT
Farer g @ fr fegeam S wmdE
WX & ¥ faRelt @grEar & & ¥
AT § IEX AT 9 I I AT AZ
FFRO ITFIIAT N AIAUFEATR
5 = Q1 fawal f ¥ FT FAE A%
gy 33 | afew snw e 5
F T@T T F @ 1 AR Ny GiAY
¥ gl WeR FI, FR@A! § 7T JA
@ T afagre Sl &1 957 FE@
el 1 F) AR FL ! A1 SER 90
T oEE g fF oAy v F AR d
OF 7% wad gfar & @y wiy @ 1 wer
9 i @ ¥ a1 @) efaa< @w
g a1 gfvar @ gy | ife qevy
F gw 1T FGE, ®I WERAT THY
gl ®t g F7Y 4, wafaw FEy
9, Fgy 9 5 I+ TwE 3 W@ Y,
afer fox @ gfmrdd & w&me @
FOATET g1 STAT F@ 97 | AfF 1"
gfaardl w1 W {7 T H{R T6
@ g & wae g @ am
Fg @ g fee foe ogw & A
st f& i ok fgemw T nw
¥ qwa TO § 1 & 39 sgar gfqn<d
T F@TE AN F T AR T
F O E | ITHT EAATT TR G
g WY W aifE e gar @ gfaar
FAAMN AT RT AR ITAT Y
A AT A | QY WS S A
g § gawr duer g qer & 1 St
g Sfem HR e gfard & qur
FTT 4 agt OF fagars @ @ @
2 ot gfga & faerdew & gAY
gu gfaad Y ' W FEF s
faamas v & 7 4 & =g faar 1 st
ATHd UF HHhol ATSHT $T Fgl gt qaar
21 ag we @ g4 W oFgEt &
sF g wifs @ WX AE §
uaT AfF T F< §FAT § | O¥
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IfRr q9g & 919 T @Y q@¥ TI
g Fa & Ay efamcar @
g g ar gfar @ e 1 AR
gfamt 9 @@ g 99 7=E @™
g A A T g fr feemm
#1 fagw Afq q¥t Frware 2Rl 9= f5
gfrar & ot & wfda @ a7 9
@ &, #R O W gl T, 9Hh /e
ag feor Qi #X ¢F 21 974, IHH T_
Tl

@y gge & F vy wifrgwrfar
&7 age fors fomar a0 A =1 oon= a9
J qor o1 f ag F@T1 &, a1 qF F=er
AT |y § gaar ogar g fF gy
oy wifeqaiiar @ i & 1 39 B
gwza ¥ fau Srae § ) faafaememt
T FHFAT &Y & | TGT A TaF §
Y a3 7 & 9 wfaEd @ 9w
g A A7 ? g W H 2 A=
F g AT 7 farel, 7 fgeman #
gaTH, e ot 7% A §, faRw q,
FE FiAFE QA AT A ITFI AT Y
s mwee A ge argr wiamiar
HEHE FIT A AHI | I IF AG
aw wifaefar @ a9 g% g
fajw Afq woaT & T, s owm A
U7 AT W@ E | I F AT G
W A 3@ q¥g FT avd @ ar
o F mr fF g @ st
g &Y, T AT T FE W@ Agh
&, ST 79T 7EY a3, ww i gfr
FY aegfeafa & saa ag gt 78 mfz
afew & quar ¢ fF fooxr qu 7ot &
gk AW & faRw Afg 3w gfew
foar @, SEHT AT TOT 93T ], ST
T wa< gaR aeifeni o asT & 7
SR 99 a% 33 G fQAm § O@w
a9 % fergeae 3@ Y Ag FT T
9 q9 AT | FfET & ag FgAr agar
g fs g% *1% qu, 7€ fag T w3
FT IGF GIY I94T AMEC 1 AL GH A
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[eTo T wvgR @A)
qar frar @1 SEH HET @ T@
T @ o 9 9w F T =@ |
AfeT R Tar G feAr mEr v
fawmmf= 1 & 9 Frad ey
W AR =T et ) faew
9% v 1 fegem # farw Sifg
F g s g7 Y 715 o A7 T 9
@ & sgm f5 fawmfg 1 oy
Grad ok S #ogEfa
¥ fagwa o), sy H @ ad), &
AT Y, W IFHT AT gAR 2
fem & fau g gor & 1 W
sfagt ¥ gk vy gy s &
fadw Aify 1 g § I FaE 2
AR 9T #3193 § P i,
arfeeam, faeaa—faeaa a=k = &
# 7 frare | qare, aut A e |
OF 3 FT AW oY TH 50§  Jowmr
i fr ag fegmam™ &1 o<t 3w §
iffs = F gy § fegem wr
WRITIE I ? L R A?
TF W IR 3w Qar A & S A F
qFES § e &1 swrEr a2
2 I @ § fauda fgge ¥
awEe § 99 % 9F e W R
Wi # fawr 9T 1 = oS
TF o7 Y, dF 3w qF ey s Afe
AT 99 & § F1% 9T F1eT 9T SR
TR T awwa g @ A F A"
ST TR F1E 93 GT &) F 39 faRuy
Aify ¥ awear #7 S giwar @ @1 93
FHiferfa & araey 7€ aar @ 1 o|r
| ogar ? F wweT g fow ot
FT 7g GFR &, IAFT 9T ¥ ¢ farwy
AT FT N weTTT g AT A W 9898
a1 9898 F1 gAT A1, 39 F 9 faAv
w2 qA A A frw T
foar a1 ? @ faamae & Ta1 Ae@
g 2 5 S8 7 e o J foar an
T TF BT T 9T | S H agq
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T TEE 9 A | 99 BT ¥ T
¥ 7g fomr gan o 5 e fggam
T @G ¥ ST qUA TSI 2wl BT fEw
FIHT TfgT # AT 97 § 97 7AW
ug § & fgrqeTry &) fagay Afa J
9 g W FT 4T aY IqET FT AT
T foar a1 97 F e TEd IR
@ T |

q9 TG I @A A F @
framaga § )| o & fegmm A
T TT T 3 aWl W, o alw &
qETET 3 F¥ FXHIA A oY A= o gw ot
3 gl § Tz 9w @ e &7 W 38
fae @ S ) ST @ g fw
T M F AR FO T a1 aifage
59 a7 AT FY F qE W g
T Y

ag 9l UF q99 g1 9T g | &Y |
qHAT§, T3 W O qaa & | g9 HAN
T mo fadw Afg s R & w5
e ¥ fggema AR gfar w1 ¢ few
T FT T 1 faeT qu-jo A ¥
g7 T § 1 Ry weft a1st aga WA
ST oY § Afew for a0 ¥ a7 Y
e & T “ameR” # 1 IR TR
Q@ § F @ s omar g frowfat
g% g o omr g ? e fe oS=h
AT §F I F gAY F fAq wEaT =
g @ e R fe 9w §
FW F ar # ‘femyE’ #1 Wk
TR FW &, T AP § e AN
7 ¥ ¥ fog @ w9 § F A
ot & 7 a; JIWEw R F
a1 Fafae #@ € 5 g fomr =1
T | OF aTHE At I q9 g 5
I 3 fgeEm ) e e oAk
A T FE A @ OREE
w5 ) I F TGN G Y gafa
99 #) AR 7§, 93 W
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T Hefl TR F & 1§ awea
g fr som 0w wr oy W R
AR HA § FEa w9 § 0 6 A
¥ Wl & % wAwE F1 gW GHA TG
qr AFFT ST SEAETH FIA A A
g foraer fr weom 4g €T € e a9
sz o fgrgeam & w8 fatafy
FraT & A FZ F FIE AE FY AT FI
A araT § 1 & ET ard § A W
T ¥ I § AT A BT ¥ A §
A fgrgeam w1 wfafafy $3 & e
g ¥ 5 g7 &= g AR s
T2 & FF AT qeT Howr AT AfET
I FT FIE HYT AT & AT § | TR
fegmm #Y fajw Afq #1 agaaT IR
1 ) 99 ¥ g I FT ATeqN agq v
qgaT |

o T F g9 @ L 8 faar
FAT 90 A9 99 &Y gart 9 o
== f5 & 7 7= frar ar wuiq wfvam
#R faet aeg Wifs 97 g% 37 I
et § gw g F IR mbie @@,
R FHOFT 9 AT G, T4 TF
o Afq swaT &Y od | nfeae
F gray ¥ §9 ¥ I 99 § g wgAr
=g g I gw ohT W T8t & aRE
YT agt Y ST F o g F A
TgT T § | vfFET Y aER A
# 3o & o8 wwwar g faar fF
fegeam # awR 1 | 3w wfea
F T F Tng § = g fF fegEm
FY FAAT F A=Y, Mg WX Tg THH
& (§zeemiw)

TF AIAAT §€ : F}qT I A9
FFE? T AT A FET gU EST
#fywma & g & 7

Mo T FAVZT s fgan « it i
|t g @nn F1 g fom fF fasdr qy
T 59 TEHTC H T 0 ;T el
(gawesia)
1243(Ai) LSD—.
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TR WEIY : STo ATFA g TH
AISAZ 7 P T aF & & gy
g |

8o T RAVT M ar © o9 F
% & warfaa g

o TH AT A« wfawe
N AT FA G P AT W Y -5
TR W M fq FY @ it e@rfanmm
T T 7@ @ ? fggmm ¥ dean
&Y AT arer A @ e § o At
gz T& =T 5 T A ey w v W
w5 oo R o

qorw AR ¢ § TR AT ¥
g fF T g W W @ &F
a9 7g? F fod §a g | 7 @A A F
T AY qF & AT A I G |

€T TR FAET Ffga « 317 Y vy
T AR N R qF IS @R T ]
AT 97 Smav g )

werw WERw WY SEY fasgw
A ) AT A AT F A

Tro T AAV Wifgan : <@ Tvaey
§ FTIR 1w F50% 1T 3av & 4
& FTeiT ¥ A § facgw @16 #7
g i e a0 & Fgd oy
FY qEET F F F AT FE AR oy
F T F TH T GHATT FIA Y
Fforw F 7€, FER F WA T o
A FY qTAT TG § FIF AT W
FTER TifFEa™ #Y 3 oY 37 & a1 o
fergeam #iX aifeere &1 et @@
& T & 1w T B AR R e
@ e 1 et e qEaoF ¥
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[e7 < wtex ]
o a7 @ew ww W | wfed @
|R AW FT TF 0 goana faprerar
afed #X AT qua ¥ wgT @9 & wywArar
M FE THT & T v § | fegmm
SR qifFeq™ #1 AgT &9 FT a9 H
Hfore g7 f & | 39 waTA 77 Iear
s sEog s o 5 qw oo
9T 3@ &, qH e o & ™
&1 A fegeam 8RR afeam @
wree g fawrst g § fr anfeem
T F QY ;I FT GERAAT FA BT
AR A IH AT &G I F A FQ
AT E I Fgm. ..

it g aiE : 78 ¥ g ?

Mo TW WA ANf a1 ST qUAT
e e FU 6 A 6 ag #3 &ar
2? gymdm e W g w
T 91 ¥ g & deat @1
ST AT a1 I /T aTel & gad
TEIE | qg AW €Y, Fifs 59 a9
R oF & arg & W gan for maman
TR Ru At & Y s 9w aw
T 41 39 § fas geark Y S
A, A F Y g @, gifE T AG
FHA AT, AT faege € wnfed
a7 | 39 OF AT gg W wErarfaa §
fergram & FOIT ¥ T F FATFATY
TF AR g 9@ ¥ ¥ #} af=ww T,
Tz @ uF frmEw &1 gw ¥ a9
@1, I AT GV FAT GET, IT AT gH
FH AT TG, 1§ FG e F gaeq)
F1 712 feesan fF g wee § 9=
FEAT WET, SHT SETE 6 g9 6K
e fergrar w1 ot oo & wik 32
fr famr & 7w 99 A qedc S @M
FfF arEm A AT e fF 7. aeER
g g2a ¥ facga fae g9 & 1 a3
e 6T & oo 2w & gem A wen
afsd ... ...
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=t TR W R0 T 7@y,
AR AT GEE ¥ OF 69 qed
e wR AT RE
R fegam s aiffmm e
TF § A 917 F7 @ & ot & =g e
3 g Tad 5 ag 4yt g g ?
& AW Y e & gt W frmem
SR aiffem fer y ow gy oy § )

o WEEY 6T AR O I AT
7 TE & 5 1o agw A aedw F
WaR e FA )

Mo TW RANIT Mfzan @ sfw ag
| ¥@AT AT w7 o @ wofed aw
7z gafe 72 foand 3 § 1 wfax
aifea fg a<g ¥ a1 ? ag gfae
qa1 e g it & wforem ¥ fegeam
¥ AT gR ATfRET FT AT 2ar 9T
W & g T AT T &Y A qan
quAT IO AN A [T A ) fRT e &
T forem @ge ¥ #R g o F
qg qYAT J@T 971 HIX AW 9 T 3T 7
AT AR A AT | Afe g fergeary
T IFT 9T @AY MRE? TF
Tt g1 qe 33 Iy gu AR
g ATEAT W § FF g nT ot w3
7E FU AT fiw 7 AgrweEa
AR ag Fg |7 & F W oaw fegmm
AR aifFea™ 3 TF 9 T a| a0
& A wwd ..

Weu AT G T A g
T ATH oY § aY @Y quAT @Y wr
S & 1 (Favenia)

o TW /AT Nfzar : guy
ad § 1 (FaTearw)

U@ WHRA WS, WET |
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®o Tre wAYgR ey « a2t I ART
fram gu 42 wa & o fF awg feafa
& A § F9 Y & o o aor a8
iay | QY @ R, @ AT aw
fegeam ome W oA @ AT AR,
W WERd, FE A w18 waw 7 7
g T 3T AT, W N T T
qgr 9 SO gRY 1 W ¥ g
AW a9, T T AR gL | AT TZ
T 2w g g AR ¥ Fgm
wr:ar § 5 oo oiw, @@, fwoaw §
f: e wT mifeeaT oF & FT @A |
IAFT ATET TN AT § TF T !
fow atg o™ W 96 & Q9w F av
tfFcu dFT A FOT & a@ A WY
q4E ¥ 919 a1 g1, 9 famy & @,
I FY S FUS 7 G | I 7Y
FAR AKX q; Fgar Agan g 5 9w
FTWHIR Fgf @A ], Fgt A, fergem
Frarg a1 ofveam & strar & ar
AT ZHTE qATT § WA ZETgHTATS
2, T3 e o DT &, W §9 Il
T W G A fal § @9 awy
g

# 7z W wgm 5 ag w7 AR
9 AR ¥ ¥EW A TS 99 & 9
SRR I sE A gl W
ga1 fF geomm anh Srge 1 oaW a
st Wt 3 ¥ for, Afew feww W, o
f gEX STEE FT AT AT 97, W) gE
fasrax i &1 am (AR gmeR
o | g B R A AR f a9y
GIETF g1 AT FIAT &, agifs miax
g #9 § 7 7 # fog W wmeww
TEh A g | R I F
wu W & fagens st @, ag S &
ST Q¥ @R 1 & faei @ 1 gw fAw @
anR ¥ wE W, e o amE & o, o
AT A FRAY fEd
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faReit 7ag & X & & wear A
grawen R W E | A 2w I
fagad Y ag & 59 s e A
fme, &t et 3 T § ) AR wm—-
1 &9 g @ FEas—a | AR
i TIgIa@araw e, JAF
F e IR FQ & AT A,

Q% ATAAIT ®IR  TAT T

Fo TW AANET wifgar . fae 3T
g M, AT TR | WiAw a2 I® Y
& w1 & i ue g oo fa wY
FET FTE 3 IS AT Fg, f 390 a3
FY falY 7eg @@ " A9, Ty faw
we gfmn & Ag gAY Az, St ow
Mg AM A R F@r g 1 AT drEw
R faw fawm fom @ =f g
fomd 2w oot A §  wER § AT
O TEW@ F AW F |

ST g ¥ 9 &1 AT A oy faey
Hifg A wow T aF, AT § i
G H—ATAAT g7 fams I &, TEg
T T T § AR A9 9g7 I+
g § 9gw I d—frgem &
faRelt AT 1 gy swTaT AT AFAT A
TR gw a8 avea ®@ f5 fegmam &Y
TR, 9+ faw w=areg ®R 2AR
Torgat #1ag #19 & {7 9 farl # zant
fodw st A Al A W FQA E, A
WA &Y AT FHT I AL A | ;W
£ WA FY qiq AT =1 ¥ § fadw
¥, W ¥ Wg * fedl, W@ #}
AL, WG F1 FHA &7 @0 FT
e €, @ e 2 Il @ s § e
frew oz I ¥ faiw s ST
oF & wFag W ] f6 s am aed
|red &t qiq 1 fage & wn 7%, 99
TFGT F1 BT faar 9, 9§ wwET wY
BT | =W AR way fedl, woe
FART HI AT FTHT BT EHT FEHT
9= |
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[310 T AR fgaT]

W MY 478, at § o= foqe &
T Y O Frarer 39 @ew #i% 3ar §—
W AT T g, oA § 9
AT E 1 QA W 99 § wwdewr @
a1, @1 g 9 TS HEAFE A qF Y
FaTe ger fF AR iy AT F A
A a1 @ A wiaar &
TS TFT FAA & THT 47 HR Tgrar
F N QA §, § F9 Fe a7 o@f | 9=
Y T wa" fean, @ § 7S 60
T T GH A fF g & A
T F3 Q @99 A amE I
fegeam &, @1 g 79 Y @19 &4y AT |
il 4R TH & JA gAT, A ARG B
afv @ an, Afe awa @ qfa @
AT FT S JgE qT F Afq B
FZ TTHT FL AT YT—ATRT TEHE TGN
FIAT 91, AAZ 3T F WY FAT F91av
q—ax & w71 f5 g, ¥ o W
Qg & Fr uqy e f gema s &
1 AR E AT T 7 9z & v w0 g
SE AT, A€ TEd, Y TAIST 47
Y A T I JART I F & )

T TR ST ¥ W A Y R
TR g7 @ Y, 7 v £ forw aw ¥
2H Ahal §, I AE ¥ A o A
TN & A fergea & 78 ag & fAe
£, 9 wE ¥ O § AR Wiwaa &
AR SAHT FF7 faear §

frrAfadagagn o 8 5
FAAT BT AT ¥ FFEH FAT Y | TH
TR FaT GHI FT TR qoag
A @R\ g AR T A aw g
pRaR AR sz e g & 2
R &Y GIAT ZoeT 7T F & | Afa
T I HE 9 1 a0 -
e &1 farey Afq 71 7 T2 w9,
% fun 71 ITF A FA AT GATH, TGt
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ISIT AT & | G T F AV Y
g § 1+ & A g fF odedt a5 ¥
TEEY Aedl a6 &7 g7 FAED @Y
& fF ar &7 e & wErw zE A
T FT TEY J37 8, Afea 7 &
F9 gW g Hiaw #X fF aR faw &
G X FEAT FT FAGT F G FAA

Al

Dr. Sarojini Mahishi (Dharwar
North): The hon. Member who just
now spoke was saying that words were
not properly used and the Prime Min-
ister had not been able to understand
the distinction existing among the dif-
ferent English words. I wonder whe-
ther the hon, Member who spoke is
able to understand, with the know-
ledge of little English, Hindi and a
little Sanskrit to his credit:

12.36 hrs.

[MR. DrpuTY-SPEAKER in the Chair]
TF: W GEIE A GG NI
T W FTHgE WAt

1f a word is properly used it will have
the desired effect. Words are to be
properly used and at proper places.
Out of context they carry no meaning.
1 wish the hon. Member understood
the significance of the words properly.

It is easy to be wise after the event;
it is easier to advise after the event
and it is the easiest to criticise after
the event, especially when one has no
responsiblity. The Opposition parties
are quite critical about the non-align-
ment policy. It is an unfortunate
thing that Members sitting on the
Opposition always think that they are
there to oppose any policy adopted by
the Congress Party; they do not usu-
ally concur with it. It is an unfortu-
nate co-incidence that the Communist
Party is concurring in upholding non-
alignment policy even though they dif-
fer on many other points. I was sorry
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to hear yesterday Prof. Mukerjee say-
ing that the foreign policy of India
was subject to continued criticism, and
it has always been made subject to
sustained criticism, that it is wavering
and weak. I do not khow whether he
is ventilating the feelings of other
people or his own feelings in spite of
the fact that they had concurred in
upholding the foreign policy. I do not
know how far what he said is uphold-
ing the incidence of that foreign policy
and of the consequences of that fore-
ign policy. Any country does not
frame its foreign policy one fine morn-
ing. It is the outcome of deliberations
of the leaders of the countries for
years together, for decades together.
That is the result of action and reac-
tion of certain factors and considera-
tion for years together. The American
people describe their constitution as
crystallised commonsense of the people
of America for centuries together. Is
not our Preamble, our Constitution and
our foreign policy the outcome of the
deliberations, of the wisdom of our
people for decades together? Can this
foreign policy which has been debated
and strictly upheld for long years be
given up one morning because opposi-
tion parties who have no responsibility
to discharge—I doubt very much how
far they will be able to do so in case
they are given an opportunity—advise’
us? Have not many countries stood by
us during the hours of trial? Has not
our foreign policy of non-alignment
proved to be a success? We have adop-
ted this non-alignment policy as a
means for achieving an end; it is not
an end in itself. 1 do not want to re-
sort to “reductio ad absurdum”. I do
not want to prove, had we resorted to
alignments what would have been the
disastrous consequences? It is better
I leave it to people who have some
imagination. Non-aligned as we are,
we are able to get the sympathy, help
and co-operation militarily co-opera-
tion in the form of help, in the form
of raw material, machinery and equip-
ment of all sorts. Certainly distinction
must be made between military non-
elignment and other political non-
alignment. If the distinction cannot be
drawn and if there is confusion, cer-
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tainly the situation becomes worse con-
founded. Therefore, this particular
policy that we have adopted is not
surely out of some compulsion. There
may be countries in the world which
have adopted this non-alignment policy
because they are compelled, under
compelling circumstances, to adopt it.
There may be countries which have
adopted this non-alignment policy be-
cause they have been driven out of
the ring. There may be countries
which resort to this non-alignment
policy because they want to exploit the
situation existing in the world keeping
themselves aloof. But India did not
resort to this non-alignment policy as
a weak country. It has resorted to this
non-alignment policy as a strong coun-
try and as a country not wanting to
make any alignment. If alignment is
made, I wonder, instead of our being
dominated by the British power, we
would have been under some other
domination today. Therefore, we see
that this particular policy is the out-
come of our wisdom, and is the expe-
rience to our credit and it has done so
much good to us. We have to review
this particular non-alignment policy
today in respect of our relations with
the neighbouring countries.

The burning problems today are our
relations with China and our relation
with Pakistan. An hon. Member
from the opposition side remarked,
they were not quite clear as regards
the foreign policy not necessarily in
the use of words but in the implemen-
tation also! For a soldier, the person
standing before him is either a friend
or a foe. But for a politician and an
administrator, there are friend-like
foes and foe-like friends. For exam-
ple, the hon, Members of the Opposi-
tion, though they sit on the Opposition
benches, are our good friends. There-
fore, a politician has to think twice, in
the larger interests of the country,
with reference to the international at-
mosphere and internatiomal develop-
ment also.

The burning problems today, with
which we are confronted, are the
Chinese invasion and the border dis-
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pute with Pakistan. The border dis-
pute with Pakistan is no longer a mere
border issue. It has developed into a
bigger issue. China attacked us. We
say that they were treacherous in at-
tacking us in spite of our friendliness,
but I do not know how far we are cor-
rect in saying that an enemy attacked
us. An enemy is bound to attack; and
at the same time, we cannot also pre-
sume that all our neighbouring coun-
tries are enemies until they prove that
they are friends, that is, the onus of
proving that they are friends lies with
our neighbouring countries. We do not
wish to venture into that. Therefore,
the politician’s business or the task of
a leader is so great that it is very diffi-
cult to presume the neigbouring coun-
tries as enemies or as friends. There-
fore, to err on the safer side, it is bet-
ter to presume that they are our
friends till it is proved that they show
an inimical trend towards us.

Now, certain people make allegations
against India by saying that India was
not prepared. How can India be pre-
pared unless it has got an intention to
enter into any war with another coun-
try? The difficulty with India is that
she concentrated most on development.
India and China started their develop-
ment programme practically at the
same period. While India had welfare-
oriented schemes, China concentrated
on power-oriented schemes. War is a
relief for China while war is a menace
to India. But India does not wish to
enter into a war, but, at the same time,
it has to defend its own people, with
all its culture, prestige, and on its heri-
tage, and India would defend itself
with all this, and not attack any other
country.

In the words of a well-known writer,
the Chinese war has been woven into
the fabric of the mental make-up of the
Chinese people. In the words of a
well-known writer:

“There have been wars in China,
wars between rebels and imperial
forces, between the Chinese and
the foreigners, between Warlords
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and warlords with very littie
brreathing space between them.
Those who are old enough
to be veteran communisis have
therefore  Mved  their whole
lives through the dangers and
privations of war and for them the
few short intervals of peace could
have only small formative influ-
ence on their mind.”

This is how the Chinese people are
accustomed to. Even when China in-
vaded us, so many countries stood by
us, and China was left isolated. It may
be refuted by some of our hon. friends
in the Opposition. But the very fact
that so many countries supported us
speaks volumes for the success of our
foreign policy.

The Ceylonese Times described the
things this way. It was after the
Colombo powers tried their best to
bring in a compromise between the two
countries which India had accepted—
to go to the negotiating table as a pre-
liminary step and not ag a final step,
for negotiations,—and which was not
accepted, fortunately or unfortunate-
ly, by the Chinese people. In this re-
gard, the Ceylonese Times reported
that the response of the Chinese people
towards the Colombo proposals is
vague and verbose and a smoke-screen
is being created. The Vietnam Times
reported, quoting Khrushchev, that it
is a Hitlerrite tendency towards India
and not the sign of Marxism. There-
fore, many countries, through their
press and platform, have reflected their
opinion and their support for India.
The well-known writer, Pear] Buck,
who is well-acquired with the Chinese
people, their mind and matters, has
remarked that it is quite in keeping
with the age long practice of the
Chinese people that war is a uni-
lateral withdrawal and the creation of
an impasse on the border; and that
is quite in keeping with the tactics of
the Chinese people. This is how we
are confronted with an enemy, whose
mental outlook is woven with war.
How can the people expect us to be
prepared for war with such a country?
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No doubt, immediately, after that,
India has been trying its best, with
the help of other countries, to go
ahead with its own development in the
industrial field and also in the other
fields, to get itself well-equipped for
facing the Chinese menace. The
Chinese menace is apprehenced not
only by us. There are other countries
also which apprehend this particular
“Yellow peril” as it is called. There is
the great population problem of China
which China is unable to solve. If
the Chinese leaders had cared to utilise
their forces, the human material, pro-
perly, they would have been able to
get the credit of the whole world. But
I am afraid that they are using this
‘particular force, and this population to
implement their own policies Han-
chauvinism and their self-appointed
world of centrism, sitting in the ivory
tower and thinking always of revolu-
tionary dogmatism. This is how the
‘Chinese people are now stretching their
hand towards Soviet Siberia the Soviet
Fatherland but for whose co-operation
-and help the Chinese leaders would
not have been able to see the light of
day. This is how we are confronted
with this particular enemy. It is in the
light of world opinion that is created
that we have to review our policy.

‘'The second country with which we
are confronted is Pakistan. When we
agreed for the creation of a separate
‘nation within the premises of our coun-
‘try, it came to mean as a sort of peren-
nial trouble and disturbance to us.
Now, we thought that the interests of
Pakistan would be only to the extent
of the border. But then, the develop-
ment in the relations of Pakistan and
China—their friendship—can be inter-
preted in this light: that two people
having a common enemy will become
friends. So also Pakistan and China,
thinking that India is their common
enemy, are entering into friendly alli-
ance, air agreement and military agree-
ment. Pakistan is trying to give or
hand over a piece of land to China, that
piece of land which is subject to the
«2laims of sovereignty of India. There-
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fore, even if they can get military aid
and other forms of aid from the USA,
Pakistan, in the opinion of the Ameri-
can people themselves, has not been
inclined towards any gratitude for
these supplies, and the American
people immediately on hearing of Pak-
istan’s alliance with China, rushed to
the spot to see whether it is a fact or
not.

I wish to remind this House that last
time, when I spoke on the Demands
of the External Affairs Ministry, the
hon. Member Shri Nath Pai, said that
possibly India was mainly relying upon
the possibility of a rift that may be
created between USSR and China.
Now, India does not gamble with rifts,
That aspect also must be taken into
consideration. At the same time, we
cannot ignore the international deve-
lopment also. The Cuban affair fur-
thered the cause of better understand-
ing in the east. There has been the
problem of disarmament and the test
ban treaty entered into by the big
countries in the world. This treaty
speaks for certain progressive changes
that are taking place in the world.
Immediately after the three countries
signed the test ban treaty, not less
than hundred countries upheld the
same, and a few more countries also
may come to uphold the same. No
country in the world desires a war like
the Chinese people. But if any coun-
try is inevitably involved in war, there
are other countries also which are
sympathising. Therefore, on the eve of
the United Nations General Assembly,
we hear of the countries which are not
amenable to jurisdiction, which are
prejudiced against the international
code of conduct, etc.—for example,
South Africa and Portugal, with refer-
ence to its policy towards Angola,
Mozambique and Portuguese Guinea—
these things are being taken into con-
sideration.

With reference to the part played by
the Chinese people in a particular con-
ference organised under the auspices
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of the International Radio and Televi-
sion, I may quote:

“China went on abusing the
USSR and it addressed empty
benches. There was nobody ex-
cept a North Korean member to
listen to him.”

This is how in many of the conferences,
China is facing the situation. It is not
insignificant that here we take note
of all these things and the development
and the position of China, not neces-
sarily China, but such of the commu-
nist countries which are gelf-centred,
which have a narrow outlook and
which do not think of universal
brotherhood and democracy.

India has always stood the test of
time. India has always stood by its
policy of amicable settlement of dis-
putes with other countries. It has
strictly adhered to this policy. When
the Buddhist people in South Vietnam
were persecuted, India extended its
sympathy towards those people. So,
also with reference to Nepal. Even
though itisasmall country, because of
geographical contiguity and political
and racial affinity, we have developed
very good relations with her. Special-
ly after the visit of the royal couple
to India, I think our relations have
much developed. Rather than saying
that they have improved, I would say
that they have much developed.

In this way, our policy of non-
alignment must be reviewed in the
light of the developments taking place
in the international sphere. I wish to
bring to the notice of the House that
the Communist Party boasted of orga-
nising a very huge procession in the
previous week. I wonder, during this
period of emergency, how these people
could be allowed to organise this
huge procession. (Interruptions). I
wonder how they could be allowed to
organise this procession, misleading the
positive impression and creating a sort
of confusion in the country during this
emergency. I think the Government
ought to have taken note of this parti-
cular thing and prevented this thing.
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Some Hon. Members: Why?
Dr. Sarojini Mahishi: Because....

Mr. Deputy-Speaker: The hoa Mem-
ber’s time is up.

Dr. Sarojini Mahishi: I am just con-
cluding, Sir. India has got her own
history. India has made history and
India will be making history also.
Therefore, India wants to live with
her history, prestige and culture. I do
not wish to eulogise or deify our Prime
Minister on this occasion. At the same
time, we cannot forget the influence
that he wields, that his personality
wields, in the international sphere.
The hon. Member, Dr. Lohia, said that
the Prime Minister’s statue could be
seen everywhere. But I wish to bring
to his notice that an institution or a
country makes progress on account of
certain individuals who add strength
to the country in the initial stage. In
course of time, subsequently it is the
people who associate themselves with
the institution who get credit on ac-
count of their association with the
institution. It is on account of Gandhi-
ji, Tilak and our Prime Minister—it is
a coincidence that he is our Prime
Minister—that India is gaining pres-
tige in the international world. We are
proud that we belong to a country,
which was guided by Mahatma Gandhi
and Jawaharlal Nehru. Therefore, this
is the second stage. I wonder whether
the hon. Member, Dr. Lohia, has cared
to see what would be the fate, whether
there would be any skeleton of the
Socialist Party without Dr. Lohia, who
speaks like this on the floor of the
House. ] do not know whether he
agrees to that. We must remember the
great influence wielded by our Prime
Minister and in the light of all these
developments, we should be able to re-
view our foreign policy and take stock
of the situation.

Shri Balkrishna Wasnik (Gondia):
Sir, our foreign policy is a policy of
peace and co-existence and it is a
sound policy. It is not only sound in
easing international tension, hut also
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in safeguarding the national interest. If
[ may quote,

“Observe the good faith and jus-
tice of all nations. Cultivate peace
and harmony toward all. An
attachment for one nation or an-
other produces a variety of evils. It
is our true policy to steer clear of
all foreign entanglements.”

These are not the words of our Prime
Minister. The Prime Minister could
have very well said these words. But
shese are the words of George
Washington on 19th September, 1796.
I quote these words for the benefit of
Prof. Ranga, who wants that we should
leave our policy of non-alignment and
join with some bloc or other. I do not
know which bloc he wants us to join.
Preferably he wantg us to join the bloc
of the United States of America. Prof.
Ranga has always been very critical
about joining this bloc or that bloc
when he was in the Congress. But
since he has changed his party, he has
also changed his views. Prof. Ranga
was very unharpy to see that Latin
American countries were tied to the
chariot wheels of U.S.A. If I may quote
him, he further said,

“It is in our interest and in the
interest of all democrats to try and
see that similar things would not
happen in Africa and to these
African nations, that either Ame-
rica or Soviet Russia or any other
great power would not try to gain
control over groups or the whole of
these newly independent nations
of Africa. It is in this regard that
those of our statesmen who hap-
pen to be in charge of internation-
al affairs and foreign policy should
be vigilant and try their best also
to help these nations to continue
to remain independent and if pos-
sible to come within the political
persuation and practice of Panch-
sheel instead of aligning them-
selves either to this group or that
group.”

So, he gave this advice to the newly
independent African nations and he
wanted us to see that these newly in-
dependent African nations did hot join
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this bloc or that bloc. But today,
when Mr. Ranga has left the Congress
and joined the Swatantra Party, he

wants us to align ourselves with one
bloc.

The Prime Minister was right when
he said that the foreign policy of a
country depends on the strength of the
country. India, though it had not
enough military or economic strength,
carried weight in the international
field. The number of countries accep-
ting and following the policy of non-
alignment has greatly increased. The
unity of Afro-Asian countries became
solid and now no, longer any nation
can take it for granted the vote of any
other nation. The automatic majority
which was available to the west so
long can no longer be assured. The
United Nations has become an instru-
ment of power to the Afro-Asian coun-
tries. This is the achievement of
India’s foreign policy.

As I said, our foreign policy is sound,
But we have to see that the people
who are engaged in the execution of
the policy do really believe in our
policy and the ways in which we im-
plement it.

14 hrs.

Last year, as you know, some hon.
Members here had objected, and
rightly objected to the remarks of
Ambassador B. K. Nehru on television
regarding the previous Defence to the
Minister. For all he had said he
earned a pat on his back, that Ameri-
cans were lucky to have him despite
the fact that his Defence Minister was
unpopular with them. I do not know
what New Delhi has done for these
unfortunate and undesirable remarks.

Now again, the other day, I was
reading a book called India and the
United States, in which Prof, Michael
Breacher of McGill University while
speaking regarding the Indian positiom
on Hungary says:

“There are people in the Indian
Government in Delhi with whom I
have talked who are not at all
proud and I am talking about
senior officials.”
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Who are these senior officials, I do
not know, who do not think that the
stand taken by Government of India
with regard to Hungary was not one
of which India could be proud I do
not know whether the Government of
India knows of such officials. Does
‘the Government believe that with the
presence of such officers the Indian
policy could be well represented and
executed? I must say that it is
such officers and ambassadors who are
tesponsible for distorting the image of
India in the eyes of others. Can 1
expect that the Government will take
suitable steps that such people are
no longer there and they are replac-
ed by well-informed statesmen who
have implicit faith in the basic poli-
cies that are pursued by the Prime
Minister?

One more point, and that is about
Bhri Asoka Mehta. He has been
selected to represent us in the U.N.O.
I do not know if the report in one of
the weeklies is correct. It says:

“....Mr. Mehta appears to have
made it quite apparent that, while
at the United Nations, he will not
take part in the political com-
mittee because of his reservations
.about the Government’s foreign
policy.”

Is it correct, Sir? I have read Shri
Mehta’s speeches in the Lok Sabha.
I have not come across a single line
where he has disapproved of the
policy of the Government of India.
He has always supported it. But
.when such reports are published, the
Government should take care to make
it clear to the people what is correct
and what is incorrect and see that no
‘bad impression is left in the minds
of the people. When our representa-
tives go to the UNO to represent us
there, they should not have reserva-
tions of any kind as are said abouf
Shri Asoxa Mehta in one of the week-
Iies.

Sir, our foreign policy has been in-
Jependent. And, it has to be in the
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light of the circumstances around us.
Our northern border is threatened
by the Communists or a country which
is a Communist country. At the same
time, there is a threat on the east
and the west of our border by a coun-
try ~which has been armed by a
western power. We should also take
note of another factor. We get foreign
aid. It is without strings, that is
what is said. But do the people whbo
give it feel like that? They want to
influence us by their money, by the
aid they give us. It is very evident.

A question was asked to Ambassa-
dor B, K. Nehru last year when Shri
Nehru had given an interview on
television in America. A correspon-
dent asked:

“What we come right down
to really is, do you think this
action by the Committee will in-
fluence a change in Indian policy
and is this the way to do it.”

This was regarding India’s request for
an aig of about 90 million dollars
which was turned down by the Senate
Foreign Relations Committee. Another
thing is, in this regard President
Kennedy recently gave one interview
where also, it is reported in the Press,
Mr, Kennedy himself introduceq the
question of Kashmir when he was
asked, in connection with such areas
as Asia, why the US could not exer-
cise more influence when it had so
much prestige and money committed
there. So it is evident when some-
body gives us some help he wants that
we should go according to his wishes,
according to the way of his thinking.
But, any Indian should be proud that,
in spite of all these pressures, under
the leadership of our Prime Minis-
ter, we have followed the path of an
independent policy in our foreign re-
lations.

Sir, there is a greater undarstand-
ing and appreciation of the Indian
policy all over. Pakistan’s strange
friendship with China has helped to
understand us more abroad rather
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than our own machinery of publicity
or public relations abroad. But much
more is needed to be done on the
part of our missions abroad.  There
should be pcopie who should have a
missionary zea]l and we should rather
try to do away with people who, I
hight say, come from bureaucracy.

To end, Sir, I would say that the
leadership of Shri Nehru has achiev-
ed independence for us, the leadership
of Shri Nehru has kept us indepen-
dent in the world conflict because so
many things have come in which our
own independence was threatened,
and I am sure that the leadership of
Shri Nehru will continue to keep us
independent from the external influ-
ence in internal policies and in the
international policies also.

Shrimati Gayatri Devi (Jaipur):
Mr. Deputy-Speaker, Sir, nothing
would have given me greater pleasure
than to have been able to agree with
the Prime Minister that on the whole
our foreign policy has been success-
ful,

Unfortunately, I cannot agree with
him in view of the fact that we have
lost prestige and position in the world
and in South East Asia, and also we
have been unable to achieve any
sense of security on our borders.
Surely, Sir, it is a failure of our dip-
lomacy that we were unable to keep
Pakistan and China apart. The
whole world wonders how Pakistan
which had been built up by SEATO as
a great bulwark against Chinese com-
munism is now practically their ally.
The Prime Minister has likened our
inability to come to terms with Pakis-
tan to the problems of Berlin and
Indo-China. May I point out, Sir,
that the problems there are aggrava-
ted by two different ideologies—the
communist and the democratic—while
ours is not so?

Then again, what have we done
vis-e-vis China? 1 do not wish to
look into the past history covered by
‘White Papers, suffering, it seems,
from the law of diminishing returns.
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It is a fact that our foreign policy
even before 1958 was entirely mis-
conceived in its friendliness towards
a country which the Prime Minister
has now realised can never be trusted.
In view of the intelligence from our
own sources and indeed from the occu-
pation of our territories after 1958,
can the Ministry of External Affairs
agree that the policy of protest notes
has fulfilled any purpose? Does it ful-
fil any purpose today?

Must the initiative always rest with
China? What of India? Are we
not a first class nation? Why do we
not take the initiative?

At this juncture, Iwould like to cast
your minds back to the autumn of
1962, when the whole of India rose as
one to protest against the Chinese
aggression. In this House, despite
the different political background, we
all pledged ourselves to vacate the
Chinese aggression.

What happened to that wonderful
spirit?  First, consider the manner
in which, having accepted the national
character of the challenge we were
facing, the Prime Minister accepted
the Colombo Plan proposals as an
almost individual decision, without
prior consultation with the Opposition
and indeed even with his own party.
On occasions, procedure is as impor-
tant as principles. Consultation with
the Opposition, specially in times of
national crisis is quite natural. It is
also a form of assuring continuity in
foreign policy in democratic countries.
And, then, again, we all know that
our policy has changed by the essen-
tial needs of military assistance from
other countries; yet, the Government
still insists that our policy has not
changed, and this prevents the coun-
try from utilising the best assistance
that vur friends are willing to give
us and embarrass their position with
the countries aligned to them.

During the course of his speech, the
Prime Minister remarked that the
part played by India in international
affairs during the last ten years had
been far in excess of our internal
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strength. I quite realise that this is a
debate on the international situation,
but I do not.think that it will be out
of context to mention our internal
situation, as that has a direct bearing
on our relationship with foreign coun-
tries. If we are internally weak it
is the fault of the ruling party, because
no nation can be powerful unless it
has a strong middle class, and we have
succeeded in India in crushing the
middle class, both economically and
politically.

Here, in this House, we proclaim
that we represent the people. All the
same, when the voice of the people is
heard in this House, it is never heed-
ed. May I ask you this question? If
the voice of the people was heeded
in this House, how is it that the Gold
Control Order, which people do not
want, is still there? How is it that
CDS is not yet scrapped, although
there is agitation for it? Therefore,
1 do not think the voice of the people
is heeded here. If we want political
recognition of our country abroad,
then we must make our country strong
internally first.

When one looks at India in the
context of international diplomacy,
one cannot help realising the fact that
when we first became independent, we
enjoyed tremendous prestige and that
our Prime Minister and India, bask-
ing in the glory of Mahatma Gandhi,
enjoyed the reputation of champions
of peace and freedom for all people.
How have we come to lose this repu-
tation? Is it because we did noth-
ing to strengthen our ties with the
other countries of South East Asia
and Africa, or is it because we kept
silent over the fate of the peace-
loving Buddhists in Tibet? Was it
not also because of our silence over
Hungary? I would like to see India
taking a lead and not being led. We
must not allow China to dictate to us.
We could begin by the recognition of
an independent Tibet and the spiri-
tual head, the Dalai Lama, and we
could also recognise Formosa. If we
could recognise East Germany North
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and South Korea and North and South
Viet Nam, then why not Formosa?

The Prime Minister mentioned that
in the last few years a large number
of African countries have become free
and independent. As these countries
become independent, one after the
other, a competition between the
Western and the Eastern blocs is
going on, between the Western and
Communist Powers is going on, to
influence these independent countries
and win their goodwill. This is where
I should like to see India make a cons-
tructive contribution without any
vested interest. It is natural for
Africans and Indians to be friends in
their common fight against poverty and
pestilence. Besides, there are a large
number of Indians who have settled
there and we must ensure that they can
continue their business or other avoca-
tions there.

While Communist propaganda in
these countries has gathered tremen-
dous momentum, we have given up
the only chance of our being able to
reach them by scrapping the Voice of
America agreement. We have been
told that alternative arrangements
have been made for Bokaro. I should
like to know what those alternative
arrangements are. Now that the
Voice of America agreement has been
scrapped, how are we going to reach
the people of those countries and
how are we going to compete against
all the propaganda that is being car-
ried on against us by Communist
China?

Shri Nambiar (Tiruchirapalli): We
will do it through the voice of India,
our own radio.

Shrimati Gayatri Devi: We cannot
afford to purchase transmitters.

Now, before closing, I should like
to refer to an allegation that Pro-
fessor Hiren Mukerjee has made
against the Swatantra Party. I shall
leave it to the country to judge
whether Rajaji and the Swatantra
Party are unpatriotic. But the whole
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world knows that all Communists,
the world over, are agents of the
foreign policy of the Soviet Union or
Peking. Only the other day, an in-
cident took place in New Delhi which
proves that some Indian Communists
are still co-operating with the Chinese,
I am referring to the incident of
Communist flag being hoisted on the
VIP flag posts and photographed by
the Chinese. The Prime Minister
referred to the progressive deteriora-
tion of relationship between China
and the Soievt Union. But, it is best
to bear in mind that though they may
differ as to the ways and means bof
achievement, their ultimate object
and their present offensive against
democratic institutions are one and
the same.

Before closing, I should like to
congratulate our President on the
success of his trip abroad. He has
succeeded in winning for India friend-
ship and goodwill of all the places he
visited. Inteed, it can truly be said
that he did in a few days what most
of our foreign missions have failed to
do in sixteen years.

Shri J. R. Mehta (Pali): Mr, De-
puty-Speaker, at the outset, 1 should
like to say that I can only pity those
who, even in this year of grace 1963,
pose themselves as critics of our non-
alignment policy. These critics seem
to shut their eyes to certain glaring
happenings which, to my mind, are
nothing short of miracles, that have
taken place since the perfidious attack
on our borders by China last October,
even if we ignore all the past achieve-
ments of our non-alignment policy.
‘The fact that we could retain the good-
will of Russia in the context of the
Sino-Indian conflict, and even get
some assistance, though limited, from
that quarter; the manner in which
military assistance from many coun-
tries of the world, from both blocs,
rushed in to assist us in that hour of
crisis; the growing estrangement, now
almost verging on total rupture bet-
ween Russia and China and, last but
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not the least, the agreement on joint
air exercises, without offence to
Russia;—all so much paradoxical
in terms of ordinary diplomacy,—all
these will g0 down in history as rare
and miraculous achievements of our
non-alignment policy, and, what Is
more, of the firm conviction that has
so widely grown among the nations of
the world about our sincere and
unimpeachable adherence to non-
alignment,.

This shows why I have said that I
pity those who still continue to be

.critics of our non-alignment policy.

And it surprises me how wrong and
indefensible are the attitudes and
how ludicrous are the arguments put
forward by those critics. It is amaz-
ing to find that no less a person than
the hon. Member, Shri Ranga—now
he is looking towards me—putting
forth the argument which establishes
the very opposite of what he wanted
to establish.

I am quoting him. He said:

“What is the use of non-align-
ment when the Soviet Union and
the U.S.A. are embracing each
other and when there is talk of a
pact between the NATO and the
Western Powers?”

he flambouyantly asked that. I res-
pectfully ask him: If these incom-
patibles are coming together, what
proper course is there except that of
non-alignment?

Shri Ranga (Chittoor): With wkom?

Shri J. R, Mehta: As history has
been unfolding itself, those who have
eyes cannot fail to observe how the
great statesmen of the world, ia
whose hands lies the destiny of man-
kind, are today realising more and
more that they cannot continue 1n
their present water-tight compart-
ments based on set creeds or ideolo-
gies, if humanity is to be saved.
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I look forward to the day when these
divisions would have melted away and
when there will be only two groups,
one which believes in sanity and an-
other which believes in insanity.

Shri Kashi Ram Gupta
Decide between the two.

(Alwar):

Shri J. R. Mehta: India with her
traditions will take a pride vof place
in the sanity group. Sanity will de-
cide. There are people in this country
who have made it their creed and
logic to oppose whatever the Govern-
ment of India does; so that if the
Government of India opts for sanity,
I wonder which side these friends
will opt for.

I am no prophet, but if the latest
trends are any indication, we should
not be surprised if we see
Russia and China at war with each
other. We should not be surprised
even if the USA and the USSR are
aligned on the same side. As I sub-
mitted, sanity will have to align it-
self against insanity. In this context
I wonder what our friends who sit
on the Benches which are now empty
will do when that contingency arises
and whence they will seek their ins-
piration.

‘What I have said in regard to non-
alignment applies more or less to
Panchsheel. To my mind, they are
facets of the same coin. The other
day it was amusing to hear an hon.
Member of this House of the emi-
nence of Acharya XKripalani dub-
bing Panchsheel as panch-nonsenses.
At present he is ailing in hospital and,
I am sure, the House will join with
me in wishing him a speedy recovery.
I have said ‘amusing’ purposely
because there should be no cause of
annoyance, not only because the
Acharya is entitled to all respect for
his patriotism and sincerity and sacri-
fice, but because, after all, he was
sponsoring a no-confidence motion at
the time when he spoke those words.
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Be that as it may, as I think of
Panchsheel, my mind goes to the
great and sublime ideal of “Vasu-
dhaiva Kutumbakam” which our
seers, Rishis and Maharshis preached
when the rest of the world would not
see beyond its nose as it were.
Panchsheel, may I say, is nothing but a
translation of the same old ideal in
modern political phraseology for
which credit goes to our great Prime
Minister. I am sure, China has let us
down by a wanton breach of that
agreement. Maybe, we and the rest
of the world are not able to live up
to their ideal. But that does not de-
tract from the validity of the ideal. I
am one of those who believe that it
is India’s destiny to give to the world
the spiritual guidance which it needas
to appreciate and achieve that sub-
lime goal.

Much has been said about the re-
cent developments in regard to the
VOA deal and the Bokaro Project.
We do not know yet what shape the
VOA deal will finally take. We may
also agree generally that such agree-
ments when once made should not
be lightly abrogated. One cannot
also but regret that due care and
thought was not given to the terms of
the agreement before it was ratified.
The hon. Prime Minister himself io
his greatness, has readily conceded
this. But conceding all this, what
strikes me all the more is that while
the US administration appreciates tbe
difficulties of the Government of India
and is prepared to accommodate us,
which by the way is another illus-
tration of the soundness of our foreign
policy, some of our friends opposite
are not prepared to do the same.

Similarly about Bakaro. There
again while the setback to the ro-
ject is regrettable, it is equally strik-
ing that the US Government and the
US President himself share our dis-
appointment at the developments.
What is still more remarkable is that
our mutual goodwill and respect
should be capable of bearing the
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strains and stresses involved in these
deveicpments reflecting once again
the solid and sound foundations on
which our foreign policy is based.

One of the arguments which is put
forwarq in the denunciation of our
foreign policy is that our relations
with our neighbours are not good.
May I respectfully ask: If my neigh-
bour turns out to be a robber or a
thief, am I to be responsible for this?
If some of our hon. friends on the
opposite Benches misbehave, are we 10
be held responsible for this, or vice
versa?

Dr. M. S, Aney
point is, what is your
them?

(Nagpur): The
attitude to

Shri J. R, Mehta: With due de-
ference may I say, I am no prophet,
but I think that the hon. Prime
Minister is prophetic when he says
that this tension and conflict on our
border is likely to be a long-drawn out
affair and might last for four to five
years? We have to be prepared ‘or
the greatest sacrifice in order to be
able to emerge victorious but of this
conflict. We have to guard against
all fissiparous tendencies, to be vigi-
lant about unpatriotic elements and
saboteurs internal and external and
spies and to be prepared for any con-
tingency.

In this context I may be excused if
I say a word of appeal to those who
are thinking or who may be thinking
of raising no-tax campaigns and agi-
tations of other kinds at this juncture.
I am one with them when they say
that it is upto the Government of
India to exercise the utmost economy
and to cut down all wasteful expendi-
ture. I am happy that there is a
growing consciousness lately on their
part in this direction. Having said
this, I may be excused if I say a word
to my hon. friends who cannot resist
the temptation of rousing passions
against the Government by exploiting
the hardships which are-inherent in an
emergency like this. People fall easy
prey to such agitations because the
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emergency and the inherent dangers
are not apparent on the surface.

In this context I would ask them
respectfully to remember the common

phrase: 3% & SECS T g | wath
pardonable pride, I may be excused
if I refer to the ordeal which Mewar
and Maharana Pratap had to suffer
and to undergo when the great Rana
decided to wage a war against the
might of the Moghul Empire single-
handed. The ravages which Mewar.
suffered in those days are still there
to see. But we are proud of Mewar
and Rana Pratap even upto this day.
History and posterity will remember
that. My humble appeal to my
fiiends is that here now the prestige
and honour of a hundred Mewars is
at stake, and it is up to us to bear
all burdens and all sacrifices with
pleasure and with goodwill.

Shri Kappen (Muvattupuzha): Mr.
Deputy-Speaker, Sir, the international
situation today is like the sea after-
the storm. After the storm that
gathered round the Carribean crisis
the international situation has become
rather placid and calm. Following in
its wake has come the test ban agree-
ment, At the time of the Carribean
crisis we thought that the world was
heading for destruction. But today,
to put it in the words of President -
Kennedy, a shaft of light has cut into
the darkness of despair, of mutual
suspicion, hatred and despondency.

How did this situation come about,
Sir? Who paved the way for it?
These are interesting questions, And
if we make a study into those questions
we will find that this great country—
great not in its military gstrength,
great not in its financia] strength, but
great in its ideas and ‘in its ideals,
great in the teachings of its great
masters and in its heritage—has done
e tremendous job in bringing about
this situation.

India as an independent nation
entered the international scene at a
time when the mations of the world
were warring with one another,
when the nations of the world
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believed not in international co-
operation and goodwill but in alli-
ances, in military blocs and power
blocs. To this weltering atmosphere
of hatred and mutual suspicion India
came in like a soothing angel with her
philosophy of non-violence, of non-
alignment, international co-operation
and love. A believer in democracy,
she never believed in crushing other
systems which are opposed to her own,
but she hopes to convert others by
persuasion, love and example. Her
foreign policy is the result of the
teachings of her great masters, her
traditions and her ideais. Not only
that, Sir, it is the result also of the
peculiar situation in which she found
herself on attaining independence.
One hundreq and fifty years of foreign
rule, foreign exploitation, has dis-
located her economy and has render-
ed her people absolutely poor. So
the first duty she had to fulfil was to
{mprove the standard of living of the
- people, to give them better education,
to give them better health, and to
industrialise, For all these, she
needed peace, and therefore her
policy has been the result not only ot
her ideals and ideas but also of hard
- necessity.

Both the power blocs, when India
entered the scene, misunderstood her
and looked upon her with suspicicn,
Slowly but steadily she won the
hearts of all those who looked upon
her with suspicion, and she has been
able to convert them. In Korea, in
Indo-China, and wherever there was
dispute and tension, she was demons-
trated in a practica! way that her
philosophy is a dynamic philosophy,
that here philosophy is one which is
going to save the world. At first
people thought, the leading nations
especially thought that it was a
negative philosophy. They did not
understand that it is a dynamic philo-
sophy involving friendliness to all
nations and non-interference in the
affairs of other people.

Following this came her five princi-
ples of peaceful co-existence. This

SEPTEMBER 17, 1963 International Situation 65§76

was also a thing which the world
could not swallow easily. After fifteen
years of continuous effort on the part
of India to convince the world that
power blocs and military alliances are
not the solution for the world’s ills,
that power blocs are bound to produce
forces from within, which will crack
them, that tension produces
power blocs and power blocs
produce further tension, after fifteen
years of this attempt what do
we see today? We find the power
blocs crackling like nuts in an oven.
De Gaulle in Europe and Ayub in
Asia have hammered heavy nails into
the coffin of the American power bloc.
China is doing the same to the Russian
bloc.

So, in despair, finding that increasing
armaments, producing more and more
of hydrogen and atom bombs is not
going to solve the problem of the
world, that peace cannot be achieved
by this method, Russia and America
have come together., And now it is
interesting to read the American
President speaking on this question.
But I do not want to take the valuable
time of this House by reading it out.

Now, when these great nations
which have been going on with the
cold war have come together, some
people in our country are rather
suspicious of the efficacy of non-align-
ment, because of the Chinese aggres-
gion. Whatever the pessimists might
say about the efficacy of non-
alignment, whatever narrow-minded
party politicians might say about non-
alignment for party purposes, this is a
policy, I assert, which has helped India
to stem the tide of the Chinese aggres-
sion, And India has come out of this
struggle purer, stronger, more united,
and it has proved beyond dobut to the
whole world that the policy of non-
alignment, the policy of international
co-operation and love is the only right
policy. And all the world has accept-
ed this. When China attacked India,
the nations of the world from the East
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and the West came to support her.
‘They did not ask the question to
which bloc she belonged, but they
came to her support. About seventy
countries of the world, of the 110 re-
presented in the United Nations.
offered her their support and
sympathy. To put it in the words of
one of our editors, this is a global
vote in favour of non-alignment and
democarcy.

Now, if we look at the picture of
the whole world there is peace now,
cold war has abated, it is on the ebb,
the nations of the world are coming
together, and we see various States
forming into unions following the
principle that coming together in
international co-operation is the only
means of securing peace in the world.
Everywhere we see that and it has
been establizshed bevond the shadow
of a doubt that this policy, India’s
policy, this ancient wisdom of this
ancient land, is the only right and
correct policy to be followed by the
nations of the world if they want
peace. And now can anybody cast
suspicion or doubt on this p.lc:?
Look at the countries like Africa or
cther Asian countries. If they are
striving for freedom, I ask, who gave
the lead to them? If it is not India,
may I know which is the other coun-
try that gave the lead {o them? Who
taught them that it is by standing
united, not going into alignment not
going into power blocs, but it is by
standing together, advocatinz an.
fighting for international co-operation
that we can bring peace and hapbpiness
to the world? That has been bevond
al' doubt. Therefore, in the context
of the present international situation.
with soecial reference ‘o the inter-
national situation now obtaining, I
feel and I hold and maintain that the
policy of non-alignment, the policy of
international co-ope~ation has succeed-
ed and 1 take this opportunity to
congratulate our Prime Minister for
the h~'3 ang right policv that he has
been bold enoueh to follow during all
these vears. Let us strengthen his
hands; let the House be united and
let it strenegthen his hands so that we

1243 (Ai) LSD.7

BHADRA 26, 1885 (SAKA) International Situs- 6578

tion

can bring peace and happiness to the
world.

Dr. L. M. Singhvi (Jodhpur): Mr.
Deputy-Speaker Sir, I do not stand
here to decry the Government of
India’s foreign policies or to proclaim
an unqualified endorsement for them.
It is for this reason that my task is
rendered somewhat difficult.

Sir, from the debate on this motion
by the Prime Minister,, it appears
that critics and proponents of our
foreign policies have tended unfortu-
nately to over-subscribe to the whole-
sale approach. The proponents have
in the sweep of their arguments de-
nied even admitted lapses, even those
examples of unwitting ineptitude
which form a part of the confessions of
the Government. On the cther hand,
the critics have harangued at the very
fundamental conception itself at the
root of our foreign policy and would
alternate between wanting us either
to “dream’ or to retrace all our steps.
I feel that the truth lies somewhere
between these delineations and any
partisan disregard of the shortcomings,
as indeed of the abiding value of our
foreign policy, would be to the detri-
ment of the nation. It is in this con-
text that I would like to advocate a
broad-based non-partisan  national
approach to the problems of foreign
policy in our country. When 1 say
this, I do not wish to advocate a regi-
men'»d unitv of views 'n matters of
foreign policy. But I do wish that we
should make an effort to develop a
substantial area of agreement on
matters of foreign policy. The parties,
the groups and individvals should
have fr~adom andq flxibilitv of views,
but within a common agreed frame-
work. There should be, I think, no
difficulty in securing this substantial
measure of agreement anrd of under-
standing. I would like to submit that
if this unitv of aonroach, if this
broad-based non-partisan national
approach to foreign policy has not
emerged in this country, if it has not
been forged and shaved even under
the shadow of the threat of aegeres-
sion, it is the Government, the ruling
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party in this country which is certain-
ly to be blamed for. I would like
that Prime Minister whose leadership
the nation has acknowledged on many
occasions would take effective sieps to

give a lead in this direction and to -

underline the need for developing this
national non-partisan approach to
foreign policy. Now, this suggestion
is not without a precedent in other
countries and I think it would be
salutary if we try to understand the
problems that confront our country in
the present crisis and if we try to
develop an approach which would not
emphasise the sharp cleavages of
opinion which are inspired more by
partisan ends than by dispassionate
consideration of the issues involved.

The policy of non-aliznment in the
context of Chinese invasion has per-
haps to be vigorously reoriented and
restated. It cannot be denied that the
attempt is clearly afoot already at the
hands of the Prime Minister and I
think it hould not be done in any
great haste because changes of em-
phasis must take place in due course.
It should not be dore. I would
respectfully submit, as a part of
a  proceass of reaction—thinking
Just  because some th'ng has
happened to our (ountry, we
we have not to rush into conclusions
or even to emphasise beyvond a rea-
sonable measure the ultra nationalist
or the jingoist approach to foreign
affiirs. In this respect, I should like
to say that our foreign policies have
been the result, bv and large of a
great deal of creative thinking and
if in this embattled moment we lose
and disown valuable con!ributions
that our foreign rolicies made, it
would not be for the berefit of our
nation. I hope that rethinking in
these matters wi'l not be allowed to
be detailed or incarcerated in the
prison house of anv fixed dogmas. Let
us not throw the baby with the bath-
water. Let us to disown the policies
in this country which have sitood us,
bv and 1arge. in gond stead. Let us not
allow the guilt and shame of our
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military unpreparedness to afflict our
thinking on foreign policy matters.
Let us not split the personality of our
forcign policy. Let non-alignment
arrive at a fresh consistency of its
own. Let our foreign policies not
be a victim of any negative polemics.
We should strive to secure a posiure
which will be beneficial to ourselves,
to the nation, and which will continue
to contribuie to the purpose of securing
world peoace in the long range. I
woulg like to make a reference to a
highly perceptive statement on neutra-
lism or non-alignment, as our policies
are generally described, by President
Kennedy of the United States of
America. In an interview which he
gave on the 9th December, 1959, he had
this to say:

“During the immediate years
ahead this is likely to be an in-
creasing trend in Africa and
probably also in Latin America.
In Asia, however, there may be
some mevement away from &
wholly uncommitted neutralism
as a result of the growing aware-
ness of the Chinese threat. The
desire to be independant and free
carries with it the desire not to
become engaged as a satellite of
the Soviet Union or too closely
allied te the United States.

We have to live with that, and
if neutrality is the result of a
concentration on internal
problems, raising the standard of
living of the people and so on,
particularly in the underdevelop-
ed countries, I would accept that.
It’s part of our own history for
over a hundred years, We should
look with friendship upon those
people who want to bear the
problems that almost overwhelm
them, and wish to concentrate
their energies on doing that, and
do not want to become associated
as the tail of our kite.”

In my humble opinion there could
be no bigger tribute, no bigger comp-
liment to the success and the justi-
fication of our foreign policy.
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I should like in this context also
to make a reference to a striking pas-
sage appearing in an article written
by our Prime Minister in the April,
1963 issue of Foreign Affairs, where-
in he has outiined the central problem
which confronts us in the field of
fore.gn affairs. The Prime Minister
has said:

“If the world 1s viewed as divi-
ded essentially between imperia-
lists and Communists, between
whom war not only is inevitable
in the end, but between whom
tension in some form must be
kept alive and even intensified
as opportunity occurs, then there
is indeed no place in it for the
non-aligned. The nonaligned na-
tions must, in this context, seem
to be occupying an unstable, ano-
malous position from which, if
they could be lislodged, either
by cajolory or coercion, the re-
sult would be to accentuate
the polarization of world forces,
It is logical to  conclude
that China’s multiple compaign
against India is an exercise in
rea]l politik on these lines. India
is such an outstanding member
of the non-aligned community
that her defection, whether volun-
tary or enforced, cannot fail to
bring grave and far-reaching con-
sequences in its train.”

And there consequences may indeed
undermine our national existence, our
nationa] independence and also the
prospects of peace for humanity.

It is, therefore, In this context that
I once again make a plea to the Prime
Minister and to the country as a whole
to strive to develop a broad-based non-
partisan national approch tc foreign
affairs.

I chould like to welcome the timely
assistance, that we received from
various friendly foreign countries,
and particularly, from the United
States of America. in our hour
of national peril. The assistance was
welcome because it was extended des-
pite our non-alignment and was a
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graceful gesture of far-seeing states-
manship. At the same time, we have
to be cautious. The aszistance, after
all, was not as massive as we would
have liked to have, for reasons
best known to them,

Now, I should like to make a brief
observation in respect of the doubts
which are raised sometimes about
non-alignment. An eminent Ameri-
can scholar has analysed th's pheno-
menon of non-alignment in foreign
affairs, and says that there are four
categories of non-alignment. Acccord-
ing to him non-alignment may
mean escapism, pure and sim-
ple; it may mean non-alignment
or policical non-commitment, it may
mean moral inertia and indifference;
and it may also mean surreptitious
alignment with the Soviet bloc. It is
apparent that we have str'ven time
and again to give a clear delineation
to our foreign policies in terms of a
non-alignment which means not only
non-alignment to any military bloc
but prevention of the bipolarisation
of power in the international sphere.

I should like to say also in this con-
text that perhaps, w'th the Chinese
threat looming large on our horizons,
and with the new-found friendship
between China and Pakistan, the hos-
tility for India appearing to have made
strange bed-fellows ‘n international
politics may ultimatelv secure a more
rational approach from the United
States of America in the matter of its
alliances and friendships. I hope that
the United States w'll revise its curio-
collectar’s anproach to alliances and
friendships and that she will not al-
low her friendship and the approach
of her friendsh’p to become a veritable
museum of all kinds of contrad'ctory
alliances, I hope that the Pakistan
aporoach which is getting increa-
sing’y ‘rresponsible and unreasonable
will unfold the underlying motives
for Pakistan’s policy so far and
her unwillingness to come to terms
with us. I should like to say that
our readiness at al] times to negntiate
with P-L'~tan hag aAnite nften bren
misunderstood. I should like to sub-
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mit that Government should not ini-
tiate or respond to any move for
negotiationg with Pakistan until they
are fa'rly secure in the belief that
such a conference or such a meeting
may yield some results. 1 suggest this
because, quite often in the past, such
negotiations have ultimately tended to
produce greater ill-will and misunder-
standing.

I should like briefly to make a refer-
ence to the Voice of America Pact on
which much has been said by diffe-
rent hon, Members who preceded me.
It has been decried, and in some quar-
ters, it has also been supported. The
basic fact remains on the admission
of the Government themselves that it
was a pact either carelessly entered
into or entered into without due deli-
beration or that the full implications
of this pact dawned upon our Govern-
ment only belatedly. Whichever of
these assumptions may be true,. it is
obvious that the treaty-making pro-
cedures in this country leave much
to be desired. I am not one who ad-
vocates the American Senatorial pro-
cedure of advice and consent in the
field of treaty-making, but I do want
to make the suggestion in all humility
that if we wish to strengthen the ins-
titutions of parliamentary government
in this country, and if we wish to
develop a non-partisan nat‘onal ap-
proach to foreign affairs, it would be
in the fitness of things if Government
started follcwing a convention of lay-
ing such pacts and treaties on the
Table of this House and the other
House, before ratification so that
they are wunder the watchful eye
of Parliament. This is also not
a wholly unprecedented suggestion.
As the House is aware, this was
followed by the Labour Government
in 1924 and it was discontinued oaly
in 1929 . Again, after a few
years it was adonted, but the
successor Governments  unfortu-
nately had not found it convenient to
follow th's practice. I hope that a
review of these procedures would be
made because that is far more funda-
‘mental than this particular pact and
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its implications, It has certainly not
stood us in good stead to discover that
this pact was not to our liking, and
it was not an agreeable agreement,
and that it had implications which
were not good for either of the coun-
tries .involved.

1 would, therefore, like to suggest
that we review our treaty-making
procedures and make them more Par-
liament-based. I should like in this
connection to make a brief reference
to what Sir Ivor Jennings had to say
on this matter. He says this while dis-
cussing the treaty-making powers of
Government in UK.:

“It must not be thought, how-
ever, that parliamentary control
weakens the Government. The
Government that dares to make
its policy open and secures the
support of the elected representa-
tives of the people is streingthened
in the internationa]l arena. A
Government which has secured a
majority at an election speaks for
a nation. Even if twelve million
people have voted against it, it
has the support of that twelve mil-
lion in all reasonable actions, for
those twelve million admit the
right of the majority to determine
national policy; and in so admit-
ting they acquiesce in the policy
that is followed. They know that
they can critic’'se; they are aware
that their criticism will have eff-
ect on a Government whose whole
basis is popular support; they
know that a comparatively small
change of opinion w’ll, in the’
near future, alter both Govern-
ment and policy; and they know,
abnvz all, that the Government
knows it, and will act according-
ly.”.

I would now proceed to make a
reference to the need for securing for
India a seat on the Security Council
as a permanent member This mn~tter
has been mooteq in the past, and has
had sympathet’c reception in the
chancelleries c¢f the world. With
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the lone exception of Pakistan which
challenged our fitness to serve on the
Security Council as a permanent
member, tnhere is no country which
hag really raised any voice of pro-
test against the proposal of our
becoming a member of the Security
Council. This, I think, would be a
move which would secure for India a
permanent advantage. But what is
more and what transcends mere
national advantage is the fact that the
structure of the United Nations with
India ag a permanent member of the
Security Counci] would better accord
with the realities of the international
situation. I feel that either out of
modesty or on account of a self-
denying ordinance, Governmen have
not done enough in endeavouring
to secure a seat for ndia as a per-
manent member of the Security
Council, I woulq like to know the
Prime Minister’s reaction to this and
would also like to know whether he
considers that the time is appro-
priate now for such a move to be
made. I know that thig may neces-
sitate Charter revision, and Charter
revision may bring about controver-
sies which we wish to avoid. (An
Hon. Member: It is in the offing).
If we beg'n working for a common
agreement on an issue like this, we
may ultimately be able to secure the
objectve we have in view both for
our nationa] interest and for the fur-
therence of international peace.

15 hrs,

I would also like to know whether
the Government’s policy in respect of
Ch'na’s admission to the United
Nations remains unchanged. I would
like to know whether the Govern-
ment is willing to consider the two-
Chinas position which has been sug-
gested in many quarters. I know that
the leader of our delegation made a
statement that the Government of
India was not disposed to rconsider
its position in this respect, but I think
there have been press statements and
also press reports to the effect that
the Prime Minitser is disposed to con-
sider such a suggestion. We would
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like to know more clearly as to what
the position is and on what reasons it
is that the Government of India does
not consider this feasible, plausible
or desirable. We would alsp like to
know as to why India should insist
so much on the admission of China,
particularly when we advocate that
members who do not discharge their
obligations under the UN Charter
should be expelled from that orga-
nisation. We are working in a con-
trary direction—it appears on the
surface from our attitude. We would
like to have some clarification on
this matter.

Before I conclude, I would make a
reference to the plght of Indians
abroad, which is a matter of major
concern to al] of us. It seems that as
regards this problem, though the case
has not gone by default—our Govern-
ment has been anxious to do all that
is possible formally speaking—the
results have been few and far bet-
ween. I should like, in this connec-
tion, to refer to the plight of Ind‘ans
in Burma and to the plight of Indians
in Ceylon in particular. The Guar-
dian, which is a vocal English daily in
Burma, had this to say about the case
of Indian detenus:

“The Government of Burma
should give humanitarian treat-
ment to those detenus who had
been arrested long ago only for
non-payment of their foreign re-
gistration fee”,

The paper strongly condemned the
continuoug detention of those Indians
who were ‘poor and ignorant’ and
could by no stretch of imagination be
treateq as ‘depraved criminals’

In this connection, I would like to
draw the attention of the Prime Min-
ister to what Yebaw Thaung Seing
General Secretary of the Burma Hindu
League, had to say. He said that ‘the
officials of the Immigartion and Natio-
nal Registration Department ccontinued
to hound them and harass them’.

It is not my purpose to use strong
or violent language because that may
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exacerbate international controversies.
But I would like to say that in the
case of Ceylon we have not been able
to achieve anything that could stand
on the credit side of our ledger.
The Prime Minister had this to say
in 1954;

“Normally speaking, people are
not driven out of a country even
if they are nationals of another
country. Individuals may be sent
out :f they misbehave, but whole
crowds of people, ten and hun-
dreds of thousands, are not sent
out. Such a thing i unknown
except under very abnorma; con-
ditions . . .

Tt appears that these abnormal condi-
tions are coming to a boiling point in
Ceyion, and some decisive action is
called for. I do not say that it has
to be violent action. Ceylon is a
neighbouring country, friendly to
us, and very effort should be made—
an unsparing effort should be made—
to secure g proper piace for those
Ceylonese of Indian origin who are
being discriminated against and who
are not be'ng accorded a rightful place
in the Ceylonese society whirh they
have done so much to build and
develop.

Shri K. C. Sharma (Sardhana): I
would like to make a few observations
and will not inflict a long speech. I
was wondering when an hon. Member
behind me was dialating on how the
non-alignment policy had failed, how
it had not succeeded. I put a straight
question—what other policy there
could have been? We were urder the
domination of a mighty empire. Does
anybody suppose that we stould be
lacking in human dignity, in elemen-
tary vanity, to be always in the poc-
ket of the British Prime Minister?
Then we will not have been fit for inde-
pendence. Tt is a question of human
dignity, a quqgesqtion of pride and
honour of a new Independent people.

1 submit that reason does noi always
guide action of man. There is some-
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thing called human dignity. There is
something ingrained in maa called
vanity in the recesses of one’s soul.
We are not known for human cowar-
dice. There is a Rajputana song:

fra w0t g frwd
WA /7 (g7 AT )
T JI FT HAT I |
T AT S (DT |

So long as this song is sung in the
Chittor fort, India would not know
what cowardice is. For the fir:t time,
after thousands of years, I 4y after
Chandragupta Maurya’s time India
has been what nationa] powe- means.
Never before could the indiaa citizen
know what first citizenry mears. Y¥or
the first time under our Const:tution,
India is a united nation. lraia 1s a
great pocwer. India is an undivided
community, always powerful and
strong with an ideology, with a semse
of mission before the world.

I have said that it was impossible
for us to remain any more, aft being
independent, in the pocke‘s of the
British Pr'me Minister. We were
anti-colonialist, we were anti-imperia-
list. Even the United Nations was
formed with one objective of unitar-
ianism, not in the sense ‘it one
Napolean could rule over t'e world;
that was impossible, but with the al-
ternative, that the United Stai:s-Rus-
sia-Britain trio should rule tho world.

I pay my humble tribute to the
forceful advocacy of Shri Krishna
Menon who said that we having be-
come independent, overthrow’=z the
mightiest emp're in the world are not
willing to rema’n in the pockets of the
British imperialists. He was .he man
who stood up for the independence,
honour and d'gnity of the ;.eople
Even the smallest country in th~ world
could gassert itself by not remnaining
with the European bloc and have its
‘ndependent policy.

We rendered a service to tne com-
mon man in the smallest country in
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the world, so that he and his country
<ould be ndependent in thougnt and
he honourable in action. If a ran has
10 uct on the bidding of s -mebody
else, what remains of him? We have
established that any weak country,
even the ordinary commona ritizen,
the man in the street, could act with
a sense of honour and d‘gnity which
the human sou] possesses ani aut be
tied to anybody else.

Coming to the bloc of the <«mmu-
m'st countries, I would say this. We
have a democratic Constitutirn.. How
could we act at the bidding of a com-
munist dictator? So the cnly way
cpen tp us, cons'stent wits dignity
and honour and indepeadence, is to
adopt the policy of non-aligrment.
‘Non-alignment’ does not mca.. thai
we will act in co-operaion neither
with A nor with B. "That ‘s impos-
sible in human affairs, muck more so
in the 20th century—to remain alone
to remain insensitive to the develop-
mentg in the world and be remindful
of human welfare. You have to work
in co-operation with other countries.
We are working in co-operaticn with
the United States; there is our plan-
ning and development. My friend
savs: We suit for purposes to that of
the United States for we need money;
we are with the Communist Russia
because we are afraig of China or
Pakistan and we fear both of them.
T beg to submit that the human soul
cannot be worse debased. No citizen
who has got a sense of honour, or d'g-
nity, or the bones of whose fore~
fathers lie buried under this earth
would utter these words. I revolt
against this sort of sentiment which is
debasement of the soul. The course
we took to was honourable. It suited
itself to what is called the sc’entific
criterion. What is scientific criterion?
That is what is called pragmatism and
utility. It has stood the test of ex-

arience ang it has paid us goed divi-
dends. How has it stood the test of
experience? There were two blocs.
If we hagd joined one bloc we would
have taken their liabilities on us and
would have been forced to use all our
financia] resources in building military
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power and we could not have had
development plans. May I, in this
connection, put a simple question? 1Is
there a mother living anywhere in
this world who asks his son to take a
gun at the cost of bread and butter.
(An. Hon. Member: Shri Ranga’s
mother) . .. (Interruptions.) Then,
Mr, Ranga ig an unnatural creature if
he wants to do that. No mother
would do like that. I am not talking
sentiments simply. The woman is the
50 per cent force in the world today
because of the democratic constitu=
tions. Peace exists in the world to-
day much more due to the women’s
power. Even log'cally, it was impos-
sible for India to join a bloc and force
upon herself the liability of arming
this country. I am taking the prag-
matic and utility view. It has given
ug goodg dividends. We did not have
much resources of all the newly inde-
pendent countries resorting to planned
economy, no other country has im-
ported so much of machinery ard
capital goods for its development as
India has done; no other country has
employed so many engineers and ex-
perts in its development plans as India
has done and no other country has got
continued assistance for development
as India has done. After providing
for first class citizenry, if you donot
provide for the citizens enough to eat,
for education, what for does the Gov-
ernment exist? What for is the peo-
ple’s Government? With this non-
alignment policy we have been able
to develop our country and to put it
on the path to gresatness, It is said
that in the United Nations Council,
India is not a permanent member.
We are the five great countries like
that? West Germany, Italy, China,
India and Japan; India is one of the
countries. If there are countries
which have made it impossible for
great decisions to be taken either at
Moscow or Washington, decisions
which would affect the fate of the
human race, India is the first country
in that list. It is no mean achieve-
ment. t will go down to history that
there was a country recently indepen-
dent which stood for human freedom,
human d.gnity and human indepen-
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dent judgement for the good of human
benefit, for the good of generations of
human race, That will be to the glory of
India. It is not an ordinary achieve-
ment. Co-existence and non-align-
ment are not new, A French philoso-
pher advised the grandson of Louis
XIV that the best course for him
would be not to fall in line or be a
member of any military alliances or
to create enemies around him; that
the best course would be to be friend-
ly with the neighbours and to work
out his policies so as to benefit not
only him, h's kingdom and his people
but also to benefit his neighbours. He
says that if by chance any of your
neighbour is your enemy, as here in
Chin3, then the other friends of yours
would gather round you and would
come to your help and your enemy
would be isolated. That advice is
equally true ‘n the case of India.
Now, China stands isolated. China
.stands isola‘ed while India gets sup-
port of the world opinion. Again and
again it is asked: Who has come to
your help? Who his taken arms n
your favour? It is a simple proposi-
tion. How much useful you would be
to your neighbour or to your friend
or how much you- policy would be in
line with their policy and would suit
their way of thinking? Depending on
that they will come in for your friend-
ship  They w'll not come for charity.
Nothing of the sort. As you go along,
If you gather strength and you are
powerful to meet the situation, you
stand ang the world stands behind you,
If you fail, the world will fai] you.

! ™™ wgw iz ()
JUTETE AZIIT, 0 3 5 dIT H FAy
¥ ¥ X AAr qeerar ¥y Afy w@y
FETAT AT §9Y AT 9T qF X I
N wpfa d o ¥ g a9 g
frar

T, TR aefT Y gfe
¥ @ AR A9 a9 #9579
B AE QW fF gAaR W sAEwds
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frffsr s e wEE P @ ?
F% a1 79 "aA § aify AR faww auew
N AT FFAT & | ATEHAT ¥ AfA
AR AT SedEerE Aifa @
T AT & oeaid g9 F A Fad T
T F [ifq F FewT FY I TGS
Ferasn’, ¥ fagm @ M "I
AT AfaEar F WA WA A AG
AT AT F AEAR F HT TAE A F
Areaw ¥ AR dER A A s
anmy faiifear gg & are= 1 zfagm,
T ga¢ & sfa sfawmg wic g o)
3 ¥ WA ¥ AR @R # qsy T
* feafq dar 2 & 9 | T A &
feafq o7 1 ge a3 gl § S E Av
g "T & @wd g a1 Afeq sfagre
W ag #1 A @ f5 agwfaca
AT, AAAAT F gH FY AT R TF gaL
% fafe O & 979 R "9 ¥ 9gA
fael T A *7 R0 A T TR Q@
WA, AYARNARTFT AR IAF
SuafgFd AgE A A F

TF X AMfq T @ F4GT 97 |
§2 a1 fagr=i § | OF W WK @
T F 9 # T AY g AETHT 6ew-
e A A, Afew s wwEar afg
* Hfg F 0 R qT0 FEfT 6
HeEET @ smifaa seEsr @ €,
Ig gy &9 A, a5 99 F g
TR T WY @ 5 ¢
I W@, TF § a5 TE M g s
fegem & o § fom w1 6 Ay
W 2w ¢ oy agwfaca & fagma
T I YSIfAa FY 4, Iq@ TFRX F]
goag foar 9% wa & qE @ s wifa
*F 9w, of| F 99 WX "9 &39
WTEAT F 919 I ¥ qUOFT ¥ @9 [|rav
R W TR & aw ey
faam 1+ 99 7 Fg1 fF TEEEr F AT 9
s, TR T 3gH §3), gHTR IR AT
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& Y § o AEaT € g R | gHIT
T A FT F1E Arg{FATITTE FF-
fage AT 97 93 F AT FH T §L
& | Afew oF G 9 gHTa w9 &
MT QR FT w9 AT B FFAT
goltag g Araar w1 w4, ag § @ifa,
ggufea 7T 0F gax #1 fage a@m ¥
Y3 | 38 waey ¥ I T 9 0 g
N &R garT 1 sfagE agA Sgw

TF qX To Mo o Hio ¥
W T FAY BT AGT G R G | AT
# 7g feafq ez ¥ @1 v @Y i IR
¥ T ET IT @ T TS ARSR X,
g X @a fasn fr 3g o=
o7 TR § AR SW 99y | 3d w2 fF
A AT R &, S AFT MT g A @
gFar 41 {5 387 § oV S9a AT T9-
AT F ST | AT AT T e
T § AT q, THT F HIT FHH
¥ wafea & T a1 g@eT Nfsa g aar
97 /X T @ 47 {5 FI e
¥ I3 gT EET FT AW ARH W@ AT
w g faafq @ six = feafa o
T 1o w1 e ) SR T 9,
=it dfgar =X, wg AT Awg N Afq
Fg F AT fFHaAT & Wew TWE FI
afewr ww ag & f& waA W dfem
AR AgE F1 wgmic@a oA
o w A w foun, mwdwEr A
i foar | goTEd Wl A @9
foar #T ok @@ S A WO T
A ' THIL foqr | 5w g § S0 Ag
FgT AT & fF W B s www g ar F
o =gt g R e frw & s wmr
% ? «w §, 9 § v 5w gEy et
¥ 5w wwar € ? Ag Fer aar & fE
M F A @t Tl ¥ A Af
w N Afc ¥ 1w, ofsww
FgT T 5 gw T § 1 ofeeae W)
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BHIT &=, AFT § ¥ W Twar & gw
F UV TN AT F RAT T
qifaa™ 9 37T 24T, SH & max
FqT FT WEAT 4 AT, $H F HeET
GEAAT FT WG A EE0 AT GIET Ty
g4 3 F 1 AE F T Hoqey
1 qg TENE q QT | A F Tl
¥ 9T # W A wwww fEAT g A
faa # emaa faar 7 gw w1 ael =%
& 7 fow #1 sx FEd & e sw A Ay
TR T FT a1 T8 § | TR I
Wt g% wmar | gw 99 § faufag =@
g0 | 9% ¥ ey f& ot g
waqar g § wf=w fvim &1 &v a8
2w € | g9 g B | W Oy w9
g gAT A g W & A%aT g |
wifa & i 1 @ gw == 9, @ifa
¥ GUH AT HR A FA A, IF FT AL
A 4, gy MT gedif 4@ ¥ seay
W F AU A W g A Y
g | 9g g G WF | 2w F 9
# @ fear | 3T T A2 1 g
Y fediom § g dfw, g
g A 9 CES ST ULT ®Id
f& =9 F1 qaT T I7Q@T

ey st fF AT W o
@Y § | T AT W I A A
faw =& 1| 3fea & ST ) FqwTT /T T
g fron feelt & o 5 5@ & AR
T g W ¥T WX WA Y Afy
2 oo faw @ &1 7 owww, foe
weare! ¥ o 5w o ¥ 7 mow
FI & & I maw 9 Fw@r
weafaa & A=elq S wiET STy
% sw § afx g orw e guw
o Wit ¥ fo, 3w Wi & f
@ a8 g WY g A § | wemfaa
FY WEAT ¥ W A FH FQ E 1 8%
W T AT AR FQ § 1 omiaw gfe
¥, gmnfas ghe &, aiwfos gfe &
o v W e ¥ oww oaw
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gex WX Sw F Wmfew g
oF @ T g | AW, W §ER F
wrafaa ®y qrrw a1 der gy 92w
§ TER TF Al TR F gered ¥
FE TEETY A T § Al =T
fam a, safewa q, it
3, o1 fawm gra st W AR
GFAES BT & , S WEE W< v
2, 9w offifafa 3 et @@Ur o Q¥
Wi fear g f5 & &k wam< &
A FT G & | A T wwhET ;]
w9 § gt & g¥ <9 H7T I T5f ¥ 7
o fewm g wwrarfs
g1 % 39 {q=ra #, 39 9fq &, 5@
greq fca A og § S AT G
gt wrQ afgat €1 &, A amE
ST & K g9 3 FX gEAET F &
3 AWEFFBITITE 1T N
fra OT IF FT qfqEr § T WAT
N # am 78t § | wifaR cAR Wi A
T 9 A &ad g¢ ¢ AT Afgw
Vs st @ ot 1 zomdr e g,
qgefl GeEEia gt &4, gEU AT
T W] AT WY TIAGT AT T
@3 1 79 39 F ol R A '
X ¥ Y TP A F 919 95 F Y
g Siff g aw g« T WA
FIAAMARIG AT, AT A 3™
¥ TR FTaa g ? AN A AET Y
¥ ¥ TF THTT HUAT GHAUG Gt
1 qu fear

GOy T a7 2o fzar w73 & 1
F o7 ¥ %7 F W A< § a9
F o), IR T Al 9 g A
T I I A qE FA T Fif qr oy
St Saan { A7 F T F, FEaT
F @ 931 FT E, AN A® A F
sgfFaed 9T AT TN &, I T THIT
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T JTATEe G2T FTA FT BAT FQ@X §
fF 99 gw 7 3o fear & 7, 99 feafa
& weo Fifvy fow ® s 3 &
79, AR Y ® f A4 33 g fra-
HAT R, W gE} AW ¥ g wewy F
TR W FE WAL qWY A I

a1 feafa @t ? 3w F fraar faswrg
fraT & @ &1 3 IEY 99T T gEhaT
fF w1 st Y dRraTT Yo fafe o
¥ q¢ T so fafagq za g mit 3 1 34T
aT § =R AW &1 A A fawre
T g a o et & foar gar w6 &
fafma @ WA AT AR AW A
T, T B F FEEA I3 | g8
a2 3n av § 1 9 geax, i
TR migr 3f « § s9g g A1 Fowr
FHEHE E A A 3T F Ad TR 9
A azsmfremage e d
A ATAT HT AHA: FA AT A0
217§ gTAREHfEE AT AT |
mifemics § FLa@ g g | 79
g 3 fem % faewie g ag fafew
&1 ¥ fagam € | 7 £RR 99,79 Jat fag-
T E A T W W faaw § 1w

7 7 39 fran @ a @ faw § fe g
Fw e 1 faar AR T R
flrwr ATRg Fra@ g |

A, - aa R Afg st aa s ¥
garam H¥FEwag ? A9y F
F1g F1 ST & ? 0w, 7 A 7 =
Fe I, ATy AT A? IO
S #r feafa dfEn T @ @<
TT &1 A gE ¥ #FA 9%
I mF R e, fw &
q™ 39 F 98 gray 9, faw F g
foosr a1T q<z awti § 3@ F1 ST
fawmr g, @ wafy g, s @A
¥ AT e fear & 1 59 W wF awr
asfegrfosa sfaage § @ & |
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WK TF g7 FET [T § TF T80
AT 1 EF g F A AT OF
T ] | UF TR Aeariaar §, AfF
I 71 FAdF § AR A IAE Y wgArd
TATT F@T |

FT W QT T FT ATFAG AT,
Y FIX T FT 9 ¥ 59 T F g
TRy g F1f6 ¥ @ mar o)
gz afzu o v AR @9 F @
AT @ T & AU go—ew W
AT FR FHAST €Y qTAT | FIX AT
AF-TATRARE FT qrfqay, HOU AT
e & Af, wg AR ofaw T
T, AEar ¥ wawie 7 g, @
QT afe o7 9@, g @ 5 '
T ¥@Er A afz ® o7 SwEn, ar
AT FHUF T AT | A A9
dgifeas AaWE B ATATC-ATH @ HT
TR T AR @ an & fag wg

garr fadg-AriE ST "R A
F 9rEAT 9T AT A3 2 | g
Fgromar g P g AT Afa
% faaga 70 9T § 6 5w oA
wF g 2, fow &1 T awwr
TF E, FTaFT TR TR A A A
TTH AT, A IEF 4.7 ANE G | EW
AT ¥ AL T HAN F AR ALTE
& v Qg § 9 ag gafafea & 5
F agt F 9T AR A AW F GE FCNY
TR AT 3T AWE AT |

] ST qF qTfHeaT & 3 FT 90 8§,
#Y fraaa oo & f gv Sod s &t
g | sa wfferm g framm,
q g omfa & IFR @7 | I
o qfgeq & foafg s g ?
IqET T 1 fagra g, T FE AR g
AT T agt q¢ #r Wm0 fowm
e ¥ € &1 919 FET ST g,
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Afaascagag fF saxa &
s “anfg w1, Wiy T’ #

g T T FATH FT qvy §, Ty
L ATH A F s A A
f dease ¥ gox wrw fafre A,

“It would be foolish on the
part of the Prime Minister to talk
in terms of war. It would be
wrong to take a decision to invade
the Suez Canal. It is an interna-
tional water channel”.

T AA—FEFT  GRAR FG
AT 7 AT Y Fer Ay
FATEH HINE & =@ & ? mui @
& FEY S| U™ HA N ¥ v fF
famst 0 gfasr &, ag s g
gHr T1fey #R 3w fagra ¥ o)
QA & TG AA-q4E, TR
FaAw aew, e ¥ afawc §

BT AR | g7 FAT T@1 R

T gFIX FETEAT F oA §
o7 FHE H gEA 3eaT F §I9 HOAT
17 FE AR A AT WA TS |
B9 99 997 oY T8 X | F H gud
IOl EN WS AT AT AW w
S A |

Fretfrafasy & aR ¥ g @ a9
N Y g TG g% oA =
T FFM | oG gHT Heef@r &y
@IaT ST T9ae T, a1 g9 98
T a5 B FT F30 1 @ TR
N 99 gHTH TRl A AT &
fau g w3 gu§ fFar, St oqdE T,
S FrfTafaen & oF ¥ 77 g7 9

®F AR OHAAFT § T IT AT
FfwT 7o THo Ao F gAR Fiafafa it
F 3T 7, T foffear ok qeeaar
F W@ ¥ I qErEAT AT | ag
g & Afq @1 oo § 5 w9
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[ W =g amdan]
o T wHAET UF & T4, qr AEAr
QF S TE | TSN FIA GLHIL FT TTHR
q graey TE1 & | WIS AT HT SAAAT
Y g WX 9§ # Ag S
o g M & W |
(Interruptions).

qfsq ot & @9 F IR A IEH
afgar & w1 1 & sga g fF W
qeeqar &1 Aifq & TUrEr, AT
o S F1 ®9, 37 ¥ fag, I
safaqea wToree g1 @ § W §ER H,
A IFT @Y v o Afgmn FEF AWl
T :r-Q’T g‘rrrr * Xk ¥ (Interruptions).

Mr, Speaker: Order, order. It is
objectionable. It should not be said
tike that.

=t fora A (ai) o omew
AERY, IUT AEAIE GIF T AR
FA@ €T WM AT X &
(Interruption).

WEqE R . WS, AT |
AF A 5 § T I
2 AANT q2€T TR AT FH A
TEFTEAT F F |

= frame - e Ag

qETR AT WL AW W G,
&1 OF ITE A AT |Wra, & g@H
9 7T | AfF W T A ¥
N AT FyF?
Shri Buta Singh (Moga): May I
know whether the word ** is par-
liamentary?

Mr, Speaker: It is not parliamen-
tary. I have exception to it. That
ghould be struck out.

Shri Krishna Menon (Bombay City
North): Mr. Speaker, Sir, the Prime

**Expunged as ordered by the Chair.
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Minister, in making the motion that is
now being debated by the House re-
ferred, if I may say so with great
respect, to the two basic principles
which should govern the policies of
modern civilised couatries; that is,
national interest anj the peace of the
world. They are stated by the Prime
Minister in simple terms, but pro-
foundly true. The difficulty of the
human race and of nations ig that
sometimes owing to the deficiencies
in our institutions and in our under-
standing of the affairs and one ano-
ther, the two basic factors, come
into conflict. The first of it—national
interest—is very largely conditioned
by the internal policies of a country
and so-called foreign policy comes
into this only when the promotion
of the national interest is advanced
or deterred by our approach to
foreign relations.

The Prime Minister also referred to
the fact that this debate might appear
to have become a matter of periodical
occurrence, At the same time he said,
{t is of great use to the Governmert
and to the Parliament. If I may say
so, Mr. Speaker, it is of great use to
the country as a whole and to those
others in the world who have friendly
relations with us and who, even
though they do not always agree with
as, have great regard for the foreign
policies of thig country. It is my ex-
perience, limited as it is, that it is not
always necessarily the skill of the
debator, it is not even the profound
character of resolution or proposal,
that has won for India, support in
tnternational gatherings elsewhere,
but the realisation of the people who
sit opposite us that behind the states-
man or people lies the power of the
united voice of this nation. And that
to me is the meaning of this debate,
because while there have been
speeches from this side and that and
from no side at all, there has been
ao real attack on our foreign policy.
It is quite true that there has been a
certain amount of criticism of one
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aspect or another. But so far as any
attack on anything basic—
T would not say basic things, but I
would say more profound things—
like, shall I say, nom-alignment or
its results is concerned, the observa-
tion of one critic has been cancelled
by the observation of another. So, it
means that the House as a whole
stands by the foreign policy of this
country, that is the projection of our
national! policies and approach in
the sphere of international relations.

Since this matter came up for dis-
cussion on the last occasion under
the guise of a vote of no confidence,
there have been no basic changes in
the circumstances in the world, but
things thave occurred which must
affect our thinking. The main ones
of these are the test ban treaty,
about which so much has been said
and the changes on our frontiers.
This country, as the Defence Minister
stated the other day, is accentuating
its capacity to resist the invasion
from the Chinese border. But at ihe
same time, during this period, there
have been changes in relation to that
area, mot only because Pakistan’s
strength has been accentuated, but a
new factor hag arisen, namely a
Sino-Pakista, alliance. I think the
time has come for us to recognise
that we are not any longer con-
frontej by a country  which has
habituallv provided an almost en-
demi~ irritation to us, but with an
international combination that might
be exploited for one purpose Or an-
other.

It I mav say so. I think it would be
good to us, to the Government and
to ‘e peop'e to make plain to our-
selves on the one hand and to the
pooples of the outside world on the
o*er what is our basic anproach to
P-kistan. It ig mv submission thal
the world generallv andg particularly
the west~rn world have not under-
strod what that hasic aporoach is.
We bave no enmity towards  that
coun‘ry. If we were hostile to them
or resent their experience, we would
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nct have agreeq to partition. The
very fact that we agreed to the am-
putation of this country—though
par}ly because of our desire to
achieve our independence quickly-

was itself a proclamation that we
would live as separate ang neigh.
bourly countries. I believe there was
a time in the earlier days when there
were 0 be two Dominions when it
was even scriously thought that there
could be one Governor-General for
the two Dominions. So, there was no
question, so far as we are concerned,
of our being sworn enemies. But S00D
after independence came other cir-
cumstances, into which I shal] not go
at present. The position today is,
there are  so  many circumstances
which must attract our attention. On
the one hand, there is a very consi
derable accentuation  of arms
strength partly by western aid and
partly by the fact that we were
b'asically weaker than them at the
time of the partition, taking into ac-
count the respective dimensions of
our country and population etc. It
fs for us to consider, that if Pakis

tan’s alliances- with the west,  the
SEATO, the CENTO or anything
else, are aimed at containing China
or of opposing the Soviet Union and
we are entitled to ask, what role do
amphibian tanks or craft have in inat
objective? They have a role in rela-
tion to India. What does the recent
suoply of tanks of modern types,
M47 and M48. to Pakictan in consi-

derable quantities mean? They por-
tend a great degree of damger to us,
and we must now regard this asitua-
tion as a grave risk to our national

security.

I do not mean that we should
create 27 attitude of belicosity on
the one hangq or on the other, as some
speakers have said. that we ghould
never necotiate with Pakistan. My
humhle suhmission Mr. Speaker, is
not onlv should we be willing to
negotiate with Pakis‘an  but negoti-
ate with the devil himself if neces-
sarv. After every war there must be
peace, after every conflict there must
be reconciliation. Therefore, ne
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country can soberly say, we shall
never negotiate. But, at the same
time, there can be no appeasement.

Let us look at the cumulative effect
of the circumstances? On the one
hand, there is accentuation of this
kind. The second is that becausz an
alliance exists we must look at it
realistically. Two or three days ago,
some of the senators in the United
States, who are knowpn as habitual
supporters of the Pentagon policies,
rightly said, an ally is an aily.
Therefore, so long as Pakistan is a
Western ally we must look for our
strength ang protection, for equip-
ment and other things requreq by
us either to ourselves or to sources
other than Pakistan allies. That is
to say, it would not be possible to
expect a military ally to arm us
against another military ally. That
is our position.

Secondly, there have been, Mr.
Speaker, very considerable changes,
in my submission, of a significant
character in the internal trernd to-
wardg autarchy in Pakistan. It is the
experience of the worlq that when
either that kind of a, altitude or
system of Government develops, non-
democratic governments seek to let
off their steam against other people,
create diversions pressured by the
supportg of Authority and try foreign
escapades,

As 1 said, first we have a new com-
bination, and that combination will
either perform as one holding the ring
for the other or the two together per-
form at the same time. In either
case. if our power or armeq forces
were tie§ up by one or the other of
our present opponents, thsn it means
to that extent our defensive and
striking strength on the other side is
less. It is not a peculiar experionce
ot our countrv. The TUnited States
have got two fronts two sea boards
protect them. So have the Russians.
Thev have in fact virtuallv two
armies ang two navies dealing with
their defensive and offensive posture.
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Thirdly, in Pakistan has been
accentuated to a considerable amount
the psychological war against us,
Pakis'an has not been able to recog-
nise and she will not recognize that
we have no possible intentions
towards them and they will not
realise that we will not tolerate
aggression against us, unless the first
circumstance that I mentioned comes
to pass. Tha: is to sav, our friends
in western countries—and thev are
friends; make no mistake about it—
must be made to realise that we
really do not want to see either
humiliation or defeat or defection
for or in Pakistan. We only want to
be left alone. That ig our position.

That takes us to tlie question of
Kashmir. So much has been said by
the hon. Member from Kashmir, and
it is not my desire tnis time to go
into this matter at any length. But
let us be clear about tpis question
of Kashmir, that only a few days
ago the Pakistan Government started
demarcating territory in the Hunza
region. Thig is on a par with what
they did at the time just before
cease-fire discussion tock place. It
wag stated by the Seccurity Council
at that time that the action of Pikis-
tan in going to what was then called
Northern Areas wag something that
made a fundamental change in the
situation as falsely presented by Pakis-
tan. They crossed our boundary on the
one hand and afterwards went into
the northern regions in which they
were not in occupation. But even in
spite of all that we agread to cease-
fire for peace. When we speak about
Indian sovereignty over Kashmir it
is not just a sentimental expression.
The sovereignty »f Irndia over the
whole of the State territories, the
territories over which the Mahnraja
of Jammu and Kasnmir had hege-
mony, is something that iz recognised
by international decision; When
accepteq the cease-fire asreement, on
TIndia was placed the responsibility
of helping to maintain law and order
on the other side of the cease-fire
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line, that is, to help the local! autho-
riues. The whole of that territory
is under our sovereigaty, and I per-
sonally have no chronic objzction to
mediation, negotiation or anything of
that king, but  we must
be sure what the
me-iation is about. If there is to be
any mediation at all, it must be to
find out easy, convenient and smooth
ways for Pakistan to vaczte our terri-
tory; this is an aprropriate and the
only subject fit for mediation. Vaca-
tion of aggression may not be an easy
problem. If our friends and their
friends can persuad, them for a cun-
venient exodus, in that wav, that
woulq be a good case for mediation,
but the sovereignty of the country is
not mediatable. This is my sub-
mission. And I think jt would be an
act of friendship to our friends in the
West, our friends in the East, to the
uncommitteq countries, to our own
people and to the pacple of Pakistan
to make this positicn quite clear. It
is a mistake on our part, if I may
say so with great respect, to speak
about the division of the Valley and
non-division of the Valley, because
the division issue is the division of
Kashmir. Therefore, our position
would be that the sovereignty of this
country cannot be bartered away.
While I would not say we were total-
ly wrong in listenins to couvnsels of
mediation—if we had not listened, it
might have been helq against us—so
long ag our minds are quite clear In
that case it is un'ikely that other peo-
ple will waste time about it. What
is the international imnplication of
these approaches? Every time. the
potture of the homest broker is put
forward, Pakistan becomes active,
like all countries that are inh~ren‘ly
weak both politicallv anq merally,
looks upon our moderation and the
willineness to negotinte as a sien of
subservience ang thev fullv believe
and act aq though that thee who
offer mediation are their snrkesmen
or their henchmen or somethinz of
that kind. That ig a!l that T shonld
like to say about this. because. vrhile
there may be considurable prevoca-
tion, it would nnt be in our interest,
‘even in the context of that vrovoca-
tion and even in 3 small way, to
promote a mental attitude which
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creates hatred or chicnic  distrust
with our neighbour. After all, they
are our neighbours and we have to
live side by side with ‘hem. There-
fore, while we would not give up
what js ours, we should nst build up
an attitude whicn goes against
friendliness

A great deal hag already been said
about the Test Bap Treaty, I wou.d
not therefore .ike to dweil on .t at
length. There was reference only by
one hon. Member, categorically
denouncing non-alignment policy on
this score. And the argument was
even more strange. Since the Ameri-
cans and the Russians come together,
no. that they are getiing  nearer,
there is no point in non-alignment,
In other words, it means this: The
policy we have been following has
bee, good. it has already produced
certain good resuits ard, therefcre,
we must drop that method; the
method you have followed has teen
proved right, and because the right-
ness has haq good results drop the
method! That seems to be the idea.
Now, we do not believe in non=-
alienment as a dogma or say that we
must be always aligned with
the non-aligned or be merelv non-
aligned with the aligned; that is not
the position. I hope that no one,
will understand this argument.

I think it is 2 mistake in anv seri-
ous discussion to over-rate the im-
portance of the Test Ban Treaty.
There is no doubt that since the con-
clusion of the sacond world war this
is the first instance. apart from the
smaller cease-fire agreement in In”o-
China, in which the twos Greats were
pnt directlv involved this ic the first
instance when the twc great powers
have come to some af~eement at all
That is a great achievement, but the
Test Bap Treatv is a limited treaty
and it does not directlv touch the
main ang basic problemg that divide
the world, and the world is still divi-
deq into two vastlv armed camos.
There are also the varioug focal
points Berlin, Rorea, Viet Nam and
even our border vrith our neighbour.
Tt useq to be said about lhe emvires
in the past that their policy wa< to
‘divide and ruls’. Now the moderm
policy ig to ‘divide and leave.
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The basic issues are there, they
have been accentuateq by what has
transpired in regard to France. De
Gaulle has adopted for France “atom-
ic isolation”. Hon. Members proba=
bly know that only g few days back,
his Ambassadors; the French Am-
‘bassadors in New Zsaiand and, 1
betiave in Indonesia and two or three
-other countries, protested against the
criticism of the French policy, in
those countries in regard to Frence
-proposing to explole atom bombg in
the South Pacific. It iz quite frue
that the explosions themselvey will
take some time. Yet, the French
‘Government has threatened to break-
off diplomatic relations with New
Zealand and other countries which
criticiseq her atomic policy, on the
ground that thesa countries did not
criticise either th2 Uniteg States or
Russia when they exploded atom
bombs. Why should France be pre-
cluded from the luxury of the atum
bomb? That is the general argu-
aent.

‘Therefore there are two ways of
looking at this. If you recognise the
national ego and the chauvinism of
-our people, you caanot say that
some people can tave atom bombs
and others not. You will have to
persuade them. But the real, basic
crux of the situation is the only way
to meet this atumie isolation—and
also thoush only De Gaul'e has
spoken out ther> ar many countries
in this world which would like to
make atom bomh: if they dare and
therefore the answer to it would be
to proceeq from thig test han to the
‘prohibition of the ryanufacture and
use of atomie weapens. My  fear,
may be entirely vafounded, is that
in the general Camp-Navid the
spirit that the test han treaty has
generated, peonle and nationg may
think that we have arrived at the
Goal. Tt is quite true that it iy a
great landmark: it is a great step
forward, President Kennedv spoke
of it as a shaft of licht. But we
cannot rest content with a  shaft
alone. We need mpvre, we nave to
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dissipate the darkness, which the
shaft hag put temporarily pierced
and by which shaff itse!? is envelop-
ed anq its ray e-~iipsed. Thrreiure,
the energies of tais country have to
be more thap ever directly focussed
towards the problem of total and .
complete disarmament,

It is not yet known whether the
prezent test ban agreement effective-
Iy prohibits the preparation of fur-
ther tests even asart from other re-
servations. Therefore we chould
take the wind out of De Gaulles
sails. I do not sav anything about
China becausz she does nct belerg
fo the internatinnal community, But
it this is allowed ‘o go on, *“en as
Russia has vointad out to Chine that
if she starts the explosions or rether
goes into the atomic “usiness then
they will he sorry because Japan lS
more capable of doing so.

We have also to remember that we
have now reached the stage in nuclear
technology, in the field of weapous of

mass  destruction, where 2tomic
weapong will bacome  csnventional

weapons. The Germans had sue-
ceeded in proving that some of the
older methols ca1 ta rehabilitated
where it is easily possibl2 to prodree
thermo-nuclear bombs or at least
nuclear bombs, which 2re compere-
tively portable and if they are cven
only 10 tons, all you require is 120
of those weapong and vou may have
other kinds of tounage that you re-
quire.

Furthermore, it is only a very limi-
ted quantity of ene'gy which is re-
leased in the fission or fusion . of
these bombs. With the growth of
technology  the nresent  megatm
bomb mav easily have 15 tc 20 mega-
ton pounds. Therefire with all these
things in mind, there cammat be any
slackening of onv effor: in the direet
approach to disarmament rven wh ich
itself is not peace In the direct
approach to conplete  disarmament
we have taken z posit'ony whicn we
first took in which we were sup-
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ported only bv our faith, fater on
it gathered the support of the un-
committeq worl4 and even the Unit-
ed Stateg and tne Soviet Union in
1959 were prevared fto ok at our
proposals. That is to say, peace in
the world cananot be established m
the basis of jependence on aatjonal
armg for policing the world the arms
of the nations, small as they may be
will grow. If there were conficts,
all the weapons that are thrown
away will come back in six months.

There are some other propositions
that have been put forward and I am
not now referring either to the con-
troversial non-aggression pact between
the N.AT.O. and the Warsaw Pact
countries or to the nine-point pro-
gramme of the United States. There
have been for a long time, before the
world, proposals from Africa, from
Asia and from Europe to establish
nuclear-free zones. It is of some in-
terest that only this week the Leader
of Her Majesty’s Opposition in the
British Parliament who according to
normal practice, if the Opposition
were victorious in the general elec-
tions, would become the Prime Minis-
ter, speaking to the Congress of the
second Socialist International called
upon the Western Powers that they
should now state their willingness to
talk to the Soviet Union and her
neighbours on the establishment of an
area of controlled disarmament in
Central Europe and for the elimina-
tion of nuclear weapons from that
area, There are similar proposals
from the Africans who do not want
explosions in their area. There are
proposals of that kind from other parts
of the world and it has very respect-
ful ancestry. The idea of a nuclear-
free zone was first mooted in the
United Nations by Sir Anthony Eden
when he was the Foreign Secretary.
So, it is not as though it comes from
the extreme party in the blocs them-
selves.

I am not saying anything that is
not a part of our national policy, This
is our policy, When we are discuss-
ing our foreign policy, it should be
realised that we are not merely count-
1243 (Ai) LSD-—s8.

BHADRA 26, 1885 (SAKA) International Situa- 6610

tion

ing all our gains and our glories in
the past. But it has been so conceived
and worked out, not necessarily as a
kind of a predetermined plan or pat-
tern drawn on paper, but is so evolv-
ed that it contains within itself, if we
are able to persuade other nations and
we follow it energetically ourselves,
that it can lead to the proximity of
full and complete disarmament. We
have, as I said, the position where
under the Sino-Pakistan agreement or
understanding or collaboration. what-
ever it is called, a situation where not
only considerable parts of our terri-
tory have been cartographically ceded
but also boundary stones are being
put up in Indian territory in the
Hunza region. That is to say, they are
creating an international situation
there where this territory which bor-
ders on the Soviet Union on the one
hand and the original territory of
Jammu and Kashmir which ig under
Pakistan’s occuvation is being given
away unilaterally and this, T submit
Mr. Speaker, is not only something
against us only but a violation of
international commitments by our
neighbour to the United Nations. That
is to sav, she is bartering away terri-
tory that is not hers.

Again, Mr, Speaker, it is said that
our policy has created a situation—it
is repeatedly said—where we have
fewer and fewer friends. A few davs
ago. I think it was last week. in the
conference at Bucharest in Rumania—
I believe it was 3 radio telegraph
affair—the Chinese delegation stood
un and made a verv anti-Soviet and
incidentallv anti-Indian speech and
all tho delegates walked out excent
the North Koreans, Now. of course,
in this case. Robinson Crusoe had his
Fridav. But soon after came the situa-
tion when the conference wanted to
endorse some decision that had been
rreviously made at a meeting in
Moscow, in the same body, and the
Chinese opvosed it and the North
Kareans also walked out. So. China
was in total and splendid isolation
which is not a situation that hanr;.;s
to anv countrv in the world in modern
times. There have been few or no
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situations where one country has stood
absolutely alone. Therefore, when we
speak about having an influence of
China in non-committed world and so
on, while we may not be complacent
about it, we must also appreciate that
just as Africa or Asia today is awake
in regard to the inroads of imperia-
lism, in regard to the questions of
industrial penetration, they are also
equally awake against being under the
protection of one or the other great
giants of the world. This is the posi-
tion.

Then, Mr, Speaker, it was said that
as a result of China’s increased friend-
liness with other countries, her trade
has expanded, I believe, Mr, Hem
Barua gave some figures for the last
four or five years. 1 was a little sur-
prised when I heard this. So, I look-
ed up the facts. The position' is—
you can take them one by one—China’s
trade with Communist countries, as
a whole, has declined by 40 per cent.
in a three-year period from 1959 to
the end of 1961. And the statistics
show that alongside this 40 per cent.
decline, China’s trade with all other
countries put together also recorded
a fall of 8 per cent. So, whether you
take Communist countries or non-
Communist countries, in a period of
three years, her trade has really con-
siderably fallen, In 1959, China’s
trade with Soviet Union and Eastern
Europe totalled Rs 1.360 crores and
that accounted for 68 per cent of
China’s foreign trade. In 1960, it
came down to Rs. 1,154 crores, or it
boame 63 per cent. of China’s total
.rade. And the trade statistics which
are now available show that in 1961
there has been a decline. In 1961,
there has been a further decline of
Rs, 800 crores or it has come down to
58 per cent, The only country in
Eastern Europe which recorded in-
creased trade with China during this
period was Albania, This country, of
course, has a treaty, both trade treaty
and ideological agreement with China.
In this same period, India's trade with
the Soviet Union rose from Rs. 81:6
crores—just over Rs. 81 crores—to
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Rs. 123 crores, that is, a rise of 53 per
cent. If you take China’s trade with
the Soviet Union alone, it has record-
ed a fall from about Rs. 790 crores in
1960 to Rs, 424 crores in 1961, There
is a great deal more of statistics in
this way, The only areas in which
China’s trade has increased or is
about to increase are Albania and
the United Kingdom. And Albania
and the United Kingdom have no dip-
lomatic relations with each other. So,
if there has been advance, it has not
been due to the policies that we have
followed or because China has collect-
ed more grounds or trade. It should
b= part of our business as it is that
we follow this up to the best of our
ability and Government are bold to do
that because they have scrupulously
adhered to non-alignment, that is to
say, not taking the view that the
enemy of your enemy is your friend—
that would be a very wrong policy to
adopt in foreign affairs.

16 hrs.

Recently, if reports are correct,
China is being deprived of one of the
great necessities of warfare, namely
fuel, by the stoppage or the cutting
down of fuel supplies from the Eastern
Europe. It should be our business on
both sides, irrespective of political
views. that the expressions of our
opinion should be of a character that
other petroleum-producing countries
do not step in to make up this defi-
ciency, and that Hong Kong does not
become a centre from which petroleum
will go to China.

So, the argument that on account of
our policies we are finding ourselves
in a position of isolation and that we
are pushing other countries more and
more into China’s embrace is not
proved by facts. The trade statistics
show exactly the contrary of what has
been said.

I have already spoken about
Kashmir, but, Mr, Speaker, if you
will forgive me, ‘here is one assertion



6613 Motion re:

made here by an hon. Member which
should not go unchallenged or without
comment. It was said that it was time
that we honoured our commitments in
regard to a plebiscite. 1 say without
the sligh‘est fear of contradiction that
this country had at no time committed
itself to a plebiscite in Kashmir. It
has been stated before the United
Nations so many times that we have
never committed ourselves to a plebis-
cite. What we have said is this that
if (a), (b) and (c) are done, then as
the last stage. we are prepared to
consider plebiscite among other things
for the ‘resolvement’ of our various
difficulties, We have never been com-
mitted to plebiscite. It is only those
who opposed us in the United Nations
that have in the past—not in the last
three or four years, but in the past—
trumped up this plebiscite issue and
have said that we are breaking our
word, It is literally true that there
is not one national or international
obligation that we have violated in
regard to Kashmir, We have carried
out every bit of our agreements, some-
times very much to our discomfort and
sometimes to our disadvantage. I do
not know the position now; we had at
no time—there are no military secrets
in this—a full complement of our
forces permissible under the cease-fire
agreement in the territory of Jammu
and Kashmir itself. Therefore, to sug-
gest that there is a great arsenal to
wage war against Pakistan is just
ridiculous. I must not use the other
word. because you said that it was
unparliamentary, but I think that we
can use it in regard to Pakistan; it is
a ridiculous nonsense to suggest like
that.

So, when anyone in this House,
whether he be from the Government
side or the Opposition, without giving
too much thought to it. suggests that
at any time we had committed our-
selves to a plebiscite, he is entirely
wrong. What we have said about a
plebiscite is—to the United Nations,
we thave said—that when Pakistan
armies ar~ withdrawn. when a state of
peace obtains. then these things come,
that is to say, under the agreement or
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resolution, part (a), and part (b) has
to be performed, and then part (c)
will come, and then we said that we
would consider plebiscite or anything
else. Even Mr. Dixon himself said
that there were other methods, So,
the idea that we have made a promise
and we have broken it is an idea which
no one in this country, in my submis-
sion, should ever be led into believing
in, Foreign propaganda works not
only on foreigners but works on us.
It was not a long time ago that even
the most convinced nationalists, some
of us, used to say ‘India and Kashmir'
as if there were two countries, because
that was what other people had said
from ou‘side. Foreign propaganda has
this similar impact upon ourselves.

In the few minutes that I have now,
I would like to say one word, though
it really is the Prime Minister’s busi-
ness as the Minister of External
Affairs. A great deal is said in criti-
cism about our foreign publicity.
Naturally, it is one of those things that
come up very often, I submit that
publicity is not a matter of Maddison
avenue methods, It is not a question
of posters and pictures and this, that
and the other, Large quantities of
literature are sent not only by our
country, but by other countries to
Embassies believing it would have
value, People are not converted
merely by them. I think that the bes!
publicity is the personality of our
statesmen, the quality of our policy,
and our ability to contribute towards
the smoo‘hening of difficulties between
other nations. It has been our parti-
cular good fortune that these twc
opposing sides have, more than once,
found it possible to confide in us about
their points of view without having
any apprehension that they would be
passed on to the other side.

Therefore, while I do not say for
one moment that publicity or anything
else cannot be improved, we should
not think that all our troubles arise
from not having too many pamphlets,
t~2 manv r2ople and so on. Secondly.
th~ kind of publicity that mav make
an impact uvon diplomatic personnel
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[Shri Krishna Menon.]

of other countries—it is not always
Ministers and Secretaries of State that
make these things; it is the whole
hierarchy of the administration—is
the personal contact between our peo-
ple and those others; and both on
account of our general inclinations and
our economic conditions, we have not
been able to build up these individual
social relations as much as we should.
In this House itself, there would be
considerable protest if very much
more money was spent by way of
establishing these contacts by enabl-
ing individuals to do it in a spon-
taneous way, Other countries do not
swallow organised publicity—they
know too much about it. Therefore,
while I do not yield to anybody in
saying that our publicity should be
improved, I do not think we should
be barking up the wrong tree in this
matter.

The same thing applies to our
foreign service personnel. It is quite
true they are amateur to a certain
extent, because we have been indepen-
dent for only 15 years—all of us are
amateurs in that way. Naturally, no
person is born a diplomat or anything
of that kind. And the nature of diplo-
macy, the nature of establishing inter-
national relations, changes from time
to time. What is not sometimes fully
understood is that in the last two or
three years—if you like, five or six
years—there have been many new
countries that have come into the
world. We are no longer the only
pebbles on the beach, There are a
large number of new countries in the
world, This has some bearing on
what the hon, Member, Dr, Singhvi,
said a little while ago. He spoke about
India finding a place as a permanent
member on the Security Council
Apart from the question of its imprac-
ticability, we shall invite only a great
deal of jealousy and very little effec-
tive capacity.

In the last three or four years, {he
centre of decision, the centre of power,
the forum of debate, has shifted from
the Security Council to the General
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Assembly of the United Nations,
because it is impossible, however large
the Security Council becomes, to
make adequate and satisfactory pro-
vision on it for 120 nations, and each
cne will probably get there once in
30 years. By that time, the nature of
the world changes. In the then exist-
ing state of the United Nations, 1
believe before these peopie came,
India’s turn would have come once in
28 years and so on, Therefore, just
pushing us into the Security Council
would lead to other claimants coming
in that way.

In any case. none of this is possible
without a revision of the Charter. I
think the Charter can be revised by
common agreement between the east
and west and China included, whether
it be Kuomintang or the other. Then
I think probably revision would not
be necessary, that is to say, the
atmosphere will have changed so
much.

Therefore, it is for us to realise
that when we speak about publicity,
we may not expect from these people
conformity or anything of that kind.

In this connection, mention was
made about the position of Indians
in other countries. One speaks with
a great deal of reticence in this
matter because there is the human
element in it. What is the function—
I would like the Prime Minister to
tell us—of our diplomats in other
countries? The diplomats’s business
is not to look after or give
protection to, except in an informal
way, a person who is not our national.
If an Indian is a Kenyan citizen, he
is not under the protection of our High
Commissioner there. Otherwise, it
means interference in their internal
affairs. It is quite true that we make
a great deal of noise—we have made
a great deal of noise and shall continue
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to do so—in regard to Indians in
South Africa. But on what grounds?
First of ali, on the ground of human
rights. Secondly, on the ground of
breach of the treaty obligations. Lord
Salisbury made in 1860, or whenever
it was, an agreement with the then
Government of India of which we are
the successor. Then there was the
Smuts-Gandhi agreement—all sorts of
agreements written up and recorded
in that way. The South African-
Indian question is entirely a different
question. It would be a bad day for
us if we made other people think that
the Indian populations in those coun-
tries are Trojan Horses. It would do
the people of Indian origin a lot of
harm and it would do us a lot of
harm. It is for us to advise those
who will take our advice that their
future lies in identifying themselves
with the African or other peoples in
whose lands they are and from where
they draw their sustenance. Any
attempt to make them believe that
they have got an uncle somewhere
outside will only create greater hosti-
lity in the present set of circum-
stances. In terms of diplomatic rela-
tions, it is not the business of our
diplomatic representatives to do
it;, and if they do not do it
extremely tactfully, they will find
themselves in serious trouble. If
an Indian national who is in one of
these territories is badly treated, that
becomes our concern. Just because
a person is of Indian origin and is a
South African or Kenyan or a Tanga-
nyikan citizen, he cannot have two
citizenships and two allegiances and
two protections. It is quite true that
our influence with the Tanganyikan
Government or the Ghanian Govern-
ment may be of such a character that
we may be able to convince them
that it is for their good and for our
good and the good of the world that
there should be in these multi-
communal or multi-racial societies, as
they are called now, harmonious rela-
tions. At the same itme we have to
take into account the fact that in
Africa in the last few years there has
been a great resurgence of pan-
Africanism, Africa for Africans.
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Mr. Speaker: I hope, the hon. Mem-
ber will try to conclude now.

Shri Krishna Menon: I have very
little to add, Mr. Speaker, except to
conclude by saying that the debate in
this House would assist the delibera-
tions that will now take place in the
United Nations and other activities
or developments in regard to dis-
armament and peace in the world. It
should help to proclaim to the world’s
peoples that in spite of all that is said
or written by either ill-informed or
interested people, this country is
united in its approach to foreign
affairs: that it is united in its desire
to pursue peace and that even in our
difficulties we shall not forget the
basic principles and ideals without
which the world cannot survive. If
there is no peace in this world,
neither we as individuals nor as a
country and nation can survive in
freedom, dignity, opportunity and
hope.

Shri Jawaharlal Nehru: Mr.
Speaker, for two days I have followed
this debate on foreign affairs in this
House and certainly I have benefited
by it both by words of criticism and
words of praise. I hope that many
other Members of the House have also
benefited by this debate. ~We talk
about foreign policy and a great deal
was said about non-alignment and the
rest. Mr. Singhvi suggested that we
should have a national policy with
which practically all parties could
associate themselves, a non-partisan
approach. Perhaps he is not aware
that before he came to this House our
present policy was considered and was
repeatedly said to be a national
policy to which, practically every
one—] cannot speak for every
individual, every group agreed. That
was so till about 2 or 3 years ago.

Dr. L. M. Singhvi: The question is
about the present; it is all the more
important now.

Shri Jawaharlal Nehru: I am ven-
turing to say this.
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Shri Ranga: I hope our silence will
not be taken for consent for what-
ever he says.

Mr. Speaker: It is only a reply to
the debate that has taken place;
therefore, this would be his views and
not of another Member.

Shri Ranga: At every stage, we do
not want to interrupt him and say
what is what.

Mr. Speaker: At this moment we
have to listen patiently and remain
silent.

Shri Jawaharlal Nehru: Thank
you, Sir. I am perfectly aware that
Acharya Ranga does not agree with
the Government or with me or with
any reasonable person, if I may say
so. I am equally aware that I do not
agree with him.

Shri Ranga: Quite right; let us
agree to disagree.

Shri Jawaharlal Nehru: What I
was venturing to say is that this
policy inevitably grew from our past
when we had not even become inde-
pendent or when we had not a free
Government. It grew with our think-
ing and saying and all our actions in
the past, during our struggle for
Independence. And when we became
a free country, naturally it was
adopted practically unanimously.
There was nobody to say “No” to it
or even criticised it. One may criti-
cise some things here and there. It
has been an “annual” criticism: “Your
publicity is not good; your Foreign
Service is not up-to-date”, etc. That
is a different matter. But I am talk-
ing about basic policies that we lay
and they were almost unanimous
poiicies for a number of years. There-
fore, they were considered everywhere
as national policies not only in the
sense that they represented the majo-
rity but even other parties. That has
to be remembered, because that is
the background of this policy, the
policy meaning ultimately our attempt
to work for peace and for friendli-
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ness with all countries, the policy of
non-alignment, and so on and so
forth, and we worked accordingly.

Now, they are being criticised or
attacked because something has hap-
pened in the last two or three years
which make for that criticism. It
may be: it is open to every hon. Mem-
ber to criticise it, but the odd thing
is that the things that have happened
in the last two or three years—
whether we are right or wrong in our
reactions to them—have increased the
faith of the rest of the world in non-
alignment. It is extraordinary. That
was accepted much more by other
countries which criticised it pre-
viously.

Shri H. N. Mukerjee talked about
the image of India suffering in Africa
because apparently, we had not per-
haps according to him supported
everything that came out in Africa.
That reminded me of some people—
nobody here—but some outsiders
criticising us after the Goa action
that the image of India had suffered
because we had gone to Goa! These
are entirely opposite sides, two pic-
tures: the image of India suffering
because we do not function as some
people outside liked us to function.
In fact, I do not pretend to say that
everything we have done is correct.
But certainly I do think that our
going into Goa was perfectly correct
and justified. It may be said, criti-
cised, that we did not do it earlier;
that it was too far delayed. That was
the criticism made; that may be
accepted. So also in Africa. It is
not a major point but I am merely
mentioning it in answer to Shri H. N.
Mukerjee. In Africa we have follow-
ed the same policy throughout. We
have not changed it at all, and I
believe our relations with African
countries are very good. But it is a
fact that all these new African coun-
tries are so full of a dynamic nation-
alism that they often pursue a course
of action—not their policy—which we
think is not very right or very wise.
Sometimes we have told them so.
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Shrimati Renu Chakravartty (Bar-
rackpore): What about the recogni-
tion of Algeria? Why did we delay
it? That was one of the things on
which there has been much criticism.

Shri Jawaharlal Nehru: I think
that criticism has been completely
wrong. Countries are not recognised
in that way except in war-time. A
Government, if it is to be recognised,
must be there, but that did not exist
in the country or the area where it
is supposed to govern: a kind of
emigre Government. Emigre Govern-
ments are recognised in war-time and
not otherwise. You may call them
gestures of defiance or whatever it is,
but anyhow, we supported Algeria
throughout in every way, whether it
is in the United Nations or at other
gatherings inside, but we did not
recognise it because there was no
Government functioning. It was just
a show outside Algeria which called
itself the Government. Whether that
was right or wrong, it is another
matter. I do submit that our policy
in regard to Africa has been consis-
tent throughout. Occasionally it is
not wholly to one’s liking, or it may
have been slightly criticised—the
course of action to be pursued. As a
matter of fact, even in regard to
action to be pursued, we have always
said that that was the responsibility
of the African countries and it is not
for us to tell them what to do. They
have to shoulder the burden of it.
We should try to help them. That
is what we tell them.

For instance, in regard to Angola
and Portuguese territories there and
in regard to the action to be taken in
South Africa, we support them com-
pletely. In fact, in regard to South
Africa, whatever they have decided
at the conference at Addis Ababa was
done by us many years ago. We com-
pletely cut off everything. Only now
they have decided and they are fal-
ling in line with that. So, it is a
fact that the African nations are full
of certain dynamism—it is a good
thing—and often make some proposals
in the United Nations, with which we
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venture not to agree wholly in regf -1
to some minor things here and the;o:.
That may have given this impression
to Mr. Mukerjee. I do not think that
on any vital matter we have changed
the basic policies which we have
followed four, five, seven, eight, nine
or ten years ago. Of course, we may
be criticised that those basic policies
themselves were wrong. That is a
different matter. But I submit that
those basic policies have continued
and they were based on our thinking,
etc. even before our independence.
As 1 have said many times in this
House even previously, even if we
were not the Government here, if
somebody else were sitting here and
the opposition was the Government,
they would have inevitably had to
follow in the main those policies;
there was no choice unless they
wanted to betray the whole past and
thinking of India.

So, in the debate that has taken
place in these two days, in effect,
aithough a good deal has been said
this way or that way, there has been
no real basic criticism of that policy.
Prof. Ranga may not agree with parts
of it. Somebody else may also not
agree, but even the critics—most of
them—have not really challenged
that policy, except in particulars.

Shri Ranga: No, no.

Shri Jawaharlal Nehru: I exclude
Prof. Ranga; I am always prepared
to exclude him.

Shri Ranga: We do not agree with
your principle of foreign policy.

Shri Jawaharlal Nehru: Therefore,
I do submit that our foreign policy
has been a continuation of our think-
ing in the past, a projection of our
national character and a projection
of our independence struggle, adapted
to changing conditions, and any Gov-
ernment of India, which had any
relation to the thinking of India,
would have had the same policy and
must have the same policy.
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Shri Ranga: Question.

Shri Jawaharlal Nehru: It might
have adapted it to a certain extent
to changing circumstances. but basi-
cally it must have been the same. I
repeat, it is not merely non-align-
ment, because non-alignment is an
outcome of that policy; but that
policy is to work for peace and ulti-
mately—it is not the policy now—
there is some talk or dream to work
for a world order. We have not, as
a Parliament, adopted it. But I say
what I have in my mind and what I
think is bound to happen unless the
world ceases to be—not merely
coming together of one or two nations,
which is very welcome, but to work
for a world order, an order where
there is no racialism, no question of
white and coloured people always
cropping up. These are out-of-date
issues, which I am sorry still trouble
the minds of some people. So, work-
ing for that world order, peace, dis-
armament, etc.—that is the world
part of it. And, in our country that
takes the effect of non-alignment, not
attaching ourselves to a military bloec
and trying to be friendly with all
countries.

Some people say, how can you be
non-aligned because of China. That
shows an utter misunderstanding of
the word “non-alignment”. If China
breaks the Panchsheel so much the
worse for China. It does not spoil
Panchsheel, The truth remains the
truth. If somebody else tells a lie
a truth does not become a lie. I
think Panchsheel is the only possible
Way of international behaviour bet-
ween nations. It was right, it is
tight, it will continue to be 1ight,
whatever China may do or somebody
else may do. Of course, if China mis-
behaves, naturally, our reaction is to
behave in a certain way to China.
We oppose it. Because it fights us, we
fight it. That is a different matter.

Shri Ranga: In what way? You
said: “in a certain way”. What is
‘that wy?

Shri Jawaharla] Nehru: I want to
make that clear, and I take it, both
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from the speeches that I have heard
for the last two days as well
as the tradition of this House
for the last many years, that
this is our policy and it is this
policy which has impressed the world
to some extent. I said yesterday that
normally the influence of countries is
judged by the economic strength or
their ‘military might. We cannot be
said, considering internationally, to
have military might or economic
strength. Nevertheless, we have p.ay-
ed a fairly important part in the
worid’s affairs not only in the United
Nations, but elsewhere too we Lave
been respected and, whether people
agreed with us or not, there has been
an impression in their minds that we
are a straight nation and we are a
fearless nation. I repeat that we are
a fearless nation because it has been
alleged that our policies are based on
fear. And, we built up a reputat.on,
and I shall admit completely that the
basis of that reputation had nothing
to do with us, it had to do with
Gandhiji, but because somehow,
directly or indirectly, we were connec-
ted with him and we hold certain
things after him, certain policies, we
built up a ceriain reputation all over
the world practicaily speaking. It was
no small achievement, and it was that
reputation which led to these criti-
cisms that if we go to Goa the image
of India is sullied or if we do some-
thing else the image of India is
sullied.

Again, criticism was ‘'made yester-
day—I think Shri Krishna Menon
has dealt with it—that because the
Warsaw powers are trying to come
nearer the NATO powers, what is the
good of non-alignment. It is an extra-
ordinary criticism. It is the success
of non-alignment that they are com-
ing nearer each other, and it makes
it all the more necessary that we
should adhere to that policy and not
fall away from the right path just
whep it is not only theortically right
but practically it has shown itself to
be right.
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Shri Ranga: The whole world is
going by our policy!

Shri Jawaharlal Nehru: It is not a
ques..on of anybody foliowing our
policy. I do not venture to say that,
but 1 was saying about following a
right poiuicy which we have Dbeen
following because, the poiicy of cold
war, if 1 may use the word—I hope
it 'is  parliamentary—is a stupid
policy, is a foolish policy. Even though
great powers may follow it, it is not a
civiised policy, it is not a policy suit-
ed to civilised age. It can only lead
to absolute destruction. It is follow-
ed because it is feared. One hon.
Member ualked a great aeal about
our teas. I am not proud enough to
say that 1 am not afraid of anytaing;
I am afraid of many things; but, on
the whole, I consider myself not a
person who is normally atraid. But
1 do say that the greatest and the
strongest powers in the world are
very much afra.d, not of us, but
atraid of each other. Whether it is
America or Hussia, all strong powers
are atraid of each other, and other
powers, of course, and the policies
tney nave pursued have been jargely
based on their tear of the other. And
they are gradualy realising that this
fear leads nowhere, these policies lead
nownere except possibly the utter-
most destruct.on. So, gradually,
rather hesitatingly, they are approach-
ing each other and trying to solve
their problems in peaceful ways, so
as to remove these terrible fears that
shroud them and gradually live a
norma] life without this fear of each
other. This can only happen when
there is disarmament, wholesale dis-
armament. Then they will associate
with each other, influence each otl.er
and, possibly, get to know each other
better. That applies to all of us also.
Only, I mentioned these two coun-
tries because they are the biggest
countries, the most powerful coun-
tries and have in their hands the
power to have war or peace in the
world. Other countries may help the
process or hinder it, but they do not
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count in the major war-and-peace
decisions in the world.

I ventured to say yesterday that
the background of the old cold war
is getting knocked out gradually. It
is there still but this approach of
communism versus anti-communism,
international communism and inter-
national capitalism, is fairly rapidly
changing, especially when we see in
international communism the great
communist countries themselves not
pulling together, rather falling out.
So, now there is no such thing as
international communism of the kind
people thought of. So far as the
other countries are concerned capita-
list countries and Western countries,
they are not pulling together very
wel] either. Therefore, regardless of
rights and wrongs what policy is right
or wrong, this simple fight between
two huge colossuses is over, is fading
out. It is a good thing too. Unfortu-
nately, even though all that is over, or
it is lessening greatly, the remnants
of it are there in peoples’ minds.
Some of them are reaching the minds
of the hon. Members opposite, and
they cannot get out of it. It is un-
fortunate, but I have still hopes that
they will get out of it.

Shri Ranga: We read the, same
books.

Shri Jawaharlal Nehru: May I point
out it is said that we have not initia-
ted any policies, we have mainly fol-
lowed others’ policies. Often, we
have followeq others’ policies. But
as a matter of fact, the famous Test
Ban Treaty, which is coming into
being, was initiated by India, in 1954
I think, nearly nine years ago. People
then ignored it, and some criticised
it. But now that it has come into
being, they are in loud praise of it.
Apart from that in the Geneva
Agreement about Indo-China, we
played a rather important part. So
also, in the Disarmament Conference.
Although they have not led to any
final result, India has played, India
is always trying to play its part,
without too much shouting, partly
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[Shri Jawaharlal Nehru]

because it does not help if you shout
too much and you do not get results
when you take up rigid attitudes;
others can either accept it or reject
it. And that is the reason why some-
times there are some slight differences
of opinion between us and some
African countries, because of cur
method of not shouting and they
liking shouting. We have ventured to
point out to them that this will not
ultimately be good. Certainly, if
they want to shout, they can shout;
but we do not enter into the shout-
ing race, although what is said may
be tnuch the same.

I shall now refer to some matters
which Professor Ranga raised. He
referred to the China lobby in India.
I agree with him. I would only add
that there are other lobbies too in
India. Professor Ranga should know
that.

Shri Ranga: I am in the
lobby as much as yourself.

Indian

Shri Jawaharlal Nehru: But I do
express. ... (Interruption).

Shri Ranga: The only thing is that
I do not lend my ears to Society
lobby. (Interruption).

Mr. Speaker: If my reiteration can
help, I should declare it again that
the Opposition’s or particularly Pro-
fessor Ranga’s silence would not be
construed as approval of what the
hon. Prime Minister says....(Inter-
Tuption). -

Shri Jawaharlal Nehru: I cntirely
agree on what you have been good
enough to say, Sir. But I do regret
that there sohuld be in India such a
thing which can only be called as a
Chinese lobby and which sometimes
publicly, mostly semi-publicly, more
so privately goes on advocating the
Chinese case and pleading for China
being right.

Some Hon. Members: Shame, shame.
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Shri Jawaharlal Nehru: I think, it is
very unfortunate.

Then 1 might refer to a small
matter. Shri Trivedi referred to
Pakistan spies in India and said that
we looked very foolish by agreeing
to Pakstain’s proposal about delaying
by four days the announcement of it.
I regret that I have not been convin-
ced by his argument and I think I
will do the same thing again because
I am not convinced. I do not see
how we have looked foolish and in
whose eyes. We caught the Pakistan
spy and we caught him redhanded.
In fact, he fell into the trap which
we had laid for him.

Shri Bade (Khargone): For four
days we kept the secret with us and
afterwards Pakistan retaliated. They
requested us to keep it a secret and
we kept it as secret for four days. .
(Interruption).

Mr. Speaker: Order, order.

Shri Jawaharla]l Nehru: Yes, per-
fectly right. We did not wholly keep
it secret but for four days it was nat
announced publicly.

Shri Ranga: There was the earlier
chance?

Shri Jawaharlal Nehru: It was be-
cause we accepted it when the Paki-
stan High Commissioner asked us not
to take any measures except the fact
that he was under arrest.

Shri Hari Vishnu Kamath (Hoshan-
gabad): And you obliged them?

Shri Jawaharlal Néhru: We oblig-
ed them. T think, that was the right
thing to do....(Intenruption). 1 fail
to see entirely how India’s interest
or ou= nrestige suffered by that be-
cause Pakistan did something which
obviously was to arrest somebody
there and declare that some of them
were to be removed. That obviously
followed from our ection and prob-
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ably had no justification at all. But
I do not see how that comes in the
way of ordinary, decent, civilised be-
haviour between two countries even
though those countries may be at war.
I do not understand that at all.

Shri Hari Vishnu Kamath: They do
not reciprocate that good behaviour.

Shri Jawaharlal Nehru: Does the
hon. Member suggest moral doctrine,
that if good behaviour is not recipro-
cated, bad behaviour should be in-
dulged in?

Shri Hari Vishnu Kamath: Diplo-
macy demands a different kind of
treatment.

Shri Nath Pai (Rajapur): No, that
is not the point. How do you equate
the lack of foresight and tractfulness
on your part with decency? You fell
in their trap. That is our objection.
Now you are coming round and saying
that it was decency. You could not
foresee that they were tricking you.

Shri Jawaharlal Nehru: I have not
quite understooq what the hon. Mem-
ber has said.

Shri Nath Pai: We want you to be
decent. But here it was not the ques-
tion of decency. They tricked you.
They exploited your decency. That is
our charge.

Shri Jawaharla] Nehru: How?

Shri Nath Pai: Because you gave
them four long days to come with a
false story that our men were spying
when they were not—it is a fabrica-
tion.

Shri Jawaharlal Nehru: I do not
understand. It is not obvious to me
how our decency has injured us in
the slightest. Because they were in-
decent and behaved in a particular
way, how does that affect the situa-
tion, or injure our cause, or anything
I do not understand.
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Shri Ranga: It is obvious; it is not
obvious to the Prime Minister.

Shri Nath Pai: If you cannot see
the obvious, we are sorry.

Shri Jawaharla] Nehru: I am sorry
too. I hope that our country and our
Government will always behave in a
civilised way, in a decent way and
not take advantage of something, of
indecent approaches.

Shri Ranga: A general axiom which
does not help anybody.

Shri Jawaharia]l Nehru: Then, Mr.
Barua said something about the
Colombo proposals being dead. I do
not quite know what he meant by it,
because they have never been alive in
the sense of being acted upon. In
that sense, you may say, they were
born dead, if you like. But they are
there. Either they are dead, or con-
tinue to be dead, or they werc dead,
but they are there.

Shri Ranga: You yourself said they
are dead.

Shri Jawaharlal Nehru: And they
become alive immediately, so far as
we are concerned, once they are ac-
cepted by the other party. That is
the point.

Shri Hem Barua (Gauhati): How
do you infuse life in a dead body?

Shrj Hari Vishnu Kamath: Miracle.
An Hon. Member: Just magic.

Shri Jawaharlal Nehru: Thoughts
and ideas never die. In the other
sense, they do net come into fruit:cn
unless something happens. My point
is, anyhow, the Colombo proposals not
having been accepted by the Chinese
Government, are not functioning, are
not being acted upon except such
parts of them as have already been
acted upon. There are many parts of
the Colombo proposals having been
acted upon, not as a whole, but inde-
pendently.
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Shri Nath Pai: It is no use hugging
the corpses and calling them live
things.

Shri Jawaharlal Nehru: I do not
know. I am sorry I cannot appreciate
the outlook or the way of thinking of
the hon. Members interrupting me. I
think, whena the question of the Colom-
bo proposals came, they opposed
them and they wanted us to reject
them, which I thought then a very
wrong thing to do, a very harmful
thing to do for us; and I think now,
as a matter of fact, all the experience
we have had since then has shown
the wisdom of what we did then in
accepting them. Nothing much has
happened except that we have been
strengthened in some ways and so far
as affecting other countries is con-
cerned, our position is much stronger.

Hon. Members talked about our pub-
licity and, of course, it seems to be
thought that a large number of
pamphlets or speeches do publicity.
Pamphlets are useful, though not very
useful, in foreign countries. But may
I say that our acceptance of the
Colombo proposals was a greater pub-
licity for our cause than anything that
we have done in the last eight months.
And if we had rejected them, our
publicity would have been injured
tremendously in every country. So,
publicity depends on the policies we
pursue and the strength we show in
pursuing them.

Shri Hem Barua: That was not my
line of argument. (Interruptions) On
a point of personal explanation, Sir.

Mr. Speaker: Order, order. I will
give an opportunity if something is
said against him.

Shri Jawaharlal Nehru: Then, about
the failure of our missions abroad, it
is really difficult for me to say that
our missions are perfect that, our
Ambassadors are perfect. But I do
say, with some knowledge of the
missions of all countries and our own,
that as a whole our missions, our
Ambassadors, our heads of missions,
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not only compare very favourably
with other countries (Shri H, V.
Kamath: But better.) but on the whole
are better than them. Many of them
are; some may not be. And we have
been gradually building up our
Foreign Service in the last fifteen or
sixteen years. It is improving. Some
are very good indeed; others are less
good; others are middling.

Now, about the kind of things that
an Ambassador has to do, an Ambas-
sador has not got to shout out our
viewpoint loudly in people’s ears; no-
body would listen to him, and nobody
would see him if he does it. His ap-
proach has to be more tactful. He
has to outflank others’ minds and do
many other things. And ultimately,
the poor Ambassador cannot do very
much. It is the policy that is pursued
from here that counts, and he has to
put it across. And may 1 add one
more thing that in conferences and
other places, the speeches that are
delivered for public consumption are
important, no doubt, but not terribly
important? What is more important
is the personal conversations that one
has with other representatives, of
other countries. May I also add that
it is of great importance to any Am-
bassador what kind of a wife he has

got. . . .

Shri Hem Barua: My good God!
Then, we have no chance.

Shri Tyagi (Dehra Dun): Then,
widowers can never be appointed as
Ambassadors, and widowers will have
no chance.

An Hon. Member:
unhappy.

Shri Tyagi is

Shri Hari Vishnu Kamath: If a
widower can be Prime Minister, "why
not an Ambassador too?

Mr. Speaker: He should have asked
about bachelors and not widowers.

Shri Hari Vishnu Kamath: Bachelors
and widowers are more or less on
the same footing. ’
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Shri Jawaharlal Nehru: What I said
was this. Of course, there are wido-
wers who are serving, eminent per-
sons who are widowers and bachelors,
but I said that it makes a great diffe-
rence to his approach there if he has
a suitable intelligent wife who can
help him in his work. In fact, in
effect, when we employ an Ambas-
sador, or when we employ a person
as the Head of a mission, we really
employ two persons, him and his wife.
Both are supposed to function. . . .

Shri Hari Vishnu Kamath: Are both
of them paid salaries?

Shri Nath Pai: Is the wife inter-
viewed or only the Ambassador?

Shri Kashi Ram Gupta: If a woman
is an Ambassador, then the husband
should also be like that? What is the
position then?

Shri Gauri Shankar Kakkar (Fateh-
pur): In case a lady is appointed then
what is the position?

Shri Jawaharlal Nehru: Then again,
Shri Himatsingka said something in
regard to our publicity. He said that
our President’s visit to the  United
States was very successful, but the
press there did not write much about
it. That is perfectly correct. Our
President’s visit to the United States
was an astounding success. Apart
from his being the President, his
personality created a tremendous
effect there. But all this was very
little reflected in the press mentions
there. Now, how our publicity is to
blame for that is difficult to say.
Whatever the reason for it was, it was
a fact that the American newspapers
did not give as much publicity to it
as they might have done. We cannot
tell them how to run their newspapers.

Then Shri Indulal Yajnik referred
to one matter—I have said something
about it previously, rather the De-
fence Minister said it—about shooting
down aircraft that come into our coun-
try. This question frequently comes
up. The Defence Minister stated the
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other day that we have given orde‘r.:s

to shoot them down.

Shri Hem Barua: But we have not
acted upon them.

Shri Tyagi: They have not come.

Shri Jawaharlal Nehru; We are not
likely to act upon them. I will tell
you why. There are no fresh orders
given. Those orders are old orders.
But I should like hon. Members to
realise what it means. Nowadays air-
craft come inside, possibly for five.
six or seven minutes, during which
time they cover 10, 15 or 20 miles.
These are fast aircraft which come in
and go. The first thing is that they
come usually at night. Sometimes we
get reports which are not authenticat-
ed; somebody says he had seen it.
Even authenticated reports are there,
that they come and go.

Now, how is one to shoot it down?
By sending an aircraft up. Normally,
even if you are ready, it takes five or
six minutes to send it up. By the time
the ‘plane goes up, the other one is
about 20—30 miles away. It has gone;
it has crossed the border.

Shri Hem Barua: How did Pakistan
shoot down our Canberra?

Shri Jawaharlal Nehru: What hap-
pens? Take these big powers. They
have thousands of aircraft always in
the air, just flying within, not far
from, the border. There are thousands
of them.

Shri U. M. Trivedi (Mandsaur): It
was reported that one came at a height
of only 500 feet. It could have been
shot down with rifle even.

Shri Jawaharlal Nehru: I am merely
venturing to tell you the difficulties.
I do not know who said it was 500
feet high and where it was, whether
it was flying near the air field and so
on. All these things are there.

Take even the famous way the Rus-
sians brought down the U-2 plane—
that famous incident. Before they



6635 Motion re:

[Shri Jawaharlal Nehru]

brought it down, it is said, they made
numerous attempts to bring it down,
but they had missed. Ultimately,
they got it down, not by firing at it,
but with what are called guided mis-
siles or something like that.

Shri Hari Vishnu Kamath; One
never knows.

Shri Jawaharlal Nehru: I am merely
saying that it is not an easy thing.
One has to keep planes either in the
air or ready, humming, with engines
working, so that they can go up, as
they sometimes do in wartime. It is
a matter of effort. . . .

Shri Ranga: It is a question ot
policy, whether we are ready to do it.

Shri Jawaharlal Nehru: It is not a
question of policy, but it is a question
of what you can do.

Shri Ranga: What we should do
also.

Shri Jawaharlal Nehru; This is nor-
mally done by countries which have
3,000—4,000 aircraft. They send about
hundreds o; them flying all the time
by turn.

Shri Hari Vishnu Kamath: You are
willing but not able.

Shri Jawaharlal Nehru: The amount
of petrol that is consumed, the pilots
deployed and all that—those considera-
tions are there.

Shri Hari Vishnu Kamath: The
will is there, but not the ability.

Shri Nath Pai: By this you are only
telling the enemy. that they could
come into our country with impunity,
that they could cross into our terri-
tory with impunity. We do not have
the radar, we do not have fast planes,
we do not have the guns—I would
plead with you not to disclose these
things.

Shri Jawaharlal Nehru; Everybody
knows it except som= hon. Members
here.
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Exactly, the same thing can happen
if our ‘planes want to go across. Now
you say that I must tell you all about
it. What am I to do about it?

Shri Hari Vishnu Kamath: In the
public interest, you can withhold so
many things.

Mr. Speaker: I am glad; I will keep
that in mind.

Shri Hari Vishnu Kamath: Yes, Sir.

Shri Ranga: When it comes from
the Prime Minister, not from us.

Shri Jawaharlal Nehru; Then there
is this talk of reform o the charter
of the United Nations or Security
Council. Certainly we think that
certain reforms are very necessary
and should be made. ‘The UN and
the Security Council are out of date
in the sense that they were made when
conditions were different. Now, there
are more than double the number of
States there. But no relorm can be
made without a certain measure of
unanimity under the Charter. Until
that unanimity is obtainable, we can
only discuss it and recommend it.
Therefore we made it clear repeated-
ly that this reform is necessary but we
have not pressed for it because one
thing necessary for some measure of
unanimity is the cooling down of the
hot war or rather the cold war toning
down. Possibly even in this session
an attempt may be made for this. But
it is obvious that of the five powers
anyone can prevent it. Of the five
permanent members of the Council
any of them can prevent it.

Some hon. Members referred to the
plight of Indians abroad. This is a
matters which concerns us greatly. It
is not so much a question of being
friendly or not. All countries are
strongly nationalist and all countries
have to face problems of unemploy-
ment—all these newly independent
countries. All countries therefcre dis-
like anyone taking the place which
one »f their nationals might have.
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Sometimes our people have not also
been very tactful, not now but in the
past; that has led to difficulties.
Obviously, there are two types of
persons, as has been pointed out:
one, our nationals and the others
people of Indian descent who are
nationals of those countries, as
in Ceylon, South Africa and else-
where. Legally and constitutionally
we cannot protest against tieatment
of those who are not our nationals
except on grounds of decency and
other grounds and informally trying
to draw their attention to it. But
there are some instances like this.
Take Burma. They are introducing
many changes in Burma; you may
agree with them or not. These
changes are not normally meant for
Indian nationals only. They are for
everybody, including the Burmese.
It becomes then very difficul+ for us
to go and protest and say: vou must
not do this to our nationals as it
applies to Burmese as well as other
foreign nationals. Many things do hit
our people.

Sir, you were good enough to refer
this morning to some motion about
firing by Pakistani troops and  with
your permission I would like to place
the facts. These were happening from
time to time: somebody comes and
fires and the fire is replied ‘o and
somebody is hit. Now it is happening
with increasing frequency. Reports
were received in Shillong on the after-
noon of Sunday, 15th September, that
Pakistani forces had fired at our patrol
in the Dumabari|Lathitilla area, earlier
in the morning. At approximateiy
08-15 hours, one single round was fired
by the Pakistanis. At 1030 nours, a
further 3 rounds were fired. A* 1245
hours, the Pakistanis fired two bursts
of Light machine guns, and later at
1400 hours directed heavy firing with
light machine guns at our Lathitilla
border outpost. After so much firing
had come from the Pakistani cide the
Indian border forces were compelled
to reply in self-defence. At 1600 hours,
Pakistani forces began indiscriminate
firing towards the village Karkhana-
putnigam which is one o the villages
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in the disputed area. As a -‘esult of
this firing, a labourer of the Putni Tea
Estate was wounded and was admitted
to the Karimganj hospital. His condi-
tion is reported to be serious.

17 hrs.

Soon after this indiscriminate firing
towards Karkhanaputnigam, the Pa-
kistan forces enlarged the area of fir-
ing by directing the fire at an outpost
about two miles north of the Lathitilia
Dumabari area. The Pakistan forces
resorted to- heavy firing, once agair,
at about 1715 hours. This continued
for over 15 minutes. Our border
patrols returned the fire. One report
stated that until the =vening of 15th
September, the Pakistanis had fired
over 1,200 rifle rounds and 1,800 LMG
rounds.

When Pakistani firing became
intense and continuous, [ndian border
patrols returned the fire but the Pa-
kistani firing was heavier thap the
Indian reply. There is an anconfirmec
report that a Muslim woman of Borap-
putnigam was seriously 1njured by
Pakistani firing. She is receiving
treatment at Patharkandi.

The Deputy Commissioner, Cachar,
has lodged a strong protest with the
Deputy Commissioner, Syihet, over
this unprovoked firing by  Pakistani
forces. The Assam Government have
also protested to the East Pakistan
Government.

Our Brigade Commander has pro-
ceeded to the spot to make an assess-
msnt of the precise situation aznd also
to send an immediate request to the
Brigade Commander on thc other
side, for a meeting to fix responsibi-
lity for this unprovoked action on
the part of the Pakistan forces,
presumably the East Pakistan Riiles.

The Indian High Commission in
Karachi is being telegraphed to 1e-
quest the Pakistan Government to
instruct their border forces on the
eastern border to desist from disturb-
ing the peace in the area.
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Shri Hari Vishnu Kamath: Is the
Prime Minister aware of the statement
made by a spokesman of the Assam
Government yesterday that the Pakis-
tani forces’ action is war like—this is
the word used by him—and the situa-
tion on the border is explosive? This
is the statement of the Assam State
Government, appearing in this morn-
ings papers. The words us2d by them
are, “war-like action and explosive
situation.”

Shri Jawaharlal Nehru; What I have
read out to you is also from the Assam
State Government.

Shri Hari Vishnu Kamath: Is there
no corroboration of that?

Shir Jawaharlal Nehru: It has just
come from the Assam State.

Shri Hem Barua: May I draw the
attention of the hon. Prime Minis-
ter....

Mr. Speaker: Order, order.

Shri Jawaharlal Nehru; This is very
deplorable—the firing by those forces
of a large number of rounds--1,200
rifle rounds and 1,800 LMG rounds and
so on. But it is surprising that the
casualties are so very, very few, alto-
gether, in the last month or so.

Shri S. M. Banerjee (Kanpur): It
is not a consolation.

Shri Jawaharlal Nehru: It is not a
consolation. It is possibly an excuse,
that is, this is being done not so much
to kill people or to wound them but
just to create tension and nerves.
Further, it is also suggested that many
people do not fire as much as the
report that they have fired. They pro-
fit by the remainder, by using them,
by disposing of them otherwise!

Shri Daji (Indore): That m™eans
their aiming is defective.

Shri Jawaharlal Nehru: It cannot
be. It is still very odd,—LMGs and
others. The distances are not great.
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Shri S. M. Banerjee: It was stated
in the newspapers that they have con-
centrated in that area, especially
Lathitilla. Is it because they want to
say that this is not a disputed area
but it belongs to Pakistan?

Shri Jawaharlal Nehru: They do
say that; they say that it belongs to
Pakistan. They say that is the inter-
pretation of the Radcliffe award.
Nevertheless, it is a disputed area,
because it has been in our possession
up till now.

Shri Sivamurthi Swamy (Koppal):
Do you agree that it is disputed area?

Shri Jawaharlal Nehru: T would not
take any more time. I should only
like to express my gratitude to hon.
Members who have spoken.

May I say that I am prepared to
accept Shri Gandhi’s substitute motion?

Some Hon. Members rose—

Mr. Speaker: Shri Hem Barua might
put one question. In the morning I
have said there was a calling attention
notice which I have admitted. That is
why I am allowing him.

Shri Hem Barua; I have two sub-
missions to make.

Mr. Speaker: He can put one ques-
tion.

Shri Hem Barua: One question and
another personal explanation.

Mr. Speaker: There was nothing
said about him that requires an ex-
planation. He might put the question.

Shri Swell (Assam Autcnomocus Dis-
tricts): Before we come to that, some
of us would like to kave some infor-
mation from the Prime Minister relat-
ing to his replies.

Mr. Speaker: No; Mr. Hem Barua.
Shri Hem Barua: Pakistan hoisted

her flag on the 14th Avgust in Lathi-
tilla-Dumabari area. They have con-
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centrated their troops i.ere and this
incident o; flag-hoizting has becn
followed up by firing on our people
that came like hailstones. Now, the
Assam Government’s press note has
said that our people have fired in
minimal quantity as a defensive mea-
sure. The press note also says that
the Government of Assam have ap-
proached the Central Government for
help. I just want to know what steps
Government propose to take, because
of the insecurity of the people living
there, except treating this matter in
a half-hearted manner, as it has been
doing till now, giving indirect encour-
agement to Pakistan to continue her
nefarious activities?

Shri Jawaharlal Nehru: It is not cor-
rect to say that we are treating it in
a half-hearted manner. This is really
to do dealt with by the military. We
pass on all this and we request them
to take adequate measures. Then it
becomes their responsibility—what
type of measures they have to take
and what troops they can spare from
one place to another and 2ll that. We
are very much conccrned with this
matter.

Shri S. M. Bamerjee: In the news-
paper it has been reported that a
strong protest has been launched by
the Deputy Commissioner of Cachar.
It is also said that the Assam Govern-
ment has protested. It is further said
that the State Government has urged
the Centre to move the Pakistan Gov-
ernment for immediate cessation of
the unprovoked fring. 1 want to
know whether a protest has been
launched by the Ceatral Government
also in addition to the protest lodged
by the State Government and, if so,
with what results?

Shri Jawaharlal Nehru: I thought 1
read out this. . . .

Mr. Speaker; That was on behalf of
the State Government. He wants to
know whether the Central Govern-
ment has protested.

.Shri Jawaharlal Nchru: Yes, Sir;
the Indian High Commissioner in
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Karachi has been asked to lodge this.
That is on behalf of the Central Gov-
ernment.

Shri S. M. Banerjee: Has any reply
been received?

Shri Jawaharlal Nehru: Not yet.

Mr. Speaker: Any other signatory?

ey ;4T ag a1 & 6 o wreAr
¥ i g gu [T § a1 Awdd §,
T AT ) §, gt wr@for gk & ?
™ TR ¥ qifeeE A feaA B
g 9 §, TT THHT FE AT A
Fwmard ! T 59 A} 9 fafafaga
argEE W A fey g

S WEETET AZE AT AR
QT T JS A0 qUe § 78 " )

W AR : AAAT G T
g fF S 7 fawm § wR AR @O
Uiz afFa™ &,

st &% : @, 9 oT9 F &
N & AR0d IrEsy W §,

Wt Fo Wo faradt . wWR A,
XA~ A A | (Laughter)

1 WA AgE - A q9F
¥ @ 9 qF gg ad e =S |

oW WERY 99 ¥ {5
T "t f § qifee @ &y agt
FAFr feat fAt & s@F7 MERde
R FG T g ?

=t waETT AgE : A Y a5 G
&g g6l f5 T AR N T FA
iy @ far §



6643 Motion re:
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Shri Hari Vishnu Kamath: In view
of the fact that this hag been a conti-
nuing situation since the 14th August,
that is Pakistan’s Independence Day,
are there reasons tp believe that the
Government of Pakistan is itching for
a military offensive, and are there

reports also that Chinese officers or
spies are on that border?

Shri Jawaharlal Nehru: No, we
have not heard that Chinese officers
are on that border. It is true that
this kind of thing could not go on un-
less the Government of Fakistan en-
couraged it.
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Shri Nath Pai: May it not be possi-
ble, or, perhaps, does the Government
sometimes think, that our continuous
over-emphasis on what we call
decency and civilisation may be possi-
bly mis-construed and mis-understood
as pusillanimity and weakness by
Pakistan and this might have en-
couraged them to go on taking this
mischievous step?

Shri Jawaharlal Nehru: It may
sometimes have that effect. But in
this matter, as I told the House, we
have handed it over to the military
to take such actions as they can.

Mr. Speaker: I will now put the
motion before the House.

Shri Hem Barua: You said, Sir,
that you would give me an oppor-
tunity to give a personal explanation.

Mr. Speaker: I have seen it. There
is nothing that he need say. I shall
now put Shri V. B. Gandhi’s amend-
ment to the vote of the House.

The question is:

“That for the original motion,
the following be substituted,
namely:—

“This House, having consider-
ed the present international
situation and the policy of the
Government of India in.relation
thereto, approves of the policy
of the Government of India’”

The Lok Sabha divided.

Mr. Speaker: The result of the
division, as shown by the machine is:
Ayes 182; Noes 23.

Shri Y, S. Chandhary (Mahendra-
garh): Sir, my vote, which is for
“Noes”, has not been recorded.
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Division No. 9.
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Jamir, Shri S.C.
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[17:31 hrs.

Patel, Shri Man Sinh P,

Patel, Shri P. R.

Patel, Shri Rajeshwar

Patil, Shri D. S.

Patil, Shri S. K.

Pattabhi Raman, Shri C. R.
Raghuramaiah, Shri

Raja, Shri C. R.

Reju, Dr. D. S.

Raju, Shri D. B.

Ram, Shri T.

Ram Swarup, Shri
Ramaswamy, Shri S, V.
Rane, Shri

Ranga Rao, Shri

Rao, Shri Krishnamoorthy
Rao, Shri Muthyal

Rao, Shri Rameshwar
Rattan Lal, Shri
Reddiar, Shri

Reddy, Sbri K. C.

Roy, Sbri Bishwanath
Sadhu Ram, Shri
Samantas, Shri S, C.
Samnani, Shri

Sanji Rupji, Shri

Saraf, Shri Sham Lal
Sarma, Shri A.T.
Satyabhama Devi, Shrimati
Sen, Shri A.K.

Sen, Shri P.G.

Shah, Shri Manabendra
Sharma, Shri A. P.
Sharma, Shri D. C.
Sharma, Shri K. C.
Shree Narayan Das, Shri
Siddananjappa, Shri
Siddiah, Shri
Sidheshwar Prasad, Shri
Singh, ShriD. N.
singh, SbriR. P.
Singha, Shri G. K.
Sinha, Shri B. P.
Sinha, Shri Satya Narayan
Sonavane, Shri
Subbaraman, Shri C.
Subramanyam, Shri T.
Sumat Prasad, Shri
Swamy, Shri M.P.
Swaran Singh, Shri
Thimmaiab, Shri
Tiwary, Shri K. N.
Tula Ram, Shri

Uikey, Sbhri

Ulaka, Shri
Upadhyaya, Shri Shiva Dutt
Vaishya, Shri M.B.
Varma, Shri Ravindra
Veerabasappe, Sbri
Verma, Shri K.K.



6647 Motion re:
Vidyalankar, Shri A. N.
Wadiwa, Shri

Bade, Shri

Berwa, Sbri Onkarlal

Bheel, Shri P; H.
Buta Singb, Shri
Cbaudhary, Shri Y. S.
Deo, Shri P.K.
Gayatri Devi, Shrimati
Ghosh, Shri P.K.

Mr. Speaker:
that also to the ‘“Noes”.

24,

The motion was adopted.

All right. I will add
The result
of the division is: “Ayes” 182; “Noes”"

SEPTEMBER 17, 1968 International Situation

‘Wasnik, Shri Balkrishna

NOES

Gupta, Shri Kashi Ram
Kachhavaiya, Shri

Kakkar, Shri Gauri Shankar
Kapur Singh Shri

Kesar Lal, Shri

Lohia, Dr. Ram Manohar
Ranga, Shri

Reddy, Shri Narasimha

17.20 hrs.

Yadava, Shri B. P.

Singh, Shri B. N.
Singh, Shri Y. D.
Swamy, Shri Sivamurthi
Trivedi, Shri U. M.
Utiya, Shri

Yadav, Shri Ram Sewak
Yashpal Singh, Shri

6648

The Lok Sabha then adjourned till

Eleven of the Clock on Wednesday,

(Saka).

September 18, 1963 /Bhadra 27, 1885

*Noes : name of one Member could ot be recorded.
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CoLumMNs
ORAL ANSWERS TO QUES
TIONS . . 6385—6427
S.Q. Subject
No.
700 Reclamation of Chambal
Ravines . . . 6385 =87
701 Multi-purpose food plant . 6388—90
702 Air India 6390—93
704 Unmanned level crossings . 6393—97
705 Uniform road signs 6397-98
706 Assam-Bengal Road Trans-
port Corporation . 6398—6400
707 Consumcr Co-operauve
Stores . . 6400—05
708 Air India Advcmsement 6405—07
709 Crueltyto animals . 6407—11
710 Steppmg up of farm produc-
. . 6412—16
713 Rlce scarcity in Assam . 6417—21
S.N.Q.No.
6 Rishikesh Railway Station . 6421—24
7 Agricultural  Commodities
Advisory Committee 1 6424 -27
WRITTEN ANSWERS TO
QUESTIONS . 6427—6504
S.Q.No.
703 Self-sufficiency in rolling
stock . . . . 6427-28
711 Taxes on motor vehicles . 6428
712 Railway Zones 6428~29
714 Calcutta-Dum Dum Heh-
copter Service . 6429
715 Irradiated wheat . . 6429
716 Spoilt butter in Del.hi Milk
Scheme . . 6430
717 Agricultural producuon . 6431
718 Railway Accidents Com-
mittee . . 6431
719 Konkan Shipping Servwe . 6432
719-A Earthquakein Kashmir . 6432-33
720 leghts to North Bengal,
Assam and Tripura 6433-34
721 World Food Congress . 6434
722 Book-stalls on Raulway
stations . . 6434—36
723 Jagadhri  Railway Work-
. shop . . . . 6436
724 Rail link with Kashmir 6436-37

725 Train-bus collision . . 6437
726 Money Order forms 6437-38
727 Low cost high protein food 6438

WRITTEN ANSWERS TO

QUESTION'S—contd.
CoLumns
S.Q. Subject
No.
1975 Developmcnt of homcu.lnue
n Rajasthan . 6438-39
1976 Bresk down of t:runk tele-
phone service . . 6439
1977 Station between Jharasugu-
da d Lapang . . 6439=40
1978 Ren, Railway Statmn
in Orissa . 6440
1979 Minor irrigation in Onssa i 644041
1980 Seed farms . . . 6441
1981 Road over-bndges on S.E.
Railway . 6441—343
1982 Railway lme'I_ from Kovvur
and Nidadavolu . 6443
1983 Electric train 7 between
Madras and Vijayawada 6443
1984 Singapore Road Station . 6444
1985 L.G.S. grade,posts in S. E.
Railway . 6444
1986 Posts of A.P.Os. in SE
Railway . . 6445
1987 Posts of Office Supenntc.n~
dents on S.E. Railway . 6445
1988 Naupada-Gunupur line . 6446
1989 Palm Gur and Palm sugar . 644647
1990 Upgrading of sub-Post
. . 6447
1991 P & T Offices in Malm-ash-
6448

1992 ’I‘ube wells in Ma]mmshtm 6448—49
1993 Development of agricul-
Maharas|

ture in htra . 6449-50
1994 Labour Inspectors . . 6450
1995 I.A.C. service 6450-51
1996 Tambaram-Villupuram

Railway line . 6451a32

1997 Commercial Advertisements 6452

1998 Outlay on C.D. Depart-
ments . 6453

1999 Targets of Cooperanve
sector .

6453=54

2000 Consumer Cooperatives . 6454
2001 College of advanced flight

science and technology . 6455

2002 Development of forests 6455-56
2003 S.C. and S.T. Engineering

Supervisors . 6456=57

2004 Lighthouse at Badagara . 6457

2005 P.C.Os. and Telephone
Exchanges in Kerala . 6457-58
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WRITTEN ANSWERS TO WRITTEN ANSWERS TO
QUESTION'S—contd. QUESTION'S—contd.
CoLuMNs CoLuMNS
U.sQ. Subject U.SQ. Subject
No. No.
2006 in Kerala 2038 Tourist Information Office
2008 gd‘?:ir?d'd:r;s u:\me thi : 6458 at Wellingdon Island . 6480
Railway Station . . 645859 2039 Sugarcane price pald by
. ; factories . . 6480-81
2009 Zoological Park, Delhi . 6459-60
- Bridee near Raighat 2040 Narrow Gauge leways in
2010 ﬁﬁm ridg jghat, 6460-61 Gujarat . 6481-82
2011 Hotel acoomm;)datic:n : 6461 2041 Groundnut cu]uvanon 6482-83
2012 Bengal Flying Club 646162 2042 Pundri Out Agency 6483-24
2013 Booking of wagons 6462 2043 Impeort of dairy products 6484-F5
. 2044 Integrated degrec course in
2014 Payment of sugarcane price. 6463 agriculture . 64%5-86
2015 Amendments of Coopemnve 2045 Mathura-Aligath  Railway
Laws . . . 6463-64 line . . . . 6486
2016 Yield per acre . . 6464—66 2046 Barhan-Etah Railwayline  6486-87
2017 Inland Water Transport . 6466-67 2047 Framing of COOPeratiVe
2018 Cyclone warning system . 6467 Laws (Q) 6487
2048 Undergound bndge at
2019 lem h}‘d:otecngnE Fm ‘Warangal 6487-88
at C] n -
2049 Traffic on Rohtak Road,
way .. - 6467-6% New Delhi . O 6488
2020 Forest Survey . . 6468-69 2050 Nav:ganonal facnlmes for
2021 Delhi Transport Depan- jet flights .. 6489
ment Office - 6469-70 2051 Railways link to ]halawar
2022 Conference of Ministers for ary 6489
Agriculture . . . 6470 2052 Accidents on Eastern

2023 Railway  bridge over Go- Railway : 6489-90
davari . . . 6471 2053 Glass bangles 6490
2024 Migration of farmers from 2054 Theft of postal cash . 649091

progressive to bnckward 2055 Sugar mills in Madhya
areas . . 6471-72 Pradesh | . . . 6491

2025 Populapsanon of Agncul- 2056 Targets of Coopemive
tural implements . 6472~73 sector . . 6491-92

2026 Railway Personnel Officers 6473-74 2057 Fire Fighting Serv1ces at
2027 Amendment of the Indian Airports : 6492
Forest Act, 1927 . . 6474 2058 Goods traffic 6493
2028 Vendor stalls . . 6474-75 2059 Accidentat Kajipet station 6493-94
2029 P. & T. employees . . 6475 2060 Ladnun Railway Station 6494
2030 Llf))W&e[l‘TDl"lSlon Clerks in 6475 2061 Fish plates for Railways . 6494

- Rai : : y ) 2062 Loss of wheat due to colli-
2031 R:gg:ly sys?cm ?f Goa 6475-76 sion of ships . 6495
2063 Export of buffaloes . 649596

2032 Tgﬁ md%akpatha? chra . 6476-77 2064 Scarcity of rice in Delhi 64.6-97
2033 Railway canteen 647778 2065 le\évaly’v dStatlons at Ah- P

aba .

034 Production of jute 6478 me 497
2035 Development of fisheries. 647879 2066 N}‘:‘]’ﬂ:erll:lerﬁtaiﬁ aywasﬁns on 0457 55
2036 Teasing of women on tele- o ircl ’ ’

phones . ) 6479 2067 Ol'I.SSB P. &T. circle 6499

2037 All India Vhrt Rescarch 2068 Flying Clubs . : -6499-6500

Workers Sem 1«1 .6479-%0 2069 Sale of cheap food packets . 6500
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WRITTEN ANSWERS TO
QUESTIONS—contd.

U.S.Q. Subject

No.

2070 Inspection of Railway tracks

2071 Bridge on Narmada at
Burmhan .

2072 Bridge on Na.rmals near
Hoshangabad .

2073 Issue of Railway tickets
2073-A  Deluxe cars

2073-B Cement for Agncu]tural
Schemes

Correction of Answer_ to
Unstarred Questioon No. 1951
dated 1sth April, 1963. .

CALLING ATTENTION
TO MATTER OF URGENT
PUBLIC IMPORTANCL

Shri Ram Sewak Yadav called
the attention of the Minister
of Irrigation and Power to the
situation arising out of the
recent floods in Uttar Pra-
desh, Rajasthan,  Punjab,
Delhi and other parts of the
country.

The Minister of Irrigation and
Power (Dr. K.L. Rao) laid on
the Table a statement in
regard thereto.

PAPERS LAID ON THE
TABLE . . .

(1) A copy each of the follow-
ing papers pertaining to the
Delhi Road Transport Au-
thority:—

(z)(a) Operational and Profit
and Loss Accounts (Bus
Division) for the period
from the 1st to 6th Apnl,
1958

(b) Balance Sheect (Bus
Division) as on the 6th
April, 1958

(c) Profit and Loss Accoums
(Tramways Wing) for the
period from the 1st to 6th
April, 1958

(d) Balance Shcet (Tram-
ways Wing) as on the 6th
April, 1958 .

(e) Particulars of Llabx_lmcs
as on the 6th April, 1958 .
(f) Audit Report on the
accounts for the period
from the 1st to 6th Apnl

1958

[Damy Dicest]

CoLumMns

650001
6501-02

6502
550203
6503

6503-04

6504-05

6505-06

6509-10

LEAVE OF ABSENCE

6654

PAPERS LAID ON THE

TABLE—contd.
CoLumNs

(1) Statement showing rea-
sons for delay in laying the
papers mentioned at (1)
above .

(2) A copy of the Personal
Injuries (Emergency) Am-
endment Regulations, 1963
published in Notification No.
S.0. 2544 dated the 7th
September, 1963, under
sub-section (7) of section 3
of the Personal Injuries (Em-
ergency Provxsmns) Ac1,
1962

(3) A copy of the Indian Tele-
graph (Second Amendment)
Rules, 1963 published in
Notification No. S.0. 1705
dated the 22nd June, 1963,
under sub-section (5) of
section 7 of the Indian Tele-
graph Act, 1885.

REPORT OF PUBLIC ACCC-

UNTS 'COMMITTEE PRE-
SENTED . . . . 6510-11

Fourteenth Report wes prescrited .

REPORT OF ESTIMATES

COMMITTEE PRESENTED . 6511

Thirty-eighth Report was pre-
sented

€512—15

The following Members were
granted leave of absence from
the sittings of the House:

(1) ShriU. Muthuramal'nga
Thevar,

(2) Shri R. Umanath,

(3) Lt. Col. Maharajkumar
Dr. Vijaya Ananda of
Vizianagaram,

(4) Shri Jai Bahadur Singh,

(5) Shri A. Nesamony,

(6) Shri Muldas Bhudardas
Vaishya,

(7) Shri S.C. Balakrisknzn

(8) Shri Govind Hari Desh-
pande

(9) Shri  Dasaratha Deb

(10) Shri Bircn Dutta, and

(r1) Shri Ghyzasuddin AL-
mad.
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CoLumns
BILL INTRODUCED 6515-16
Slum  Areas (Improvement
and Clearance) Amendment
Bill . .
MOTION RE: INTERNA-
TIONAL SITUATION . 6516—6648

Discussion on the motion re:
International situation and
a substitute motion thereto
moved by the Prime Minister
(Shri Jawaharlal Nehru)
and Shri V.B. Gandhi res-
pectively on 16-9-63 con-
tinued. The Prime Minister
also replied to the debate.
On the substitute motion
the House divided, Ayes
182; Noes 24. The substi-
tute motion was accordingly
adopted . .

AGENDA FOR WEDNESDAY,

SEPTEMBER 18, 1663/BH-
ADRA 27, 1885 (SAKA)

(¢) Further discussicn cn tlc
motion to concur in the re-
commendation of  Rajya
Sabha to join in the Joint
Committec on the Drugs and
Cosmetics (Amer.cdmcrt)
Bill ; and

(1¥) Discussicn on the moticr.
to refer the Constitution
(Seventeenth Amendmernt)
Bill to a Joint Committec.

GMGIPND—LS. 1I—1243 (Ai) LSD.— 25-9-63—880.

6656

CoLuMNS
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